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" CENTRAL ABMINISTRATIVE TRIBUNAL'
BANGALORE BENCH, .

Second Floor,

Commercial Complex,

Indiranagar,
‘Bangalore~38.

Dated: 17 JAN 1994
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APPLICANTS :-Sri.G.R.Rangadhamnasiah and Others

RESPONDENTS:~

2,

3.

4,

Se

7.

8.

1C,

1l.

12"

13.
14.

15.

v/s

The Chairman,Railway Board and Others.

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor, sGandhinagar,Bangalore-9.

Sri.R.Bhaskaran,Advocate, No. 40/2083,Elamkulam Road,
Kaloor, Koch1-682017.

Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road,
Karlkkamurl, Koch1-682011.

Sri. VlJayﬁarayan 3-C CLJUthO 112 Nungambakkam ngh Road

Madras=-600 034, |

Chairman,Railway Board,Rail Bhavan,New Delhi.

The Secretary,Ministry of Railway,Rail Bhaven,New Delhi.

The Beneral Manager, Southern Railways, Park Town,Madras~-3.

The Chief Personnel Officer,Southern Railways, Park Town,
Madras~2.

The Divisional Railway ianager,Southern Railways,Mysore.

"~ The Senior Divisional Personnel Officer,Southern Rsilways,
- Palghat,Kerala.

The Divisional Personnel Officer,Southern Rallways,
Madurai Division,Madurai.

The Divisional Superintendent,Southern Railways,

- Divisional Office,Palchat,Kerzla.

The Divisional Railway Manager,Southern Railway,Bangalore.

Sri.K.R.D. Karanth,Advocate %2,Mangal anagar,Sankey Road Cross,
Bangalore-5a4.

Sri.A.N.Venugopala Gowda, Advocate,No.8/2,Upstairs,
R.V.Road,Opp:Bangalore Hospital,Bangalore-4.
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'SUBJECT : = Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore. .
=X=X=~X=X= |
Please find enclosed herewith a copy of the ORDER
passed. by this Tribunal in the above.mentioqed applications

on 16th Day of December,1993, for further necessary action.

Do DEPUTY REGISTRAR(J)
. YY" JUDICIAL BRANCHEB,

.....
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CENTRkLi;DMINISTRATIUE T,‘
_GANGALORE BENCH

0.A. NOS. 395 t0,403/91,87/90 416’90 320/92.
298/97, 377792 and 44 to BO/93 "

THURSDAY THIS THE 16TH DAY OF‘DECENBER 1993

SHRI JUSTICE V.5.MALIMATH 4..{.‘CHﬁIﬁmQN(3) N
SHRI JUSTICE P.K.SHYAMSUNDAR ... VIGE CHAIRMAN(I)
_SHRI V. RAMRKR ISHNEN © vu.. MEMBER(R) |

1. Sri C. R’Rangadhamalah,
S/0 Sri Rangeish,
aged about 68 yeers,
Retired Guard-A &pecial,
Chikkabidre,
_Ch1kkanarayakanahalll Taluk. -

2. Srl K.V .Sreekantiah,
-~ -§/0 Sri K.V, Subramanyalah
aged sbout .69 yesrs,
Retired Guard-k Specieal,
Ch-~70,6th Naln,Sarasuethlpuzam;'
=Nysorb 9, : '

3. - Sr1 NoNar eyana Setty,
S/0 Srl K.Muniswamaish,
Retired Guard-A Sp301al

. 2003/2, Rajkamal Street
flysore - 1

4. . Sri B,J.Nagarajsiah,
S/0 Sri Jayapale Nayener,
Retired Guard-h Special,
- 158, Shankaranegar,
D B Kaval, Bangalore-SﬁO 022

5. Sri K. Seshedrl, S/D Sri- Krlshna
8hatta, aged about 69 years,
Retired Guard-h Special,

92 Lakshmlpuram, Ar81kere.-

6. Srl N Channabasavelan, :

~ §/0 Sri Madappa,aged-about 69 years,

Z—RE, 'ﬂvauard-? Specisal, . :
fyMain Road, 6th Cross, : .
N2 T, Bangclore - 21 L -

' -vﬁ‘- Sri )AZO K
qed_abouit[f69 yeers,

RELITED Lyf rd-P Spec:el,‘

Pérallel Road _

> O Exten51on, ' , .
o7 own - 577 201 . eeses Rpplicants

Cont‘d. /’



es 2.4, A : .
8, Sri Shivesuamy, S/o Sri T. o

Burgechalem Pillel, aged

ebout 69 years, Retired

Driver-k Speclel, 44, II
- Main, Medes Block, New

Bamkoo Bazar, Mysore-21

,.; Sri.Ja_N.PharOah, S/O Srl u’"g‘
Pharosh, Retired Oriver-R *
Special, 2355, I Mein, II
Cross, K.G.Koppal, Chamaroia-~
-puram, Mysore, _ :

Applicents 1 to 9 in :

| O.feNos.395 to 403/91

10, Sri R.J.Mehedevan, -

8/0 R.Jayarem,

aged ebout 67 years..

Guerd 'kR! Special (Retired)
residing at No.157, IVth Cross,
Nagappa Block, Srirempurem,
Bangalore ~ 560 021 '

hpplicantrhg;in&ﬂ‘ﬁ.

, No,57/90 ,
/ 3, , : !
11 Sri R,Shivelsh -
" Retired Buerd IAf Speciel,
and residing et No,.1153,
1Sri Range', II Main Roed,
S.NiColony, Yeshuanthpur, _ .
‘Bengelore - 560 022, : _ Applicent 11 in 0.4, :
- No.416/90 N g

12, Sri Papanns, . |
S/o Nethevedu, R ' i
aged about 63 years,
Oriver Pessenger MR448, _ S
Southern Reiluay, I f {
Bangalpre City(Retired) _ ' j
No.5/18, Backside of .

Munisuara Temple, . ' ' .
Bhuveneswarinagar, Magadi Road,
Bengalore - 23,

13, Sri Ghouse Mohideen R 0
' '8/o kzeen Mohideen, ‘

aged ebout 63 years, - ;

Driver Passenger MR 238, , -
outhern Railuway,Bangalore City, . . s
Retired) C/o Noor Mohamee,
0.73/D, Railuay Quarters,

-Yesuanthapur, Bangalore - 22.

14, Stci D.John Feter,
S/o BDoraisuwamy,

' eaged about 58 years,

- Briver Goods MR 612,
Southern Railuay,
Yesuwanthapur (Retired)
No,62, III Cross, I Sfage,

K{Lﬂklipuram, Bangalore -~ 2%, - « o APPLICANTS
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@ 5. ot Mentokemys o C
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- 8/0 Laksmenappa,’ ,

. .aged .about 60 years,
Driver Passenger MR 414, . =
Southern Railuay, Arsikere, i
(Retired), "No.286/h, ‘Bth Cross,
Bangalore - 550 l21. -

16, Narayans
- §/o NyafAeVadu,

aged akout 72 years, - _
.Shunter MR 278, ‘ .
Bangeglore City aouthe*n Rajlucy,
(Retired) No, 5% G/o Nauez btorex
-12th Cross’ Nagadi Roed, - . -

- Bangalore - 23, '

17, Sri M.S, Susainathan,

'S/a Marisvamy,

. aged shout 62 years,

Driver Passenger MR 475,
Southern Railua Yelehankay
(Retired)C/o ’.z Joseph,
45/R 01d Railluasy Quarters,
Yeswanthapur, Bangelore - 22,

1%, “Sri Siddaiah, S/o Siddeleh Goude,
. aged 62 ygars, Diesel kssistant
MR 523, Southern Railuay
-Banoalor City, ( Retlred3
Noc.58, I Cross,. 3rd Mein Road,
’RamacFandrapuram, Bangalore ~ 21,

18.. Sri Kedirvelu C Ry
S/o C.S.Ramalingam, -
aged about 58 years,
Goods Briver MR 624,
Scuthern Railway,. Harihar,.
(Retired), No.32/2, I Main Roas,’
I Cross, URlipuram, ‘
Bangalore - 21, . v

28, Sri Gulam Dastegir,
' . . 8/o0 Md.Ghouse,
aged akout 69 -years,

Shunter IR 597, Southern Railuay,
Yesuanthapur (Retlred) No.3y
Star Building, Bharga Monallay
D‘brvaninagpr; 010 ‘Macdras Road,
N“leé%ﬁ%rore - 560 816,

St ﬁldml\uaheed

AS/o Md\ H dneaf, aged 67 years,
Nsﬁunter¢mh 539, Southern Railuay,
zm”%.eangalrz::zf’e)Cantcnment':(Rec:h:ed)

N0.1ﬁb“o€h Cross, L-B -

‘Sh s@riﬁ;gaI, Indiranegar, i
‘hv‘iaﬁaakﬁre - 38. . . « <APPLICANTS,
.M / . Coe _ .

‘o . .Cont.‘;/-l



22,

255

24,

2 5

. gears, psst, Guard EE 9317,
0

\ X3 :4,'\.0 :

Sri O, 30h

§/o N.David Pillal,

aged about 66 yeefs,

hssistant BUard/ENT 1303,

Southern Railuaé Bangalore
{Retired), C/o arpenter Sujremany,
12th Cross, Magedl Roadj

Bangalore = 23. L

Sri -Shelk Fakruddaen L% amaf
8/0 Mohemmed Khasim Sgk!

aged esbout 63 Kears, .
Ralluay Guard R<ER 5272,
Southern Railuay, Arsikerey .
‘(Retired), Mandipet, '
Arsikere = 573 103,

" Haséan Distiict,

Srd KiGuKristinamurthy,

8/0 K.Guhdeppa,

aged about 60 Yyears,

Guerd YR' Spl, EE 994,

Southern, Railuay, Araikere, .
(Retired), No,84, Yérradps Bleck,
Laxmipur, ﬁrsikere - 573 103.

$ri DJ.EJBnthony,
S/o EhnaSiappa, aged about 63

uthern Ra*;ua> Saugalo =-a Clty,
(Retirad), No.29

Bth Naln,
Kemgerl $atelllte Toun,

. Bangalore = ‘U.

26y

Sri NeVohnanda Rao,

*‘;S/o Ny Venkoba Reo,

27

2%,

‘aged sboutb9 years,
‘Fireman A~ MR 549

~ Southelrn Railuay, ghimoga Toun,

(Retired) No.121, IT Cross,
.- Behind S»’~0ffrce, Ashoknager,
Shlmoga TOUH\

Sri N;Mani ;

S/ No%tai aged eWout
$2. Years, §hunter MR -8672,
Southern Raeilua
BaiyappanahalliiRefi‘eﬂ),

Ramasuamypalya, MeS.Neger,
Kammenehalll Mair Roed,

. Bangalore- 33.

Sri NsLaxma S/o MurugesH
aged about 63 ye.ar s,
Driver Goode MR 410,
Solthern Railuay, '
Yesuatithapur (Retired),

" ‘Nos22, 1 Cross, Bhasyemnagar,

”Srirampuram, ‘Bangalore = 21, -;a,ﬂpPLIGﬂNTS
"A : «sContd, /=




31,

29

30, -

32, .

33,

34,
ff“1§“\& .Govingaraju,

ke SOUthBAI‘
R fReti‘ Bd)

Sr* R~weiah . R

S/o Venkataramanappe,"

eged about 63 ycars,.

Driver Passenger MR 721, -

- Southern Railuay, Shimoga Touwn,:

Retired, No,209/41,
Building, Main Road

Rackamma e

;'Yesuanthapur, Bangaloré~22,

Sri Syedq khbas,

S/o Syed Bastagir,

-aged .ebout 69 yeers

Southerh Railuay, Bargalaxe City,
(Retirei) No.41, I Cross,

I1 Mein, £atharayanapura,

(Near Sybramya Maasjid),

Bangalore - 26;

Sri Ahdul Rehim,

S/o Md. Bekshi,

‘aged abcut 62 yesrs,

Shuhter MR 349, Southern Railuay,
Bangelore Clty (Retirec),
No.22/+, 11-A Cross,

. Hoshalll Msin Road,

Patharayahapura -
Bahgalore - 26.

Sri K.M.Pavooni,

S/o0 K.V.Fatheu,

‘gged about 66 vears,

Oriver Goode MR 701, :
Southern Railuay, YeSUanthapur,
(Ratired) No. 5‘7, 7th Cross,

Ke N.Extension, \esUanthapur,
Bangalore « 22,

Sri 8, Gangadharaiah

8/0 B.Siddaia1,

-aged abdut 6% years; °

Guard A<Spl, EMT 428,

Southern Railvay, Arsikare, .
(Retired), Nc.Vesentha Nilaya,
‘hear Sedana “alkies, Behind

~ Fump House, Arsikere.

Sri G Ramasgemy,

bout £4 years,

N éll«Gﬁ rd ENT" 757,

}Rai lugy, Bangalore rity,
Nc.264 {hig Ralduny Qtrs’

O,vSa thern Railway, Baﬁgalore-ZS.

‘ﬁa§§Tﬁk R maran, 5/o T, ﬁhbu,

e*—\_

41’0.& \-— '

ed about 59’ veers, Mail Guerd

168, S Ralldax, Bangalore Jity,
ireﬂ sy No.1C4, 6th.flaln, -

II Cross, Shankarnagar, Yesuanthanur P Oe

.11_4 {Y/Bangalore - 22,

| ...ApernaNTs.'

g



16,

.37;

‘;3‘5

39,

40,

41,

42.
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&1 LN Nagarej, S R
* $/o Mupisuvemy Naidu, ,

aged .akaut 60 yaars,'~“

" Driver Goods MR 436,

Southern Reiluay, Bangalore City,

'(Retired)~ No.68," Kothandaramapuram,

Uaiyalikaval 12-R Crose, -
Bangalore - 3., : ‘

Sri G Gopel
§/o Gangen,
fged eskout ﬁl yeass,

“DBriver Googs: MR 599,

Southern Reiluay, Yesuantheuur,
(Retired), C/o G.Chakrevarthy,
No,42/D, Railuay Qtra,
Baiyaopanahalli,

Bangalore - 38,

Sri: Khudus,

S/o HussainASal

aged sbout 6F yeers,

Briyer Fessangar MR 112

Southern Reiluay, BanQClLIn Ltty,
(Retired), No,4E3, 1Cth Cr0°s
Mathikere Main Roai
YeSUanthepur, pargal”“P-Z?

Sri Nayanna,,
$/o fayanna Gowda,
aged about 71 years,

" Shunter MR 254,

Southern Reail uay Bangelore City,
(Retired), No,40, 7th Cross,

. Gayathrinegar, S irampuram,
-Bangalore=21,

Sri Gurusiddaia”, S,
$/o Siddapna, '

aged. about 68 \eers,
Driver Passenger MR- 393,
Southern Railuay, Shimags Toun,
(Retired), Attn Guddskaval
Hosur Javagal Fost, Arsikere

- Taluk, HaSSan 31strict{

Sri Mohamed hussaln,
S/o Mohamed Budensab,
aged about 6¢ yesrs,

 Shunter MR 6¢1,

Southern Reil Uav, Hariher,
(Retired), Fmaravethi Post,
Harihar Ta]u«, Harihar.

" Sri T Duggen,

§fo R.E.Duggan,
aged about 65 years
Driver Passenger R’ 87,

*/’ Southern Railuay, Banga ora:CitY”

- o.o,o‘cont.do”l/- ‘
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A . ';

ST residlng at 'Nunikaleppa Gardaﬁ,
' RamaSUamy Paleyam, - _
©“Khemmenehelll Main ?oad, -

.. '2nd Cross, Bangalore-SS.

_43.~-Sri John Ross, S/o NOah . i : '
~° - aged sbout 62 yeasrs, - . . . :
Driver.Passenger MR 359, n
‘Southern Reiluey, Banhgalors City,
{Retired), No,BEQ, HMT lavout, |
- .behind Choudesueri Ténple,. .
: vmathike;e, Senoalore~‘ﬁ S '

44, Sri E Huesey, $/0 Wilila H Js&ey,
- aged ebout 64 yeers,
Driver Passenger, MR 193,
Southern Reiluey, Baﬁgaloro uit/,
(Retired), . No.S,. 7th Cross,
Subedarpaiya, Xesuanthepur,
Bangelore-zz

45, Sri- B.Jayaram Slngh
. 8/o Narsyan Sinch,
- aged about 63 years,
Oriver Pasgsenger MR 611,
" Southerf. Relluay, Shlmoge Town,
(Retired); No, 1831 III Cross, :
. Rathan Singh - Lane, hewdi Mohulla,
. Nysore - 570 021. .

4" . Sri wuruth.l. Pau,

_8/a Neelekanta Rao,

"~ aged ebout 64 years,

'~ Driver Passengar MR- 422, '
“Southern Rallway, Bangalore City,.,
(Retired;), No,23, °I Main Road, : |

- Gundu Nuneesuara Temple Street,

. Natadhah?lli, Bangalore-32

47, Sri Nohamed Basha,
- §/0 Kbdullé Sab, |
-aged about 67 years S
- Shunter MR 423, Southern Ralany,
Harihar, - (Retired), Mo, 351,
"~ 1I Cross, Gendhinagar,
~ Harihar., :

48, Sri,Kisten, S/o Gov1ndan, :
aged ebeout 59 years, .
) Shunter MR ‘
Southern Railuey, Sangalore City, | N
Retired), No,&/2, Sunderam Reddy,
Eﬁing, Backside of Manohara Ni1le,
Omﬂﬁgédg} ead, Bangalore - 23,

égf S‘quvm.."{ ppa, 5/0 “’]U 'lappa,
dge; years, '
2 ( ’W%er &oﬁds, Southérq Railvey,
ﬁﬁ?ﬁavyes ntﬁqur,,(RDtlrcc) _ < ¢¢ APPLICANTS

. .Contd /tr
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C/o Cnaterine M, - -
"~ ‘Gnanejyothi” High School,
- No.61/1, IV=-N Block,
Rajéjinagar,,
Bangalore - 10,

Sri Rangaiah,

~ S8/0 Rengesuamy,

aged about 68 years, - (
Driver Passenger MR 1601

. Southern Refluay, Bangalosre Tity, .

51,

52,

53,

54,

(Retired), No,27, CThic Beeer
Road Cross, Shivejinegar;:
Bangalore-51

Sri Ethirajan, 5/o R.uﬁamugdi,

"aged dbout: 65 years,
Southern Railuay, Mysors

(Retired), Driver Pessenger,
MR 378, No.1383, III Crcss,
Kaki Road Nand* Monrella,
Mysore~21,

Sri A.Xevier, S/o S.tnthony,
aged shout G2 years, _

Driver Passenger IR 683,
Southern Railuay, hrslxera
(Retired),Nc,52/2/, Behind’

St. Narrys Lhurch ﬁrsike“e~103.

Sri Linga, $/o Karb988ppe,
aged about 67 yeers, :
Shunter MR 253,

Southern Reiluey, Hariha.
(Retired),C/o Kurvethi Lings,

'Rmrgvathi Post, Harihar,

'Sri Revanappa,

8/o Siddappa, aged about E3 yeers,
Fireman First ML 1129,

. Southern Reilway, davihaz,

55.

(Retired), C/o Revaneppa,-
Challageri, Mallikarjuna Extension,
Amravathi Post, Hariha“

Sri k.Ethieraj,

- 8/o0 kbbaiah Sunder Ra?,

56.

aged about 73 years,

Driver Mail MR 5, -

Southern Railuay, Bangalore City,
(Retired), C/o g Sridher

No.343, ?dlany Ltrs, im
Bangalore - 23.

Smt,Kamale Bal Plroji i Rac Keule,
B/0 ‘late PlrojilRaosehicnen,

ageu about +6lyears,
Dprivée:Pedsenger MR 433,

‘Southern Railuay, Arsikere,
- No,223, [1d Rms Roed, Rrsikere,
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59,

57,

'Yy 9 B ¥ I

SmtiR himabi,vn B :
W,’c. Zate C.Fazalur. Rahaman,-g Cel
aged about 45 years;- ' S
Shunter MR 592, T
Southern Raiany, Yeswanthapur,'

- No.11, 4th Cross, Behind Yeremma

€8,

~Kalyan Mantap, Mohankumar Nager,
Yesuanthapur, Bangaleora-22,

“Smt, Sharadamma,
W/o lete S. Ganesfan,

‘aged abeut 52 years, u‘Lﬂtwr Nnﬁd.,'-.j
" Southern Railuay, Yesuarthapur, -

No,5, I Cross, Nohaﬁ/umz“nauar,
Yesuanthapur, BangaJoge«ZZ.

Smt, Sufia Khatun,
-W/o lete Rnuar,
aged about 53 years,

Disgsel hsst, MR '
Southern Reiluay, Beﬁga’ore P’u},
C/o N.krumai, No.1072/8, KN EXTile,
5th Cross, Yesuaﬂthoerqu_ :

Bangalo“e~22 -

Smt, Kanakamma.
W/o late A,Subremany,
aged ebout 4¥ years,

° DieaplRsst. MR 521

Southern Railuay, Bangalore City,
No.B44/C, I-floor, MG Rly,Cclony,
Bangalore-23.

-Sr{ Shanthakumar, o

§/o late knendaraju,
eged about 25 years,

Driver Passenger, MR 358,
Southern Railuay, Frsikere,

" Bmbedkar .nager, Holpnarsipur,
Hasan Dist.

Smt Devamma,

W/o late B.M. Venkatesh,

.aged about 47 years, .

Piesel fisst, MR, 1266, .
Southern Railuay, Bangalore City,

-~ No.91/B, Railuay Qtrs.,

Near Running Room,
Bangalore-23,

//Qﬁm::\;\\%akshmi

4¥7 l“%é@ﬁ%srlrangappa,

< 7 aﬁédgabbu% J years, -

jer obadY, MR 473,
Southern Railuay, No,13, -

Cros bg&h Block, . 4
\ gggc”“‘ ) Banoalo;e - 10,

..Contd./~




64.

65,

66,

67,

68,

69,

v R

ol

; Pampanagaré YesuantAapur,
2

er 10 44

Smt, Helen |

¥/o late ﬁ F.Tristrem,.

aged about 50 years, . '

Site No,17, Patel Hanumaiah's Flat,
Jalahalli 6ost, Bang?lare-13. '

Sri P,f

aged about 60 years,

Driver Goods MR- 735,
Yesuanthapur, No, 375, 7t L,os-ﬁ
III Mein Ronad. Gokul. "*aoe~'
Mattikere Leyout,& Poe*, ~

. Bangalore-54.

Sri Abdul Rahim Khan,
aged: dbomt 60 yesrs
Briver Goeds MR 514
No.43, Kavika Layont

_ MysoreLRcad B¢noa¢ore-16

Sri prhu Reo,S
S/o leate S.N. gxikantalah
aged akout 63 years,

'Driver\Goods R 793,

S.Railuay Bengdlcre
(Retired), MNo.1362, 5th Main.Road,
IInd Stage F~BJFCP

| ?aJaJihagar, Bangalore -560 010,

Sri R.F.Henderson,

8/0 late FJM.Henderson,

aged sbout 60 years,
Oriver Goods MR 403, S Railuay,
Bangalore (?etlred) No,3

Bangalore-
Sri Bhéemaieh-

S/o Chennaiah,
aged ebout 68 years,

.Driver [Passenger MR 80,

S.Railway, Mysore Division,
Retired¥ R.h.Colony, near
‘Neuw Railuay €etory,

Shlmoga Touwn,

Sri ShiVa, S/o Venkatasuaﬂy,

~aged~about 64 ysars,

Shunter MR 3G7, S.nalany
Mysore Division, (Petxfed‘
No,172, R.A.Colony, neax
New Ralluay Colony,
Shimoga Town - 57Y 20%.

S£i Mohamad Ebbas,
S/o Khalender Khasim,
aged about 62 ycars, -
Drivar Meil, MR 426,

_ o6 Rpplicantg in S1.No.12
S/o Doraiswamy, . to 66 in 0 A.No.320/92

PN APPLICFNTS
..Contd /




s {_S Raian3 Arsikere D*uiSion, K

72,

(Retired), Gopal- Singh Quarters
“BeH, Road ﬁrsikere.’;._

Sri 2 Natarajen,
S/o Ekambaram-K, =
sged sbout 62 years,

- Driver Mail MR- 429,

73, ..

74..

75,

76,

7.

Driver Mail

.(Retired
Crane Driver, No.d, Railuay QUarters,.

- 8.Railuay, hrsikere Divis*ur,

(Retired No.29%, Kumeror
Nilayam, Hassan Road,
frsikere - 573 103,

Sri 5uhramany t
$/o0 Uthandi, aged abou+ 55 years
Driver Passenger, S.Rellusy,
Frsikers DlUiSlon(Rctired)

C/o Anthcny, 1s/n Railuay Quer+ers,'

Rrsikere.-. .
Sri R Purushothﬂm, .
$/o0 8,Rarechandra Neidu,
aged about 63 ycears,

‘Driver Psssehgar MR 715,
- 8,Railuay, hrolkore Bivision,

(Retired C/o R,Shaskar, -
No.128/8, HUDCU Colony,

. BHadreVath* - 577 3b1
.Sri M/Eeter,

S/o V. Anthon),

aged ‘mabout 64 years,

ch 139

5.,Railua krsikere Dlvision,
(Retired¥ I Cross, Hessan Roed,
Upmer Line, Rrsikere..

Sri Kanakarag,
$/o V,Anthony,- Najor,

Briver Passenger MR 1086,

S.Reiluay, Arsikere Diyision, -
gé/o R.Anthony,

Ar31kere.

Sri Bheemsen, T -
8/o H.Mahadev, .
aged about 62 years,
Briver Passenger MQ.VSQ

,§_3§i1ua s Prsikere UlV’Siun,

d), Muthilamme Temple Road,
s Road, Near Water Tank,
%%r, Doddaba]lepir.

Minara)Iena’A
Sl } gappa, 4
e ed agog 8 years,. MR
% % r\e‘?ir,e 1V9r fpi/[.o‘z
A J Xy ‘
N\ @5;{5@& .
\“w 7

T L “".""‘?
T P A .
. . - 1 ~
B 1 v
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79,

B0,

81.

B2,

83.

84,

- 85,

A~

: Retired
Arifront of Reilway Statien,
" 8yuylekree Po ty Avs*kerb HER R A

L. , ‘;.‘2 .o

No. 1.15, Rttimaramﬂa Tmele Streest,

Coftﬁnpet Bangalofe-SS.

Srl N. Channeppa,

S/o Naresimheiah,

aged. ahout 66 years,

Driver Goods MR 571, i

5 failuey, Arsikere Divia:on
g Rdhalll v4iiace,

#pi K, Subramaniyom,-

5/0 Kaettemari, . .
aged ahcut 59 years,
Shunter MR 801,

© 8,1 ?ailuag Frsikere Djyicicn,

(Retired), III Croes,

.Upparlfne, Hassan uoeo.
'ﬁrsikers 573 103,

No,2/2, Sriramapuram, III Cross,

"
a2

Sri JBni, S/o A.Khader,
aged about 62 years,

Driver Mail MR 102, 3.Railvey, -

krsikers Div1aion\*°t1reﬂ)
Thollur P.0O., Thlrdthalll,
lrsiker

Sri M. Velayudam,

S/O Mll"'f“ah,

aged shout 61 yesrs,
Shunter MR 307, S.Raifluzym
Brsikers Division (Retired),

Hassan Road, Arsikere,

Sri G, Indre Singh

S/o B.Gopel Singh,

eged about 66 years,

Briver Mail MR,101., S.Railu=ay,
krsikere Division,

No,194/R, Railuay Quarters,
Frsikere.

Sri N,Krishnaiah, S/o‘A.Nuniya,
aged about 66 years,
Briver Passenger MR 408,

Southern Railuay, ﬁr31kern D{vlciow.,

(Retired), C/o N.\.danoh:r,
No.4S/h, Railuay Qua&ters,
ﬁr81kere.

Sri Kempa, $/o Muniyappa,
aged.about 63 years
Shunter MR 248, Railua
Birur Div181on, (Retiredg

Bellary Camp, Negr Plaque-hmma Temple,

Birur,

. . JAPPLICANTS
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87,

88,

. 89,

90,

7Sr1 C Smsﬁinathan,'&/c

5// W ﬁwhxcz D,
- $£1‘gpurGUM-2han, $/o Thangavelu,
& fage?ﬁé%outh

k Dri
15 5.

. Gh \~h4?

Sri Kenchi S/o*‘aradainn,
‘aged about 64 yesars, -
Driver Passenger MR 108,

S.Reilvay, Arsikere Dlviaion,r
(Petired "No.221, 9th Cyross,
Right Sige Hassen 7oad
Rrsikere.

Sri P,Naerayanasuamy,
S/o Ponnusuamy, aged sbout 06 ycaro
Driver Passenger MR 439,

S,Railuey, Herihar DlV‘é‘ut
(Retired), Hessan Read, Uaun Line,
Rrsikere. ‘ '

“hiricepps)

aged about 58 years,

Shunter MR 804, SiRailuay,

Arsikere Division (Pe'ircd‘

~Hassan Road, Dour lLine,
© hrsikere,

Sri Rame, $/o Beilary Navayaneppa, ,
aged ebout 66 years, - ’
Driver Pessenger, Mi. 148, ;
S JRaiiuvey, CRWckjsjur Div151,n,
Ret ¥ Bellery Camp,
Near blagua 8mne Temple, Birur,

Sri Féze3 Ali Baig,

S/o Mirzen Baig,

aged -about 66 years,

Oriver Passenger R 382,
§4Railuay, Shimoga Bivision,
?(Retired¥ Tank Mohalls,

gth- Cross, Shimoga Toun - 577 201

Sri Bheema Neik,
/o Hanuma Naik,

~ aged about 68 years,

Driver Passanger Pk 363,

S,Railuay, Hrsikere Division,
(Petired¥ C/O Rtd, P.Basavenna Gouda,
BadaVana veragere P.C.,

Davanagere-3,

U Babu, S/o Venkatappa,

aged ebout 51 years,

Shunter MR 630, S,Railvay,
‘Fkrsikere Division,(?cti“e )
'C/o Govindaswemy, Ex.Municipol
dent, KeM.Road, Kadiir,
‘ﬂJllur UiSt*ic*

)

ﬁﬁyears,
8 Paé?eﬂ%er MR 252

7 BX, &-h9317“9 CitY:
Ted),) §103/3, Ist Lross v
N el : : ,..APPLICANTS

yappana;-lli, Bangalore-S
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94,

95,

96.

;97;

98, .

99,

100,

oo 14 4o

Sri K,Subdremany,

S/0 Kumearasuamy,

aged esbout 62 years,

Shunter MR 779, |
S,Railuay, Bengalore City,
(Retiredg, No.23/5, 42th Cross,
Megadi Roed, Bangelote-~23, '

Sri J.0aniel, 8/c Josepk,
aged about 62 ysars,

’ﬁShunteﬁ MR 577. S.Railuzy,

Bangalcre City (Retired),
No.5/1, fE! Streei, 10 frrse,
Magadi Road, Bangalore-23,

Sri Rmdul Khaleel,

8/o Shaik Rahzim,

aged about 6B years,

Driver Pessenger MR 216,
S.Railuay, Bangalnta City,
(Retired), No,19, 1Gth'Cross Lrud,
Magadi Road, Bangslorce-23,

Sri M,Venugopel, S/o Mari,

aged ebout 63 VE&T Sy

Driver Passenger !R 815,
S.,Railuay, Bangelore City,
(Retired), No.12/K, I Nain Toad,
3rd Cross, Henumanthapuram,
Srirempuram, bangalore-21.

Sri Shaik Ameer,

S/o ﬂdLSalar,

aged @bout 66 years,

Driver Passenger MR 470,
S,Railuay, Bengalore City,
(Retired), No.786, 6th Crcss,
Rnnepalya, Bangelore - 30,

Gange Hanuma, S/o Gangathudu,
aged about 66 years,

Briver' Mail MR 31,. .
8,Railuay, Bangslore City, -
(Retired), No.4/4, III Cross,
Dayenanganagar, Srirampuram,
Bangalbre-22,

Sri Basheer Ahmed,

S/o Azeem Mohideen,

aged asbout 67 years,

Shunter MR 221, S.,Reiluey,
Bangelore City, (Retirec)
No.3, SBM Colony,
Brindavananeger, S5th Cross,
Mathikere P.0., Bangalore-54,

... APPLICANTS.
. Qchtd ° /-




10 . Sri L. NanJaiah

8/0 Lingeieh, .
aged about 62 . ears,

- Driver Goods. El 698,
S.Reilua JWeSUanthapur Uivision,
(Retlred m C/o M,Arumai,
No,1075/8, KN, Extensiof
Yesuenthapur, Banga;ore—%

108, Sri KaDasappa, /o Kriqnn.npa,
’ eoed ahnut 66 vesars,
Oriver AT, MR 377,
«Railuay, Yesuenthapur filuisicn,
(Retired), C/o P,Ananda,
B.Export, 6th Maip, IﬁdUDt‘leL
Suh-Urb Peenya, Be)ga]urc—ﬁh‘ '

108, Sri A.D.Anto, S/o BeDoRAnto.
" aged about 64 years,
Briver Passenger MR 217,
S, RalluaX, Bengalors Tity,
(Retirsed), No.1098, Piual*n
CIII Cross, YeSUanthapu
Bangaloru-LZ

/104. Sri Syed Hemced

S8/o0 Gulam Jilani
aged sbcut 65 yzers,.
Shunter MR 759, S.Railuey,
esuanthpur Dlv1sion
gRetiredg C/o P.T Storbo,,
pe.to Reiluay Stetion, ’
Yeswanthapur, Bangalure-27:.

Sri Kk,Yesudas, S/o A.ﬂrokyasuamy,

105: aged about 65 years

. Briver Psssenger, MR 5 510,

'8.Reflvay, Bangelore City,
Retired), No.267, 4th SqUare,

urphy TOUR/HOYSalandQST,
Ulsoor P.0., Bangelore~56C 008,

1068, Sri M,Veera Raghaven,

5/0 Muniswemy, aged about &6 years,_

Driver Passenger MR 50z,

S,Railuay, Bangalore City,
(Rettred¥ No.11%, Brindevannagar,
_Extension, Near 80 feet Road,
Nathikere P.Ce, Bangclore=-ii,

Tge. MKesubnaman*yam, '
o¥ émeKaﬁﬁfﬁ§gged about €5 years,

Dfiver er- MR 304,

3( S, Railwa \ Ba\\‘aalore City,

(= ((Re ﬁred “d}a{NataraJ, No.-g/ﬂ,
k ﬁuay Q rters, YESUanthapur,

5sh Cross,

«\\ ﬁpPLI'ANTS
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113,

1%

M"M&

114,

1.4,

LI 16 [ X J

Sri M.Nageraj, X

&/o LsMurugesh, 3

eged about 62 yesrs,

Driver Passenger MR 428,
S.Railuey, Bangelore Eity,
(hetired No.33/2, New No, 11%1/2,
9th Mein Roed Sﬂiram puUT em,
Bangalore-21, :

Sri M.Muniswvemy, 38/0 Murugzeh,
aged ak-ut 62 vears,

Oriver Passengortﬂr €oa, o
Southern Reiluayt enneiore Glcy,
(Retired), No,9 ﬁ 1 Naln,

I Cross, Hanumantnapurum
Sriramapuram, Hcﬁgﬁlo:1~/1.

Sri A.Arulnetheny

S$/o A.kr okyasuamv
-aged  about 6% vears

Driver Passenoaraﬂﬂ 25,

S.Railuay, Bangalzre City,
?etlredg C/o Wﬁmeb,

No 139/H, ?al‘uav*ﬁq~rtev

o]
b

: Yesuahthaour, ﬂholorp~zk.

Sri T.R.Krishnamirthy,

S/0 TeCebyveswany Pilledi,

-aged about 63 yeers,

“Shunter MR 642, S,Railuev,
Yesuanthapur(netlred)

6th flat, 4th Cress,
Mohankumernegar, fesuancthupur FalGay
Methikere, Bangalore,

Sri H,Honnaish,

§/0. Merigoudae,

aged about 61 yeers,
Briver:Goods MR 610,
§.R#ilupy, Yesuahthepur
iRetired§No IT ain RO&O
3rd Cross, B. Ke Neger,

Yasuanthapur, 8engalore-22

Sri N.hrumei,
S/o_Mannersuamy,

aged about 62 years,
Driver PassengeriMR 682,
S,Reiluay, Bengaloro ujt R
(Retired No.41075/8,
K«N.Extensicn, 5&h Croé 5,
YBSUanthpur, Bandalorz-22,

Sri N.Doreiswamyj

S/o V.Narasimhulia Naidu,

aged about 75 years,

Shunter MR 213, S$,Railwvay,
Bangalore Contonment(ﬂeti“eo),
No.52-H/R, Lakshminarayanzpura,
Srirampuram, Bangalore-21,
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- » :Sri K.Hanumeiah,.
. 115, - 8/o Thimmareyappa,
. eged about 66 years ‘ ‘ _
Driver, Mail MR 33, .~ =
S, Rallua¥ Bangaiore Cit gt S

2

(Retired), No,3238JFL.N olony,
, lpkhlh@nar@ain Roed, YeSUanthapur,
'.Bangalore - 22 L , _

.t - 8rd Nathau, S/o Kris.na“, o ' -
116. eged about 63 vears, : ' ' '
Driver Goods MR 66M, ,
S.Railuay, Yesuanthspur. :
(Petired No,11, II Mein,
111 Cross, BeKaNagar, -
Yesuanthapur, Bangalo'c-_.

~. 3. 'Sri A,Perumal, . : S LT
117. S/o0 & Rrumugam,,- ‘ o '

sged ebout -64 years,

Shunter MR 447,

S.Railuay, Yesuanthapu-,

(Retlred No.6S/G,

Reiluay . Quartcr (eSUan*h APUT .

) Bangalore~22

+« Sri Shenmugaw, .
148 S/o J.Subramunye M'dﬂlla--

* aged about 63 years,
Driver Passenger, MR 7725 )
Bengalore City, & Relluay,;'
(Retired), No, 586/1, 5th Main,
Basavanagar, Vibuthipuram thension,
Bangalore - 37. :

- kbdul Gaffoor

qq¢. 8/0 Ballary Rbdul Khader,
* aged sbout 62 years,

Driver Passenger, MR 387,

S.Reilway, Shimoga Town,

No.105, 6th Cross, ' A 1 ts in Sl‘No,
Basavanagudl, Shimoga Toun -~ 577 201, Ggpt;c??g in0.A.No,

- Q Sri BoAOThyagarajan’ 298/92

120, - S/o knentharaju Pilley,
* .aged abaut 73 years, -
- Briver Mail, S.Railuay '
4 Bangalore Cit C/o S. é F\.B'aaan,Roc,ldlnq at
No,.29, 01d No, 59 CKC Sarcen, -
La&ﬁgnhﬁﬁﬁoss Road

%m@é*mm% 2 560 027.
r’“""\ .
8‘&nthp '
124 S/O % (j rai ’3 .
(aged defout 22% 2ars
(S uﬁ%er MR 3431y S,Railuays, '
B‘?ﬁ%ﬁbxe CAEYE C/o Phillip Noses,-

18/8 Ré4) ay Quartecrs,: - :
ov¢i Aitradurge Disivict. ««s RPPLICANTS,
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123,

124,

125,

126,

127,

128,

129,

Chicjajur, Rorehara Solony,

”91218 ;; %

Rangaish,

- 8/0 Thirumelleiah,

aged ebout 69 years, -
Shunter, S.,Reilvay,
Shimoga Toun, '

'Hosshalli, Amruthur,
- Hobli, Holsgunda Post, '
- Kupigel Teluk, Tumkur District,

K.Raju, S/o Kuppan,
aged abptit 51 yeers, :

First Fiireman ML 1141,
S5.Railupy, Bangelorz Lity - -
C/o Station Master,
Nayandahalll Railuey St=tinn,
Bangelore-39, : '

L.A.Fleury, 3/0 J.L.Fleury,
aged about 6§ yeears,

Mail Driver MR 583,
S,Railuay, Hariher.

No.16, Ramelah Leynut,

'St,Thomas Toun Post,

Khammanahaili, Bengalore-84,

Nega, S/o Siddeppa,
aged about 68 years,
Shunter MR 252, S,Rziluay,

Chicja3jur-577 523,

Veradaraj, $/o Kuppusuemy,
aged about 62 ysers,
Briver Passenger MR 495,
S.Railuey, Bangalore City,

No.24/15, 12th Cross,

‘Magedi Road, Bangelore-23,

Smt, Pepemma,

aged ‘mbout 51 yeers,
M3b5late S, Nage,

Briver Passenger MR 133,
S.Railuay, Arsikers,
Behind 5¥.Narrys Church,
krsikere~573 103,

K.R¢568§haramaiah,

$/c K.Ramasuamy Shastri,

aged sbout 73 years,

Shunter: MR 587, -S,ieiluay '
flysore, No.921, Rsoka Eas{eross—Ssa
Hallathkerei, Pfvsore,. _

-K.Srinivabalu, 8/0 V.Kzishnpastany,

aged about 62 years,

Driver Goods MR 747, S.Reiluay,
Byepanahalli, No,8, Ist Strest,
flerkham Road, Cross,

- Rshoknagar, Bangalora-2l, oes ﬁPPLIGRNTS
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i
.

‘ aged about 62 years,
;?U?o,lateju.-Fletcher,
' ‘Mail'Drivér,;S.Rgilu3y,
- Bangelore City, No,8,
Daukar Road, 9th Mein, = -
Mathikere, Bangelore-560 054,

;  '«‘.,fso:ﬁ;SmirNdreeh;fléfchéri.:'

131, Smt,Lekshmamma, . o ‘

. eaged 2bout 42 years,
W?o,;ate-K.Siddaiah,'_

. Driver Goods, S$.Railuay,
Harihar, C/o S,Revanna,
Pointsman Subramerya Road,

. .Reiluey Stetion, Nettana Pus:,

Puthur Taluk, South Kanaru. .
132, ‘Smt,Shenthamne, ‘
‘aged ebout 43 years,
930 late Thippasuamy,
First Fireman ML %247,
SyReiluay, Chicjajur,
-Jenatha Colony, Hosenageore,
Chicjejur-577 523, o

133' Smtos.‘R «SU Bila Bal,-

"' eged about -54 years,
¥/o late S,Rema Rao,
Diesel Acsistant MR 723,
S.Reiluay, Yeswanthapur,

- €/o S,Ravi, Ne.73/3,.
Reiluay Quarters, Yeswanthapur,
Bangalore-22, -

134, Saty8harademms, . -
aged ‘about 53 yeers,
gﬁf¥ate R.Remoo,

Dyiver Goods MR 456,

§,Railuay, Mysore,
N0.2065, kkbar Road,
Plandi Mohells, Mysore.,

135 Smt.Kenthamma, :
aged about 51.years,
W/o: late Rajemanilkam,
Driver Goods MR, S.Railuay,
Arsikere, No,9012,
Lacha Naik, Quarter,
- ‘Hassan Roed, Arsikere,

~Rempatah, S/0 Rangeizh,
‘ {Ogb‘ﬁf?eﬁb 68 years,
riqg?\ﬁés+:nger MR 107,
S.fetauayy, Bhicjejur, -
4‘.~S%£§énahqki'ﬂ
 Glibi Tel;ugd

Tumkur District,

Singanshalil Post,

e M g T
C L e &('139‘ a0 7
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138.

139

140,

141,

142,

143,

'ﬁ shivappa Rea,
a/o H.hnantha Reo,
aged ebout 63 years,
Driver Passenger MR 47€,
S.Reiluay, krsikere.,
No.496, Bunné Mentap,
h

gt Layout,
Mysore,

Smt.Bebble Rezoric,

eqged ebout 44 veegrs,

M?o lete P.Rezorio,’

Driver Passenger ™1 461,
S,Railuay, Bangalore City,
No.932/3, Opp.Kiren Builairng,
2nd Mein, 5th Crosg,
K.N.Extensicn, Yeswanthepur,
Bangalore-22,

-‘Smt,B.S.Susheelamme,

ed about 50 years,
U?o late 9.Shankar,
Driver Goods MR 432,
$.Railuay, Arsikere, ‘ )
C/O V.S.Laxmi Remana, Nel 32/%,
Railuey Quartcrs, Rrsikare. -

Smt.S.5ereevathamma,

aged ebout 58 years,

wao late E.R.Srlnivqsa Rao,
Driver Goods M 773,

S.Railwvay, Yesuanthapur
Bangelere. No. 154/h, 9th Lross,
KyN Exten51on, Triveni Road,
Yesugnthapur, -Bangalore-22,

th .HanSabai,
ageé about 5% years,
W/o lete G.R.Srinivasamurthy,

‘Goods Driver MR 750,

S.Railuay, Prsike;a, No,73/J,
New Railway Quarters,
Yesuanthapur, Bangalore=-22,

Smt.p.SaVithI‘i, :
aged about 52 years,

U?o lete P.M.Panduranga,
Driver Goods MR 712, ‘
S.Railuay, Yesdanthapdr,
Bangalore-22,

Smt.Mesten Bi,

aged about 50 veerts,

W?o late Mohamed Sheriff,

Driver Passenger MR 419,
§,Reiluay, Shimoga Toun,~

Near Anjaneya Temple, Haasan Road,
Rrsikere,

ivarathri Esueranagar,

e APPLICANTS
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Sri‘Praééd Kipan,'

- ed about 24 years,

: S?o late. Govindasuany,
Shunter MR 386, S,Railvay,
Arsikere, C/o. ériniVasan,
Railuay Ticket Collector,
Neer Reiluwey Under Bridge,
Hessen -Road, Arsikere.

145, ‘Smt.Rachel B'Monte
ed .about 58 ysears,
U?o lete hH.R.D Mcrits,
Briver Mail MR 25,
S,Railuay Bangalcre,
" No.220, V8T Road,
Opp.Banasuadi Rai;Uay ﬂt:.;on,
Bangalora—ea,

146, Smt, Nishajen,
aged: about 58 yzars,
U?Q late Syed Abdul Rrezz,
kssietant Guard, &,7azili=y,
Bangelore City,
C/o Syed Ghouse Pasha, .
No. 304/1 Reilway Qus rterc,
M.G Colcny Bawgalore—z‘.

147, - Smt,Rsiyajen,
. aged sbout 60 years,
u?o late TBJPQBLGU% 4
Passergel Deiver MR 475,
S.Railuegy Ngsore. Ne, 6,
R.V, LEYOJi eshaﬁrl*urun.
'Bangalare~20

148, Smt. Fnnamary,
' ed ebout 43 years,
u?o late A,Chendran,
Shuntsr MR 359, S.Railuay,
Bangalore Cantonnent, ‘ .
Muthemma Garden (Chinnappe Garde:y,
flunireddypalya, Bangalore,

- 149, Smt,Jyothilakshmi,

ed about 50 years,
U?o late Chinnavenkats Remanepba,
Diesel Rssistant MR 567,
S.Reiluay, Rrsikere, Go Jeyappae,
retired postman, I Cross,
Boun Line, Hessan Roed,
ApefKere .

AT IS , ‘
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‘ K.NaﬂurQi, o RN
'S/o Kalu Moudaliyar,
aged- ebout BY years,
Goods Driver, :MR 680, . o
- $.Rglluey, Shimoge Town,... =~
R.h&olony, Neer Relluay Stationj . %
. Shimoge Toun<577 201, ~"° = o : _ x
. A b - . j
152, H.S.Sathye Ngtayaney¥ - . '?
S/O'H.Sﬁgﬁ1V§éﬁiah”ﬁ . .- ' ™~
. aged abofit 68 yeers) ¢ ST - ‘ ‘
- Shunter MR 797, . :
Bangelote City, S,Reiluay, E
No.17, Ramekrishnaiah Street, ;
Seshadripdram, : ‘ ;
Bangalorse-560 020, ' !

153, Kousalya Bai,

aged 52 years,

M?O late K.Keroji Rao,

Driver ‘Goods MR 63,
S.Railway, Mysors,
No o .;Ni?loco-tolbny,
Reilupy Querters, '
Yadavagiri Poet,
Mysore=gp. - & -

&

154, R,Pram{le Bai,
aged about 50 yeears,
M?o late J.Sathyanerayana,
Shunter MR 748,
Bangelfte City, S,Railuay,
No,3; Beeradeveru Gudi,

‘Ranaginghpet, 4th Cr

Banga;9;§ City,

155, Khamrunnisa, . |

" e8ged ahaut 43 yeeors,
M?o late Yusuff Sheriff,
Shunter MR 835, S,Reiluay,
Bangelore Cantonment, No.99,
C/o Sajjad Sheriff,
Jadidasnager, 3rd Crdss, -
D.J.Halld, Bangelore-45,

156. BwN.Nagsraja Rao,
. 8/o0 BuNeMoorthy Rao,
First Fireman ML 1525,
S.Railusy, Mysore, No.112,
Kanekagiri, Municipal Farm Read,
Vidysranyapuram, '
Mysore-$70 008, -

157. Rrokya Mary, -

aged about 60 years,

M?o late M.Chinnaswamy, _

Driver Passenger MR 82, ) . T

S$.,Reilway, krsikere _ ose RPPLICANTS
: . ..ocontd;"/" A

\d



T

B

: ﬁ§é;¥_V.ﬁ SeIVa'an amy * T S
T 8fonV. B.Rppaiah Mudeliar,f_ja“°'“""

belvathagrama ‘
Mysore-570*015

. eged awout 63 years, i

* . Driver Passenger MR 483 "

-~ §,Railuay, Bangzlore City,f
No.63, Pillenne Garden, .
TII Stage, Ralluay Laycutr,
Bangalore—SGU Uda.

159, Fs RrokYa Dass, :
: ”S/o M.Francis. (;aue)
aged sbout 24 years,

" Driver Passanger MR 234,
S.Railwvay, Hariher, I L“OS%,
01d Arlspur, Guthoor ’oet
Harihar - 577 603.

160, M.Sundere, |

ed zbout 55 ysars, Y,
W?o late G,Ethirajulu Naicu, T
-Briyer Passenger MR 90
S RalLUey, Bangzicre City,
. No. 208, RBH.Colony, uhitefield ?oad
VadhaVEpu“a Post :
Bangelore—SGD O&éx

z rOJH’ ' ‘

ed about 54 yearb,
iN?o late O Rrumugeni,
First Fireman, $,Reiluvay,
Bangelore City, No,U/41,
Selvanagar,. Okalipuram,
Srirempuram P. 0., Bengalore—21

162, Shenthamma, .
- . aged zbout 60 years,
'N?o 1lete Sunder Cabji, -
Briver Coods MR 705,
S.Railuay, Hariher,
No.79, Cld Arlapur,
Harihar.

%ﬂfﬂnthoniamma
éged - about 45 years,
i

o late B.,Sandisgo,
hunter MR 805, S.f ?aﬁlua),
Rrsikers, NarAan Ville
e 1ind St. Merry's Churnh‘
e

ut 57 years,
gte .hnthony,

537, SyRal Luav&
‘ Behlnd StiMerry®s .
rsikerec, o

00

 ... AEPLICANTS.
BOntd./
¢



166,

167,

168,

. Sallath Mary,

Shunter MR 227

mm

aged about 58 years,
U o late.Arokya Suamy,
Shunter R 219, .
S,Reiluvay, Hariher, . -
C/o Thomes, TXR's Office,
S,Reiluey, Birur.. .

P @hanalaxmi : -
ed about 49 yeaxs,
U?o late P.,Munisuamy,

Driver Gonds MR 683,

S,Reilvay, Hariher,

8/0 lete Sunder Gallaii.
No,79, 01d Arlapur,

Harihar.

KamakShiamma,
ed ahout 58 y=ars,

N?o late ChokKalingaw,

Railvay,

Yeswanthapur, ho 48

’;J 24 Vs

Selvenagaer, Behind Bevi Talkies,

Sriramparen, Bangalcre~21,

C Fletcher,

S/o R.Fletcher,

aged about 62 years,
Driver Passenoan MR 391,
S,Railuay, Mysore,

. No.58/59, Kennedy Nest

169,

170,

Pushpagi“i, Mysore,

Razia Khanum,

ed about 28 years
U?o late Abdul Hameed,
Shunter MR, S,Railuay,
Rrsikere, E/o md,Abbas,
Gopal Singh Quarters,
B.H'Road Rrsikere;

Nazbeol Jan,
ed+about 43 years
?0 late Rhmed Baig,

~ Shunter JR 521, S, Ralluay

171,

V/

Bangalore City, C/o Rfroze
No.99, 3rd Cross Road,
Iadidas Nagar, DeJo Halli,
Bangalore-45,

KeV.Surappa,

870 Venketanarzyenzppa,
aged about 72 years,
Passenger Guard EMB 887,
S.Railuay, Hassan, N2.81i3,
9th Meain, 4th Block, "
-Jayanagar, Bangalore~1..

Beig,

PP Y APPLMNTS
o..Contd /~

.




174,

175,

176.

177,

A

“ R SrlniVaean,_ e
-_5/0 Ramesuamy,
aged about 64
. Driver Goods M .

§,Railuay, Bangalore Clty,

: f
8:(
8
# T
: \Passe

§$>Ra11uey |
NJie 162, f

/
4
&

eafs;
758,

No.62, 111 Cross, - -

KiN. Extensioné Yesuantnapur,v; .

‘ Bangalore =~ 2

173, fS.R}Saraswathi,

“aged sbout’ 50 years, -
9/

o late S.Rejugnpala Fe

" Briver Goods MX 737,

Yesuanthapur, S.Reailvay,
No,28, Rnajana Nilayae,
II Main Road, B.K.Nagar,
YeaUanthapur, Banga'oru-zz. A

Farida Banu,

agad about 35 years,

/o late Syed Nisser,
Diesel hssistant ML 1247,

S.Railuay, Arsikére, Mo, 2287,

IN T
Asaka Wast Croes-20,
Mysorse.
C.N.Sareeranga,

8/o C.Narasimhechar,

' aged abtout 539 yeers

Rssistant Gusrc EMT 726,

S.,Railway, Prsikere.
No.46/2, 81 RMS Road,
Rrsikere,

“E.Chandra Bai,

aged about 54 years,

M?o late Y.Ekambarem,
Driver Goods MR 379,
S.Railway, Yeswanthezpur,
No.4371, 3rd Cross,

13th Nain, Subrnmnnyanagar,
Bangalore-21.

Philomine,
agaed about 58 years,
U?o ‘late T Ardkyasuamy,‘
Driver Mail MR 18,
way, Bangalore City,

{ manthappe Roead,
Ramﬂsuemy Ph1va,

i
a H bou 5"Veal8, :
Late .Mﬁishna Iyengsar,:
YEEE,GD rd EM3 371,

APPLICANTS,

[ N

-,.'Contdf/-i




179,

180,

181,

182,

184,

185,

l ey 25 o0

B,Jayaﬁme, '
aged about 57 yesrs.,
wao late N,Basavaraj,
Driver Passenger MR 73,
S,Railuay, Arsikere,
t/o 8,Vasanthakumar,

‘No.6/C, Reiluay Quarters,

Neer Children's Park,
Banger?et.'

Zailunnise,
ed about 60 yeurs,

. 8 .
W/o Syed Yaseem (lnte),

Driver Goods MR 430,
S,Railuay, Mysore, No.2%599,

‘5th Cross, Mouse Diven Khanz fioan,

Mandi Mchalle, Mysoz®.

AR.Rahimem Knan,

S/o Imen¥Khan,

aged akout 69 years,

Shunter MR 300,

5.Railuay, Harihar,

No,452, I Crose, Ganchinsger,
Harihar, )

Prapullekshi,

aged about 81 years,

M?o late Christopher Andreus,
Driver Goods, MR 570,

.a.ﬁaild@yt Mysore (SKLA),
ke

No.94/8, Loeo Colomny,
Reiluay| Quarters, Yalawagisl Tosi,
Mysore-~20.

Gayatril Shanmugam,

aged ebout 3B years,

U?o late S,Shanmugam,
Driver Passenger MR 205,
S.Railvay, Mysore,
N0.91,'VR6'Railuay Quarters,
Mysore-20, '

N.Narayanaswamy,

S/o Narasappe,

aged about 62 years

Shunter MR 440, S,Railuay,
Yesuanthapur, No.5/6/47,
Laxmipurem, Near Railuway Station,
Hindupur,

N.Mohiyuddin Khan,

$/o M,Abdul Nabikhan,

aged sbout 63 years, -

Guard Passenger EMT 461,
S,Railvay, Mysore, No,2244,
Saudey Road, Laskhkar Mohalla,
Meene Bazaar, lysore,

v.. APPLICANTS

..Contd.j-:
§ N




86, - Victor, .

x N T S ) plitants;in $1:10,120."
S/6 Joseph, s P No', 3
aged about 67 years,' - B“S 9r$/ggplicants in,
Shunter MR 315, 37 : - :

S.Railway, Bangalore’ City,

T/o F.C.Nathen, No 2, -

Muktha Garden,

.. Spur Tank Roed, Chetpet,
Medras - 600 03.. -

K.K.ﬂagarathaem,
S/oK.K. Raghavan,

retired Briver. '8! Grede,
Staff No,P,5521,
“Rajeneesh'm ShoranJr.

K.Velu, S/o Unnerd,
.Retired. Suard 'O Grads,
8§,No.6314, Devaki Saﬁanam,
‘Nedungathoor, Shﬂranq‘ - ie

K.Kesavan, S$/o W@ﬁthy,
Retired Guerd
8i.No,6066 .

. Syanthi dhaVan,
Veloor.A

P Paramasuaran Nair,

5/0 Krishnan Neir,

Rétired Guerd “&" Special Grade,
S.Na,5077, Padinchare Chona1 House,
‘Shoranur-1. -

V.C+Sankunai Nair,

S/o Achuthen Nair,

Retired Guard ngu’

Speciasl Gmave, S, No,6172,
Rzikkara House, Kavalappare,
Shoranur.

P.Sundaresan,

S/o Kunhikoran,

Retired Driver o8"

S.No,P 6439,

Vanajas, 4/7)

Spposite Providence High Schoel,
Gandh1 Road, Calicut,

Samy p111a1,
n~\'v‘nchala- Pilled,
'\\Qard SRR Grede,
} Gift House,
bheranur,

applicants in S1.Nu,
187 to 193 ere
applicants in 0. k.44/93.

eeo RPPLICANTS,
...Contdg/—



195,

196,

198.

199,

200,

201.

S/o Ko Narey:nan Neir,

Retired Driver ‘8' Staff
Ne.P 2314,

Raviyankandpth House,
Chuduvelatheer, Shcranur ~ 1.

O

13 K.Ramankutty Nair,

S/a Kanran Nair,

Retired Guard Speciel ’*ave,
S.No.6096, Mundenath UQLHE,
Cheruthuruthy Fost, : :
Trichur District.

'R.Krishna Naidu,

S/o Ramekunhan Nsidu,
Retired Driver '2',

- 'SNe.b 6445,

Nallissergparambi] Houue,
Mudaliar Street,
Shoranur - 1.

L.Manikam Fudaly,

8/o C.Lakshmanan Mucaly,

Retirad Driver 'C°
S.No.P 4026, Manickanivas,
M.G.Read, 5horanur-3x

T.VeSreeman Pillsai,

S/a T.V.Ropan Pillai,
Retirea Briver 'A'! Grade,
S, NogP 1794,

Sunil Vihar, Ganeshgi'i
Shoranur~1. :

E. Paramesuaran, :
S/e P.N.Sahrasanams lyer,

_ Retired 'R! Specipl Grace Guard,

S,Nv,1495, Devi Nivas,
Nedungetur, Shoranur-1,

T.Sankunny NaifL'S/o M,Pchuthan Nair,

-Retired Guard S.Ne.6459,

Padmalayam House, Paruthlpra,

Sh-ranur. 4

c. Balakriahnan, Rpplicants in Sl.No.

S/o T.Sankaran Nalr, 194 to 201 are

Retired Driver tet, . applizants in 0.R.45/93.

Steff No, P 5702,

Krishna Vihar, Uellath-cl tager,

P.0.Cheruthuruthy,

Trichur District. .oe RAPPLICANTS
: see C—Ol‘l_tt'./-

i W fxbw
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202,

203,

204,

205,

206,

207,

208.

210, -

*K/Shoranure1.-

R R i A
ee 29 as

K.Gavirdan Kutty Nair,

S/n C.K.Achuthan Neir, - -

Retired Driver, Staft No.P.2833,

RAt Specisl Grade, Vedakkekonnsnath
House, Chuduvalethur, Shoranur - 679 121.

P.Remankutty Nair,

S/o EZ.K.Shankarsn Neir,
Retired Guard “A®

Special Grade, Steff No. .
E 14671, Pullconni Houso.
Chuduvalathux Shoranur-" -

P.Narayens Pillai,

s8/o P.Krishnen, Retired
Driver ®C%, Staff Na P 3504,
Poovathingal House,
Kizhekathil, Panntnipra,
Shoranur=1,.

S.Raman Nair, S/m Krisrnat hefr,
Retired Criver “CW,

Staff Ne,P 7065:, Srtemtical nouse,
Chennthurezthi Past,

Trichur Distrizt.

V,Narayanan Ezhuthachen,

" §/6 DyVelu Exzhuthachan;

Retired, Lsce Shunter, :
5,.Ney P 8117, BDevasamperambil House,
Mannenur Post, vis Ravelapélae

K.Chellan, %/o T,.Karuppan,
Retired Driver “C'%, 8,NesV3,
Muthukurssi, Kunnath House,
Genashgiri Pest, Shoranur.

K.P.Gopalan, $/e K.Narayanan Nembier,
Retired Guard "B"m S.No. 7525,

"l eela Sadan",

Railuey Booking Cfrice Rccd,
Shoranur. T :

ZUQ_'isz.Kesavan, S/e- Perugan,

N I.F.Man "B"

J 10026,
vedathil House,

kulam, Shoranur.

Cho 2

M.Sankaranarayanar,

S/e Govindan Nair K.,
Retired Driver “A® Speciel,
S.No. P 2911, 'Rama Nivas',
Ring Road, Manjaked,

ree

e A

TR RV AR A SR e S T T

AP?LICANTS.
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211,

212,

213,

214,

215,

216,

2117,

218,

219,

220,

s 30 [
K.fkchuthan Nair,
$/o kchuthan Neir,
Retired Loce Shunter,
%.No, B 6054, Kadambet House,
Mundamukem Amsom,
Post Gapashgiri, 3
Shoranur-3, \

C.Manimuthu, $/o Chambaks
Mudalisr, Retired Driver "E",

-8, No,P 7492, Nambzanthodi rcuse,

No.179, Mudaliar Street,
Shoranur=1,

Ko.P.Govindankutty,

Since deceased by Legal Repiesentative;
Smt.Sulochans Amma, H.Nn,5/%31,

Namban Thodi, Mucdaliar 3treet,
Shoranur=1,

- E.Balasubremanis Meron,

$/0 Madhava Rao, Retired,

Driver "B% Srade, S.hNo, V b,
"Geetha Nivas", Ponnemengalam House,
Shoranur,

K,Sankaran, 3/c Medhavan K.,

Retired, Oriver “A'%, S.No,F,4805,
Kayanathuthedi House, Kallippadam P.0.
Shoranur - 2,

V.KoVelukutty, S/n Kelu Neir K., S1.Noe, 20% te
Retired Oriver "&%;, $,N0,9730, 216 are applicants
Karthika, Kenalappara, in 0.k,46/93. :
Shoranur.

M.Velu, $/o0 Velu,

Retired Driver “B" Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppera P.0.

P.P.Velukkutty, S/o Snanku,

Retired Driver "B", ‘ '
S.No. P 7192, Padincharvettil House,
Karakkad, P.0.Kavelappara,

P.T.Ouseph, S/o Thomen, Retired.,
Guard “B"™ Grade, S.No, 9431,
Payyappilly House, Vappalassery P.0.,
Angamali, Ernakulam.

P.Krishnean, $/0 Imbichyadi,

Retired, Driver “&" Grade,

Nedungethur, Shoranur-679 127, . : eeooRPPLICANTS
| | ooogOﬂtdo/-

.




et gy
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£

222

223, .

224,

225,

- 226,

227,

228,

~-m.Chendukunhan, . |

TS w9826, 20/163,

o

S/o-M.Imbichikutty,
Retired-, Driver ™A%
Special Grade, S.Na,F 2897,
Pilassery House, P.0.Vengeri,
Via Calicut. ‘ ' B

M.P.Kesavan Nair,

S/o P.K.Chendu Nair, Retired.,
Fireman "B%, S.No.9461, -

Chemmanassery Padinhara
Kottool P.0., Calicut,

Hoves,

P.K.Ramapanicker,’

S/o Chamy Panicker, ‘
Retired,, :Eurpd. FA" Grede,
S,Ne.8284, Navaratna, - T
P.0.Kunniampuram, ’
Ottepalam=4,

K. Balakrishna Menon,

5/e P.Madhave Menan,

Retired Driver 'A!

Speciél Grade, Staff No,P 2437,
Kerandathil Hecuee, Hferancathil
Trichur - 1.

..ane,

®.P.Chinnan Menon,

S/e P.Sankunny Merern,
Retired Guard TA'

Special Grade, S.Ne,9333,
Rlongst lUshas, ®.0.Pulakead,
Viz.Chelakara, Trichur,

M.P.Gopala Pishareti, .
§/e C.P.Raghava Pisharcti,
Retired Guard Special Grade,
Poornima Manjakkad,
Shgranur-679 121,

C.Chandrasekharan,

5/0 N.K.Menﬂn,

Retired, Special Grade Guerd,
S.Ne.7618, "“Gskul®,

Rshak Nagar, Kambonil Rced,
Ryyanthele, Trichur~3.

5/..V‘M;Nchamed‘H8ji’
Retired, Guard 'A' Special iiraGa,
Thpypatni®,

e N A

gfh$iﬁy:g‘!$b9}3 Trichur.

$ogr N

'ff? . ?ﬁ ﬁhhékaran,i§/o 0.S.Paran,

z % tireg dbds Guard, S.im.L 1930,

ut é;ﬁpyampyigth Houss, P.0. :
kznqjﬁbp'ggnq_éﬁy,:Via; Trichur,

NN ﬁfﬁg%aq 087. -

\ "“\_\-J—/“( / .

&

ik LT

$1.Ne.217 to 223 are
applicants in 0.R.47/93,

|

S$1.,No.224 to 229 are
appliCantS in 0.“048/93.

... RPPLICANTS
‘oo C.ntd. -




230,

231.

232,
233,

234,
235,
236,
237,

238,

239,

ve 32 S0

P.Narzyanan,

S/o Sankaren, Retired,
Special Crade Guerd,

s,Ne .EE 86, “Ushas",
Rayaroth Pafamb, P.0.Paral,
Tellicherry-670 671,

"V .Sankaran Nair,

S/o T.Narayenan Neir,
Retired ., Guard 'A' Spectal,
$.Nb.12746, Bshirvad, Pevel

? - VU 5
P.0.Koothuparamhe,

Pin-670 643,

C.H.Balen Nambiar, ‘

$/o Kunhikrishnen Adicdi ¥,,
Retired Guard, &' Ti._ 0]
S,No,3997, Usha Bhavan,-
P.0.Kattayampoil, Vie. Vellicherry.

.Mm,Padmanabhan Neir,

S/o R.V.Krishna Mernon, Retired.,
Driver 'A' Special, S.Ne. P 5754,
Davi Nivas, Kottarathumpars,
P.D.Azhikode, Cepnanora,

K K.Susheela, W/a Late

UsC.Pnandan, Retired., D=iver oY,
5.Wc,2635, “Anand® Viher, Ylavil,
Kennior ~ 670 008.

M,Narayani, %/o Late K.P.Narzyznan
Nair, Retired. Guawrc 'C',

S.No4 1903, Madathil House,
p.03thirekkel, Cannanore- 670 011,
K.Kunhambos, S/n Appu, Retired,,
Shunter 'B', S.Ne,P.533%,
Packkadam House,

P.0,Trikkripur, Kazharged.

K.M.Vanajakshy, /o Late C.H.Gepalan,
Retired fuard 'A! Special,
S.N0%9498, Chettiyam Veetcil,

Near Railuway B Cabin, Badagara.

A.K.John, $/s A&l.Kurian, | $1,Nu,230 te 238 are
Retired., Guard 'R', applicants in 0.k.49/93,

S.Ne,9€63, Ariyathu Parambil
House, Pallam.P.0.,
Kottayesm - 7.

R.Marappan, /e Rama Goundarn,
Retired D#iver, 'C' °
Staff No.. P.2718, ED-118 O,

‘Reiluay Celsny P.0.,

Erode - 638 002,

'es APPLICANTS.
'Y ..Contd. /_
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R

‘240, K c. kallappan,» '
,5/0 2.Chinnappe G-under,'
Retired Driver A Special,
S,Ne. F 2946, Door IT o4,
Parvathi Krishnen Street,
Kéllem Palayam, '

Ercda - 2.

241, P.Karuppannan, S/s Pmclb GOWRCET, "
‘Retired,, Driver 'A',
S.ho, P 3583,
Korakattu Vala811
Door fo.5229/A 14 CaausTy Rud.,
Erode-7,

242, M.Kandasamy, S/e Narappa tounden,
Retired Driyer 'C', S.No.P 2499,
943405 EHN Roed, trede-§38 (02,

243, Nuthusamy, S/a Paleni Gounder,
: Retlred Driver'C', S.ia,P 37C¢,
Raghavende: Nagsr, Ereda-/.

244, B,Remasamyy’ S/o Aya- Gduhuun&
Retired, Bhamter'F8', 5,No, zqss,
Pudhupalgyam, Joor 246,
klampalayam P.0., Erode—B.

245, S ‘Kandasamy, S/o Sengadan,
Retired Driver 'C',
Staff No,P 4103, Ragavanawdar -
Nagar, Door No. PRB 18, Cavery R«S.,
Erode-?.

] 246, C, Kumarasamy, S/o Chellappa Gounder,
d ‘ Retired,, Fireman 'B', S,No.P 7885,
" Door No, PPI1-283, Pudupalgyam,

i Allampala'am Post, Erodn—B.

247, T.3s Peerakhan, S/o T Ja Jamaliuthneu,"
Retired, +y Driver 'B°
S.No, V.38, D.No.94, Ralluay Colony
Post, Erode. _

248, Uelappa Gounder, K,
: ‘S/o Kolanda Gounder
Retired, Shunter 'B'
a8, No, P 3370, '
‘Puthypalayam, Kattoor, :
uLlpmpalayam Post, :

T'Gd‘e‘ }

5 “\N!S'.g ,
O . .
2P ru annan, '

'r_ﬁ o¥® i Goundan

YeRetin d. Shunter *B'

NN NO. 4’4 84’ DOOI‘ MO.19{,

am AkKarkam,

yam P 0., Zrods-¢, )

\O/ji/ o ...Contd./-
N\%me” - | | .. A '?
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250,

251,

252,

253;

254,

255,

256,

257,

') 34 _‘0

A,Nallasamy,

S/g A2 Gounder,
Re2zzd., Driver 'B',
S.No. PT3 10237,

D, No, 280 Puthupelayam,
ﬁlampalayam P.0.,
Erode-0.

'No,Kaliannan,

S/o Nellagounder

‘Retired. Diesel L°slstant

S.No. P 4C1%1, Sastri Nagar,
D.No,55, Near Warer Tani,
Erode 538 o002,

K.Ramasamy,

a/o Kalianna Goundan,
Retirsd, Shunter ‘8%,
S.No,P 3958, D.No. 82
Bdappalli R.u. Post,
Cavery, Erede-7.

P benonda Gounder,

$/0 Palani Gounder,
Retired,, Shunter B,
S.Nn.ip 4429, D.Ne,58,
Odapalli Vi;lage,
Peppapaleyam, Cavery R.S.,
Erﬂd8—7"

p Nuthusamy,

5/0 Pgisni Gourcen,

Retiredy Shunter 'B',

S Np.P 500 udhupa_gycm,
.No 263, Agraharam,

ARlampalayam P. D., Erode-8,

V,.Sengodan,

S/o Velsppa Gounder,
Retired, Shunter!B!,
S.Na. 5133 D. Nn.2/60

Dttapalli, Pilleyer- V011 Street.

Cavery, Erede-"7,

Ke Chinnappan,
/o Komara Samy Geunder,
Retired., Oriver 'C',

S,.Na,P 3531, ﬂVakathu,

Cavery . D., Colony Road,

 Ero0a-7.

P,Venkkatachlam,

S/s Peruma Gounder
Retired., Shunter ig
S.Na. P 4097, = 1/11 k
Karuthuveli Thottam,
Odappalli, Cavery R.S.
Ernde-?.

... RPPLICANTS,
.fugontd./-




@ 258,

259,

260.

261,"

262, .

263,

264,

N.Velappen,

S/o Nalla G.under;'f,'

~ Retired,, Shunter 'B',
S.No. P 2647,

D, Ne.1/20, Cdapalli,

’CagetYfR. a,.ErOde~7o

T.P.chindan,

S/o P,Kunhambu,
Retired Guard Special
Grade, Staff No,11159,
Prasanne Nives, P.0.,
Chirekksl, '
Cannanore - 670 011.

K.Sreedhsran,
S$/o B.Achuthan,
SnNQ- p;3180

'Thenai House‘

Opp. Reiluay Station,
Chirakkal P.0.,
Cannanore, .

M{Bélakriéhnan,

S/o NemBikutty,
Retired., Guard 'A',
S.No. 15870,
Manfkketh House,

. Good Shed Read,
- Tellicherry,

P.KiRaman Nair}

§/0 P.Kurhambu Nair,
Retired,, Driver 'A' Sgecial

‘Grado, S.Né. P 6446,

Kevinchalil, P.0.,

kzhikode,” C#nnanore-670 009,
V.M.Karthiyaeni Amma,
S$.No,9650, Ashok Bhavan,
Thamarakuzhi, Malepjurem,
Pin-676 505, o

K.Govindan,
S/o K.Aruvan, Retired.,

Driver 'A', Preethe Bhavan,

adathode, P.0.Alavil,

N&nnan, S/o Raman, -

\ Guard, S.Ne.i5S4,

W Ypetil House,

‘ ";,‘001“ II Ward,. ,
‘sifkat, Pin-670 562,

U1 NwL 239 to 2

o ere

‘applicants in,D;k‘50/9§.'.' 

" W/o Late K.P.Jensrdhanan Nair -
. Retired., Special Grade Guard,

L]

APPLICANTS.
Contdo/- '

e



266.

267,

268.

269.

27q0,

272 o

273,

v,Retlred..

K Pafe Hymavathy
271.

. ] 36 .O

N.Vasu -8/0 Rampothy‘ .
Retire Shunter 'B
S.No. P 5024

Kottiysth Houae,'
P.0.Muzheppilanged,
Pin- 670 663, Cannanore.\

P.KaKamnan Neir, ‘
S/a Rppu:fair,. Retired.,
Shunter '6', §.Nc.D.7794,
Varkulathu Vayil

Near Akliyath Temple,
P.0.Rzhikcde,
Cannanore-ﬁ?O g09.

.P.Ruhlni W/o Late Knbadﬂdt
Retired Shunter g,
S,MNa. P 71173,
.Chambakechalil House,
v+ C.Muzhepilanged,
Cannanpre District.

- *C+K«Chandan,

S/o Ambadi, Retired Shunter'S',
S.Ne..P 8223 Kanavi House,
Ekkchi P. 0 Peliode,

Via,, Trikkarlpur, Kazharged,

W/c Late h.Krishnen,
hunter, S.No.P 7490,
Machipnu;uw Houss,

P.0. Cheruvathur, Kazargod,

l‘-.Neréyemé

Wle LateCB A &eotha?amWrbl TN
Retired Trj -v A Spec1al Guerd,
S:No. 4&39,,&na5u1

W_ TCovtar ddr I &ﬁﬂg&\ School,

Cannanore.
To.P.Leelavathy Amms,
w/o Late P.V.Kesavan Nambiar,

Mand sy

. Retired, Driver A Specieal,

§$.)e.4654, Kesave Nivas,
Near Elayaqoor Temple,
P.0 Mundayad Cannanora.

Vvo ;(o BelgakriShnan,
$/o V.Demoderan, Retired.,

Driver 'A' Sp901°L,

8/9 Reshmi ’s, Ne Nagar,
P.0. Thottada, Canr2znore-"7

. S1.No,. 259

to0 268 are
applicants in 0.R,51/93,

v.. RPPLICANTS.
...Lontd /-




e 37 oe -
P.M. Sreenlvasan,
274, 5/0 P.Govindan, Retired.,
Guard Special Grede, - - . :
$.No.12054, 'Smrithi', -

Post Uengeri Mathoth Paramba,
Calicut.,

( P.Krishnan,

. 275. /o K.Perumal Naidu, .
Retired., Driver 'A' Speci:l,
5.No.P 4360, 3/275, '
Opp. Spares Lend,
Vadakkanchery,

Trichur-GBD 528, .

s A.Bhaskaran, S/o0 &
276, Retired., Diiver !
S,No. P 4301,

Byyanatu Parambu Houssz,
Ayyappankavu Road,
K00h1—18. . /

P K.Choyikutty Kannoli, :
2717 5/0 Kandan Rptlfe(.lcg ) f
. Driver 'C', S.,Nc, P 9430,
Kannoli House, Kacheri Anaom,
Desom, P.0.Calicut-673 011,

. C.Madhavi, W/e Leté

278,. C.K. Krlohnan, Retired., v
Driver fC', S.Ne,P. 3737, - :
Krishna Nivas, Eoolayil reremba,
P.0.Kallayi, Calicut-673 UGo.

- T.Kesavan Nair, S1.No,269 to 279 are
273, $/o N.Govindan Neir, : appllcants in 0-3-52/93
: Retired., Guard ‘'8!, . :

S,.Ne.4956, Santha Sadan,
Chuduvalathur,
Sheranur-67% 121,

. °  M.Elias Aron Rej,
280, S/s S.Mariasdess,

‘Retired A Special Driver,
S.No, P 3702, ED 196 E,
Ralluay Colony P.0.,

de - 638 002,

N
'\\ ,-.r‘\f\

~7C, Resagpe Govindan, -
S/o yC ) hknnappan, Retired,
m,Shunte§f*5 No. P 3631,

2 41JWA Wa}ﬂhay Colony P.O.
_é‘““’”“Erc*%e-Ze |

we. MAPPLICANTS.-
..cCDntd./~




e SN
g
: . F o s

L3 38 e

M.Kasimir Leuis, o :
282, /0 K.Maria Louis, !
' Retired,, Guard'A Epecial,

S,Ne.2119, Annadurai Street

Nedar* Haduy T,

Erodé 638" 002

>

K. Muthusamy,,S/o Kelandai
9g3, Gounder, Retired., Guard ‘B',
' S.No, 12011 12 Rumamoortny

Streeu, Kollampalayan,
Erode-63§ 002,

K.Sundaresan, ‘ ‘ . A
284 s/o N.Kalyanasundara Mudallar, ' : o

"""* Driver A Grade, S.Ne, D 2677,

Ne,48, Lenin Street. '

Eride Ralluay CelonyPost, ‘ =
a_EroJe-z. S 5

- g/B «Lakshmanan,

- o M.Rengasam Karar,

- 285, Retired.,gﬂrlvgr At -Lacial, . i
Staff No.P 4467, R ‘ s
Morth Eda Street. : g
Bheema Nagasr,
Tirtchirappally,

: Pin-620 801

N Ko Subramaniam

265, s/o S, Krishndsaﬂy, Retired..

. Driver 'A' Special Grade,
S.No. P 1788, 43, Lenin Strest,
Railuway CnlOny Post,
Erode-638 002.

R,Sethuraman,

287. S/o Rathinam, Retired,,
‘Driver 'A! Special, ‘ ' o
$,Nos P 2888, | .
’Ilamathl Illam ‘

- 106, Bharathi Palayam,
'Momlappalayam Pela,
Ermde-z

L M Ghlnnappan
288, S/w C Mookkan, Retireo.,
Diaset Shunter,
S.No, P 7785, 7/B
Railuway Colcny,
Erode-2,

MeMarappen,
289, S/n M Nathan, Retired,
Driver 'A' Specieal,
S.Ny, P 3779, 107,
Kamalagam, Barathy Palayam -
~ Street, Mulepalayam PJU» e
Q/ Erode-? ees MRAPPLICANTS

Qe ‘C”Et.d°/-




5f: Qgﬁ;"iﬁetiréd;,ﬁDriver“*Af i

) G.Semusl, /e Gnenemithy, | .

Special, S,No,P 3224, -
- 403-C, Rdilway Celony,
Erode-2, - - o
o Alingappen, S/o S.Gyyavos,
201, Retired,, 'A! Special
"% ‘Driver, S.No.P. 1714, 19,
Kethukaran Street,
. Ksllempalayam, Erade~2,

LA TOS .srini\l’isan,
242, .. 5/0 R,Sueminathan,
. Retired, Driver *'A' Special :
S.Ne.P 4339, 3457, o :
- Railuway Querters, hailwey Colony,
‘Erode-636 002. ' ‘ -

.. ®.Nemasivayam, S/e M.N.8alzrandam.
293, Retired,, Oriver 'A’ Special,

Tt s.Np. P 511, L =, |
Housing Unit, Perfar Mager, -
Erode-633 001., Temilnaeu,

KeMoMunired, S/e K.Munuawany,

,294.' Retired., Diesel Assistant,

S.Ne.PTI 10212, -
Manickkavssagar Streei,
Sastri Nagar, :
Railwav Celony P.O,,
Erede-2, =~ .

- . L.Anthoni Suamy,
295, S/e Lourdu Suamy Pillei,
S.Ne. B 1419, 41/A°
Railway Coleny,
Erode~638 w02,

M.Buipethy, S/agM.P;Mooké

296, Gounder, Retired, Driver

'8! Grade, S.Ne. P 9476,
17/F €1d Railuay Colony,.
-Erede~2, . .

V.Balaraman, -§/e Venkkatasuamy
Naiduy. Retired, Driver B!
#Lrade, Sific. T 9420, -

S RailwayCalomy, Erede-2,

é\ f ) Y ‘.\ éc 1 ’

< Q&R%ngaé\'@ Y 8/0 Perumal Naidu,.
29%.¢ Retired, Brier 'B' Grade,

|5\ S.Ne 1223, IN0,17/8

z}i Namgéf%axém Street, é?n‘ﬁ-Z»
. ' « o A
o B s : _
.,\ﬁfS,Egg%;KS‘gySUami Nathan, S1,Nc.280 te 299 are
299, Re Bpréd, Driver '8! Grede, epplicants in 0.h.53/93,
TETNeZF9513, Docr 414/0, Rk

: Reiluay Coleny F.O., T
. V% Erode-2, ... “APPLICANTS.

‘o @ 0006tdq/-




301.

302,

3033

503 ;

3 8%..

306,

%07,

308,

o 40 44

P.Pangunni Menon,
s/. T.CeKoNair '
Retircd Guerd 'A! Special,
S.Ne. 15200, "Peournami®
Nangapna Nagar' PO,
DlaVakkot Pin-678 002,

M. Krlshnan Neir,

S,/s Kunchu Nair, Retired..
Driver A Specia¢

S.Ne, P 6444, Sr} sh*lam,
P.0.0lavakkot,

V., Sreedharan Naii,

S/o t.R.Krishna Pillai,
Retired, Guerd A 5per1a1‘
S.NL,15202; Thuruthel,
Aymenam P.0., Kcttayaep.

P.A.Rajam, S/o P.u.Appu,
Retired Guard A opbcwax,
S,No.16144, Hous= Na,u65/508,
“Reshmi" Neax PeR.Toleny,

.Coch‘n-.n

C. Kutty Nurayenan,

S/n Vl.CiNerayeznan Nair,
Retired, Guard A Special,
5, No.7GZb Chembra House,
Shoranur - 679 121,

t%PoKOKOShy, S/O p.KoKOShY,

Retired Guerd, 5.WNc,15295.
Vazhakaleyil, Gngadikal F.0.
Chengannur, Pin-689 122,

Keleo Kunian,

5/0 K.P,Lonappan
Retlred Guerd A é ecial,
§.My, 15216, “Chandlri“
High: School Road,

. P(O‘P%rappur, ula. Trichu;

Pih~€8g 552,

N Ramakrishnan Nambidi A
s/. Chitrap. Bhattathi Jpad
Retired. Guard ™ IRT,
S.Np.14046, "Karthika

Ramavéfmaeram, Trichur--680 631,

N SariJani,
U/o Late-'ARengen, Ret¢rad.,
Driver A $pecial
S.No. P 4367, Sree Rangam,
Pump Engine Road,
rla:aﬁk.t-ﬁ?& 002,

APPLICANTS
b‘tconﬁd'/-



/% £.8, Nannadiar,*Retired
. Guard k., S,Ne, 15219,
lpanikkath House o -

ey .Nadhavan . “
' 8/o Veluchaml Retired., §
~Driver A Sp901al i '
 S.No, P 2133,

. Pallath Fouqe o - o ' ‘
- Kuthupsramba, Edatﬁara . u.y o : a
. Palghat, Pin-678 611,

L KoM, Kunhimohammed
’;S/c K.Moideen “bya

?Retired Guato. ICT, :

S.Noi 6633, Cher-dath Huuse,
,'Kuttamassery, Aluaye«rBS 103,

5J.Nos. 300 to 311 are
epplicents in O.ﬁ. 54/93

. R, Narayanan,“S/; B.Rediaram,
Retirsa Orivet Gtods .
$.Ne, PT] 10505 120,
Jesvanantham Street ,
Poonthurai R&ad ~‘ade&2

.. C, Kamarasamy, S/o Chinnappa
Gounder Retired,, Drivex

18!, S.No. P 4206, D,No.6d,
Sholap Pruvae, uutharra Purem,
Eroda-zm

T S.Remano-rthy

S}b‘T,K Sendarajalu
Retired., Driver tal Spec1al
S.Ne.P 3540, 15, Sundaram
Street, Erode-2

R.Abdul Jaffar, T
‘5/. Abdul Keder Retived,,
Driver, Geods, § Na, v 44,

- 235 Kalyanasundarem Street,
Erede- 638 002, '

B -1 «kngamuthu,

- 316.: S/o v, Sitna Nalck?r‘
RetdTedsy~Driver 1B
5”359”67E32§§\0 No.411 D,

- 4&@;&0 yﬁbni%ny, .0,
(/éEmoie.A \ \

{
V.Selyatei,. S/e Vallejrm
317%“fg\et1reo.,g(é’f§vei tar
?SpPC&éﬁp S, N%./P 3542, Telephone Nagar,
i P U., Erode. :

_ese RPPLICANTS
g Cantd /-

¢

BT AR



318.

319,

320.

4219,

322,

2%,

324,

325,

¥26.

o 02 4,

K.Chinnepaiyen,

S/n knuman, Retired,,
Shunter 'Bg

S.No.F 7458 76, L.G.G.S.
Colony, V. 0.C. Street,
¥ollampalayam, Ermde,

M.Krishnan, S/o Munusamy,
Retired., éhunter,

S.Ne, 10072, PTI, © JATS L
Railuay Colony, Elod,.

R.Thisgarajan,

S/s Ramaswamy, Retired,,
Guard 'A! 5,No,14332,
Thangepattalaikarar cale,
Popnthurei Ro=d,

Erede,

A.Chinnaiyan,

S/s RkumJgam, Reti eu
Driver 'A% S.,No, 3 UG
Ns,231 A, Railuay Cclervy,
Erede,

P.Subramanian, S/c R.Perlseni,
Retired Guasrd 'A‘',

Staff No,7448, 112.

Vinayger Ksil Sireef,

Sgstri Nager, Erede- €38 202,

S.Kannimuthu,

S/o Subba Thevar, Retir=d.
Gusrd 'A' S§,No.16060,
Sundarammal Illam, 11/8
KIII, Nanjappa Leaynut,
Sulur, Coimbatere-641 402,

R.Anganna Fillai,

S/« Rangaswamy Pillai,
Retired, Guard,

S5.No, 15271, 20 hertrn Chinpe
Mariamman K01l Street,
Karungalpalayam, Erode—\

Perrﬁar District.

V.Mari, $/e Venkatesar,
Retired Guard, 5.No.12563
No, ITI, "Thera I1lam™,
Kurikaranpd]ayam,
Mulapelayam Pest,

Erode-2, Periysr Bistrict.

V.l.akshmanan, 3/s 5. Yadiueliuv,

Retired Guard. 3.Ne,13756.
Bherathipalayam Street,
‘Kurikeran palayam, '
Mulapalayam Fost, krode-2.

Y~ Periyar District,

2,012 to 321 are
icantis ﬂr g.k.No,55/93

... MAPPLICANTS.
) .Contd./"’




. Ve K Shunmughasundaram,
399 §/n k.S.Keruppsnasamy,
. T+ Retired. » 9pecfal grede Cusrd,
5.N3.3/T 35, 194 E,
Railuway Colony, Near Railuay
Calony Post Uffice, Erode,

VeKe Unn1 Nalr,
228 . S$/u K.Raman Nair,
" .Retired., Assistait r‘uar:*.
S5.No.1902, Contchery Strz=
E“oae.'

an~
J.‘

i R.Lakshmanan, $/¢ Famas:zwy,
799, Retired 'A! épecia; Guara,
* S,Ne.7210, D,.No,1%3,
SestrJ. Nagar, "‘Sad ayam',;l' Vela
Road, Erede. - Z.
V,.Suamyappah,
330, $/o G.Visuvasam, Retired,,
Guard, S.Ne, 14104,
5 Karuppanaswamy Koil I1i Sirees,
Surampatti Road, Erode-63€ CLY,
Periyar District,

. . R.Veeraraghsvan,

331, S/o V,Rema Iyer, Retired
Guard, 5.Nc.1523%, Wc.9,
Tayumanavar Street,
Pundurai Resd, Erode-538 102,

K.Ramalingem, ' 1, Nu,322 to 332 are
332, s/o V. Kandasamy, Retired., - applicants in 0.A.56/93,

Oriver 'A', S, Na. PTJ 10052,
- Door Ne.16, East Pettakarr,
Street, Erode-638 002.

. G.R.Samuel Rej,
333, S/o G, N.Anandham Pillai,
Retired, Driver 'A'! Special,
-SiNs. P 2836, 23 A,
Panchayat Union Street,
Manthepe, Podanur,
801mbatare-23

K=Kader All,
38ﬁf':3 . Batcha, Retired.,
: W,A\»/f'ﬁm..y’e?n "J\' Special,
é r ”..Nu.\P 5726, 168 Pa‘n Raac,
PodanUTﬁZ Tamllr°du.

v ( X

i 2 ¢ ‘N\h

ey - ”*ﬂgﬁﬁ ht ,(S/o Naniappa

: ;§§. &6hndq9 etlréd., ODriver 'S‘,
o0 TG, e, 4845, 95/11 Arthi” Iliam,

\n&e&&ai)ﬁe Road, P.danur—Zg, ' :
Alada, ... APPLICANTS.,

‘ ' _..ioContd./"‘
. € .




3364

337.

338,

339.

" 340,

341,

342,

343,

P Y 44 ..."

S,Velusuemy Pillai,
S/50.A, .Sankaralingam Pillai,
Retired Driver '8' S,Nu,6437,

.D,Ne, 360, Selvapuram,
“North Perur, Main Read,

Coimbatere-641 p26.

K.,Rangasuwemy,

S/o Kuppuswamy Naidu.
Retired,, Drxver, Al
Sp901ai; S.Ne,P G464,
D.Ne,24, Main Road,
Podanur-23, Tamil Nedu,

K,Ahamed Sherif, :
5/0 A.Kader Batchs, Reiired
D-iver 'A' Speciel,

S. Ny, P 4341, Main Rgad,
P.danUr—ZS Tamil Nedu,

Nenjappa qu(u,
§/= Venkettaswamy Naidu,

" Retired Driver '8%,
“S,Ne, T 2498, Bajanai Kovil

Street, Pgdanur-zz,
T?mil“Nadug

K.Pglaniepian, -

5/; ‘Kuruppanna Goundsr,
Retired., Bhndwsr-'R!,

S,N. ® 4333, Na,84,
Uilanga+tup, Kedachanrallur,
Ergda - 10, .

M,Palaniappan,

S/o Marappa Geundel,
Retired,, I Firemen 'B',
S;Na. P 4382,
Vallaikattur,
Kedachanallur P.O.,
Thiruchengedu Taluk.,

m.Chellappan,

S/c Marappe Gounder,
Retired,, Shunter .

S, No.9454, Alampalayam,
Palllpalayam, Erede- 6.

A. Palenlappan, o
S/u Rthathappa GlUﬁdeP

 Retired,, Bhamter,:

5 N.o;p 7465 \’.QJM a
Velankatsor, “x ™

_Kadachanallul, Erode-10.

‘o

S1,.Na, 333 to 339 are
applicants in 0.& 57/33

:... APPLICANTS. .

. c.o ._Contd.»/- .

¢

.



.- P, Gurusamy, » .
T4 '5/0 Palaniappe Gounder, ©
“e  Retired, Drivei MWty
: S.No. N 7160, Nog%0d,
b L GOUQS COIUnY’
Kellempalayam, Efﬁdeaz.

. R,Kumarasamy,
345 5/0 Ramasamy Gounder, :
* Retired,, Shunter Loco,
S.No.P 6315, .
Govindancelayam,
Alampalayam po n\
via., Erode,

G.Samuel Durai Samy,
46 S/o Gnanadursi,
* Retired,, Driver Aty
Spl., S.No, I 3107, 32
Upstair 4th Crusc °oau,
Paramasivapuram,. Lalaoudi-S%1 €01,

: v Sehgodan,
347, S/n Velapps Gounder,

- Retired., Shunter/loco,

S,No, F 3517, V*lah<at‘ur,
D.Me,54. Pulapalayam P.O.,
Kadachanur (Vi‘lage)

. C. Nachlmuthu,
240 S/o Chellecpa Goupder,
* Retired,, Shunter,
S.No.P 4384, Pnclapalavzm Fast,
Kedachanallur, Palipalaysm, .
Erode-6.

. T.S.Alimoideen - Sl. N0-340 to 349 sre :
a48. S5/0 T.J.Shirfuddin “applicants in 0.R.58/83.

"* Retired., Driver 'A',

Spl. S.No. P 3260,

47, T. J.Shirfuddln Street,

Sastri Nagar,

Near Ralluay Celony, :

E£rode-2 ' ' R T

. VeN.Ramankutty Nair,

350, S/o V.Narayahan Nair,

~Retired., Oriver !,
oL Nis PN2310, Fushpalaya,
& H; N\xffng Cullage Road,

S PRl ghet ¢ ’in 678 €O1.

- 7Y
X

$‘ 1%
M Mehallevan, .
§h%’y .ﬁhigyana Iyer,
Guard 'A% Spi.,

N 2, Ne.1/780,
g ngle Streei,: o
BN v P.U-.,' - ‘ ’

Ka‘pathy ‘Palghet = : '
' ’ ezg 003, | <o~ APPLICANTS

. +
v 3 Contd, /-



752,

353,

354,

356,

356,

357,

358,

359,

360,

‘Retir°d., Drlver:f*

c Chathu, s/o np*f

.o, ¥ 5287, o
Kurunged House, -
Maruthe Toed, Palghat.

2 Krlshnan, N :
S/o R,Arumughan, Retired.,
Oriver '8', S.No..P. 9449,
Chungath Hause, KPVllpad
P.0,, Palghat-17.

F.Sukurersn Neir,

nS/o P.Sankara Menor,

Retired., Rsst, Gls:ﬂ
S.Ne,15394, Pslakkott Houss,

: Thenur_vla. Porli,
"~ Paflghat-678 616,

?.Govindan,

. S8/o P. Serkara Menen,

Retired,, Guard B},
S.No 2024, Sr‘va;ﬁam,
H.Ne.M,€/33, indire Nagas.

,Kallupully,'Palghet-S.

R, Narayanan,

S/a V.,Raman, Retired,,
Driver 'P', S.Ne., P 5847,
Chandriks Nllayam,

. Korathodi,
- Keduk“enkunnan,
“ Pglghat-678 005.

N.Velukutty,
9$/8 Narayanasuamy

Retired., Oriver ‘6‘,
S.Na,PTJ 10113,
Ambalaparambu,
Near Madrassa,
Kavilped, Palghat-17,

T.Velayudhan,

S/o Theethy, Retired.,
Guard!C!', S5.Ne, 16223,
Bevi Badan, Pottakulam,
Kav1lpad P.0., Palghat.

V Uisuana,han,

/o Kubhnaa, Retired.,
Loco ‘Shunter,

S.Mo. P 5184,
Vellankad, Kszvilpad,
palgh'dt—1 Te

V.Vasu, $/o Yeleyudhan,
Retired., Oriver 'A',

S.Ne, P 3164, Chandrasoudham,

Tannissery, Palghat.
_‘/ y ‘9 T

vee AngICANTs.
vv.. Cantd./=-
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V.Medhavan,

161, S/ Velayudhan,
Retired., Driver 'B',
S.Ne. -P 9888, Rahendre
Sadanam, Melepuram,
Plavekkct, Pin 679 002,
Palghat.

T.V.Velayudhan,
362, S/o P,Veeren, Recired.,
- Guerd 'B', S.No,6895,
" Thurakad House, P.0.
Perungettukurissi,
Palghet. ‘

V.Sivaraman Neir;

363, S/o K.Kesavan Nair,
Retired,, Guard 'A',
S.No.5852, 72/R,
Instrumentation Teouwn shig
P.0. Kanjkode kest, ‘
Palghat. :

) S,Veergraghavan,
364,  S/e ?.Singaram, Kexired,,
Guard 'R', S5, Ne.14522,
H Ne. H~-2, Housing uUnit,
Karamadai Road,
Mettupel ayer, '
‘Pin-641 301, Temil Madu,

M.Narayanen Nair,
165, 9/ Thavitta Tyer, -
' Retired,, Diesel Asst,
- S,No,P 9444, ?
Mullakkara Hnuse,
Fuduppaniyaram P.J.,
Palghat=~678 733,

KeKeSuv=wamania Iyer,
366. ?'-S/'_ K.S-.Kuihna Iyer,
Retired,, Guard ‘!,
- S,Nn,1849, Ne,3/126,
L.N.Puram Village,
Palghat. '

E»falakrishnan,
&/ N\§, Ukkanda Warier,

Ty

aran,

»Appukuttan

¥ed, Driver_'ﬁ?,

»,.-_i,u»—f"i . P 9436,‘ .

- Thothuangel Hoi:se, Melepurem,
"~ P.0. Olavekkoi, :
V/,?alghat-Z. ' «o. RRPLICANTS.

o ’ ...ycontd./-




o 487,

R.Paramesiva Menon,

S/a M.N.Raman Menon

Retirec., Driver tpt Spl., .
S Nu, T 4684,

Shivesilam Madathil Housc,
Vennakkara P.0., "

Neerani, Palgheat-4,

369,

P,Thenkaraj,
gop  5/c §.Pennan, Retired,,
* Driver'AR' Spl.,
S.Ne. P 2760, 26 N,
Behind Ram Theatre,
?.0.Suramangalam,
Salem - 636 005,

Y A,Remakrishnan,
$/o Bppu, Retired.,
371 _GUaI‘ld‘A' Spl.,

* 'S.No.6806,
Ramanchenatih House,
19/360, West Yakkera,
Palghset - 67€ 001.

A g7GopalaKrishnan Nair, 41,Nc,350 to 372 are
e V,Madhavar Nair, T s ts in D.h.55/93,
372, Retired, Driver 'A' Spl. anpiicants in O.A.55/93
SyNo. P 64490,
Cherukara Arishne Nivas,
P.J.Kannadi, Pelghat,
Pin - €72 721,

S.5surirajen,

373, S/olT.K.Sundarare?alu,
Reti-ed,, Driver 'A!
Special, S.No, P 2327,
233,/Vinayakarkoil 3treet,
Naddrmedu, Ernde-638 002,

K. Pandurangan,

374, S/0 M¢Kasthuri Naidu,
Retired,, Driver 'A' Spl,
S.No.P 2502, 17/4,
Ammamandapam Road,
Srirangam-620 006,

, VeG,Veerasamy, :
375, /e Govindasamy Pillai V.,
Retired, Driver 'A!,

S.Ne. 7 1841, 48/2,
Subbaiah Street,
Sangliandapuram,
Tiruchi-620 001,

V.Sithan,

376, S/0 Vaiaderi, Retirea., o .- L ﬁ
Driver 'A', S,Nec.P 7775, : , AR .§
D.Nc.24, Jeevanda Strecet, : - b

. Poondurei Resd, Ernde-2, veo APPLICANTS
\\,/ . ,,,Centd,/-




397,

378,

379,

380,

381,

382,

383,

Y 4S 22X

P_Palcnisamy,

S/o R.Angemuthu,
Ret‘rs¢,, Driver
S.No., PTJ 10027,
Vallalar Street,
Municipel Colony Reed,
Erode-4, :

At

AN, Prokiasamy,

5/6 J.Arulanancam,

Retired.,, Guard *A',

$.No, 6253, 1Z,

Kemarajar Street,

- Nadar Medu,

Vinayakar Koil, Erede=2.

M.Nengasamy,
S8/o C,Muniea, Retirad,,
Driver 'A%, Spl.

. S.Ne, PTJ 10449, 21,
- Golden Street,

Thangavil alias Munisamny Foad,
Dharmanuri-636 702,

KeMunusamy Naidu,
S/s C.Krishnasamy Naidu,

Retired,, Driver 'C!
AFG. 'BY, S.Ne, F 6103,

D 5, Kaliyanna Gounder Thettiam,
Derundurai Read, Ercde,

- P,Daniel Jayaral,

S/s Paul Pillay, Retired., .
Drivar 'B', S.Nn,F 6441,
No,400 B Railuay Coleny,
Erode,

R.Manickam,
$/c M.Angamuthu Naicker,

‘Retired., Driver 'A' S5pl,

S.No. P 2901, 22/26, .
Chinna Mariamman Koil Street,
Karungal Fzlayam, Erede-2,

R.Pongiannan,
S/o Ramasamy Gsunder,
Retired., Shunter,
S.No. P 7454, B,Ne.3/69
Baja il Nager,
683 007,

4

Cavery R.0.7.0.,

samy, , _
usamy, Retized,,
- S.Ns.P 2151,
vas, 4/3¢2C,
agar, .
apalayem, Salem.

"ﬁl.Nc;373 to 383 ars

applicants in 0.R.60/93.

.. APPLICANTS.
.-.Contd./-

€.



385,

3E6.

387.

388,

389,

390,

391,

392,

393,

'Y

.. 50 L ]
G.Kanni?n, :
S/a Cacindarejelu Naicu,
Retired., Criver 'R
Spl., S.Ne. F 3042,
NG.420 K, Reiluway Cul=any,
Erade~2,

R,Rengasamy, _

S/1 Remasamy, Retired,
Criver 'Ct,

S.Ne, PTD 10238,
Kelingarayar P-layem,
Fudur Bheveni Post,
vie Erode-638 301,

K.Gevindan,

$/o Kahndha Gouncer, Recirad.,
Driver '8', S.Noc, ¢ 9423,
Ne,102 C Type Railuey Julery,
EI“O ‘.JE""ll-' )

G.Narayanasamy,

s/e Goindarajaly ieldu,
Retired., Shunting Brivesr,
S.Nw,PTJ 19503, 3R8%,

Nadar Meds, Prondgrai Hezd,
El‘-ld8~2 .

K. Varsdharajan,

S/e Karuppan, Retirec.,
vuard 'A' F,.Nm,2127,
Thirumurugan Street,
Yastri Negar, Srede.

V.Arjunen, t

S/s Venkatachalam, Retired.,

Guard 'B' S,Ne.12438,

38, Mamesivayesm Streel,
Kellempelzyam, Erode-2.

[ Muniswamy, $/0 Muthu,

Retired., Driver Special,

S.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Erade,

N,Muthusamy, '
5/s Rdllappa Gounder,
Retired, Driver 'BY,
S,No,8085, 1/113
Cdappalli, Cauvery R.S.

‘Erode,

P.Visuwanathan, ’
S/e S.Palenivelu, Retirad,,
Guard 'A', Spl.

S.No.7620, 324 (8!,

01d Reiluey Celouny,
Railuay Coleny Fost,
Ercde-2,

€

... APPLICANTS,
. ..Cont}li.‘/-



394,

385,

396,

397,

398,

30,

400,

£y

LN

«SsfNe,, P 5509
~ Valpyulkara Streat, .

..'51 .‘.
R.Venkataswamy, '
S/o R Remakriehna Naldu,
Ret~red., Driver 'A:
Spl. S.No, P 28S2
126, D Reiluay Cniony,
Erode 2,

M.Chinnappen,

S/n Muthusamy Gouwdev
Retlred., Shunter,
S,Ne’, P 6965
Udappalli I Ward 37,
Cauvery R.S. EInfn.V

K. Chennlmalai,

S/- Kuppannan Retlre".,
Shunter §.ns. P, 3494,
Nethaji atxeet ’
Kﬁ?lem*alayam, Erods-2,

K.S. Abdul Sathar,

S/n A,Khader Sharle’f,
Retired., Driver 'Af,
S.No, b 2207, 74,
Ambedkar Streat
Sastri Nagar, Es nde=2,

feChinne CGovindan,

Yy Muthusamy, Retiired,

GUaI‘d 'A‘ Sp.Lo
S.No.67%2, 8 4o,

Hecusing Unit, Sampath Naaa..
ErOf’B"1 1 .

H.Kannan, S/c R.A. Hammantha Gounder,
Retired,, Driver °'A?,

“S.No. B 1q18 26 B,

Kheder Nahideen Sah;b Street,
Erode-2.

N.Ramasamy, $/u WNelia Gounder,
Retired,, éhunter

S.No., ® 4230, No, 1/56
Puduppalayaw, Kattur,
Alampalayam Post. .

 Re.KeSubramaniam,

S/e R,Kanniah Naldu
Ret:red., Driver 'B* Spi,
Ne,3€8,

+C3 Se datt
ﬁ%i Chimnaﬁpa Gounder,
Retireds jx0fiver, AT,

SeNa 51171 No . 273

1§ﬂ arar_Rod¥, Sukkan Thottaﬁ
\wﬁnodéjéjl | ’ + <. APPLICANTS.
V B:_ff/ ' . ) A ...Etptd /“"
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.. FP.Palanieppan,
403, s/o Pongia Gounder,
: Retired., Shunter,

S.No.4019, B85, Govindampalayam,
ﬂlampalayam PL D., Ercde. i
K.Nellathambi, $1,No,3B84 to 404 are
s/e V.Kumarasamy, Retirsd., applicants in 0.A.61/93

404.  guard, S.No. 1572%
1/2 Eqst Street Alemna;a)aﬂ,
Ercde-P. .

poS.Krishnan’
5/0 Subramania IYer,

405. Retired, Gusrd
'S, No (11723, /500
Chathaeram P.C., : .
Kalpathy, Palgha* -678 ©03,

o ﬂcﬁaghaVan S/e L.Appﬁl
406, Retired,, Driver ‘C!
~ $.No.4105, Alangode How 138,
Ulevakkot Palghat-678 002

dney 'ﬂ’ Melln,

407. §5/ H \l D,! |’Ieglo,
Retlmed., Driver '3,
S‘M..‘p;rj ‘D‘D“;
-Carowln ~ Rebinson Raad,
Palghat-678 014,

V.hrumughan,
438 /s Ayyapnan, Retired.,
* Driver 'B', 5.,Ne.2136,
Prasanthi, "Sree Sathya Sai
Nagar, Kallekulannara P.0.,
Palghat-678 G09,

R, Palaniappan,
408, 5/0 Rengaswamy, Retired Guard
~'C' S,Ne,1791,.
Shaini Nivas House HNa, 36/664/1‘
Alangode, O0lavakkot,
Dalghat-G?B 002,

: P Krishnankutty, ,
410, 3/0 Cheriathu, Retired.,
Guerd 'C', S.N0.6093,
PacinJakkura _House,
p.0, A“alur, ‘vie.lakkidi
- 079 302.

. Ke«V.Ramanathan,
411, S/n KeVe Vlsuanatha Iyer,
Retired,, Guard 'A'm
S,Ne,13502, 2/137,
Neu Kalpathv P.0., :
‘/Kalpathv, Palghat-ﬁ?B 0C3. . APPLICANT S

s -COthn/"
e .
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_ N7Krishnan, q ‘ ‘
S/o Mayandy, Retired,,
9 412, DriverYA'-gpl,, -
S.No, I 1871, " o
'Sai Nivas! Thekkeperembu .
Puduppaniyanam P.0., :
Palghat-678 733,

_ T«P.Balakrishnan Neir,

413, S/e C,Sekharan Nair,

: Retired,, Guard 'A?
S.No,10525, Moutket Hause,
Menkurissi P.0., vias

' Markerai, Palghat-678672.

Kol KunChU,
414 S/s Manicken, Retired.,
* Driver '8',
§Q‘N.o ; 446| 9
- Kallingal House,
Paruthipulld P.O.,
Palghat-678 573,

: P.Raghavarkutty,

415. 8$/o V.Pedmanabhen fsir,.
Retired,, Oriver &' 8pl,
SQND. p 6977,
Sarayi, "Pudussery P.O.,
Palghut-678 007,

VeK.Pemekrishrizi,

416,  5/o K.Sankaran Nair
Retired,, Briyer 'ﬁ‘,
a,Ne,P 7791, Arupuzhs
Cheruvathur House, Parli R,0.
Pelghat-678 612,

‘ch.KI‘i'Shnah,

417, S/o Sankaran Neir, Retired.,
Guard 'B', -8,No.6766,
Venkateswara Il1Jam,
P.0.Pampadi, Via, Tiruvilermala,
Trichur District-680 597, .

K.Vasu, S/o Kunjunny,

418, Rotired,, UGodscdhunter '8BT,
S.Ne, P 5301, Venkalathodi,
Melepuram, Olavakkot P.O0.,
Palghat-673 002,

”. «No ik \5248,

5 Kakkan@lkunnath Housse,

' —} ng., N;S.S.Engg. 7 :

fFalghat-678 008, es s APPLICANTS.,
« ««Contd, /-
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KsBalakrishnan Neir,

420, S/¢ T.Govindan Nair, Drivar
tB:, S.NOOP 7469,’
Thekkumchsrod P.0.,
Vadakkum Mangalem,

viae. Nttappalam, Palghat Dist,

!.K.Ramechandran, S/0 Kannar,
Retired,, Guard A

S.No. 7192, Alangod Housa,
Olavakkot, Palghat-678 NG7 .

421,

KeBalan, S/o Kanuer,
422 Retired,, Guard 'A°
*  §.,Ne.6121, Sri Narayanji
Nilayem, Alangod, '
Olavakkot P.0., Palghat -
678 002z,

C.Krishnan, S$/o Chupra,
423 Retired ASSt. Guard,
*  S.N0.6333, Kalathilfouse
Alangodé, Ulavakkot P.O.,
Palghat-678 002,

RoKriShnan, SCNG.G?S;,
424, HRsst, Guard,, Ramelan,

Krishna Nivas, Flangod,

Olavakkat P.D,, Palghat,

L.3.Coelho, S/0 F,Coelho,

425, Retirsd,, Guacd 'A! Spi,-
S.Ne.14493, Chinnammal Street,
Noorabad, Fodanur-649 023,
Coimbatore Dist,

K«Dhanashu,
_ S/D KoM.KoGangaiya, Retired
426, Driyer 'A' §,No,P 6804,
147/A Anthonipuram P.O,
Suramangalem-635 005

Salemo
. K.Mayan, S/o Kandu $1,No,405 to 427 are
427. Retired:, Guard(B): i applicants in 0.k.62/93,

S.No.1218, Kozhangotfil-House,
Rtihirkad, P.0,Gandhiseve Saden,
Perur, Palghat,

R.Laxmanan, 8/c E.C.Rengesainy
Naidu, Retired., Shunter
428, piesel, S,No,9514,
No,5, "Keeraikara Street,
Ercde-1, s+« HRPPLICANTS
¢/ ..Contd./-
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.. N,Sengodan, ‘
429, 5/0 Nenjeppe Gounder,
: Retired. Shunter,
Loco, S.No, F 5250,
’ East Thotflpalayam,
o Door No,431, Kadachanur Ulllagn
o Palllpalayam—ﬂ.

~ V,Perumal "I,

430, S/o Venkatasamy Naidu,

* Retired, Goods Driver,
S,Nu. v’ 12, D.No.,91 €,
Leighbe7aer Surémangalam
Main Road, éalem-E‘

V. Kumarasamy, S/o Velappa
434, Gounder, Retired, S un‘°ﬂ-3 ;

S,No, P 4433, Vo..19

Alampalayam Post Frodenﬁ.

s, Velappan, S/o0 Sengcda
432, Gounder, Retired, Shu inrer/
. Locc, W uq._p4292 7/3=%10,
Pullamarathu HOUSe,
Gevirdanpualayem,
Mlawpalayam P.C., trode-38,

P.Kolandai Ggunder,

433, $/o Paleni Goundsr, fdetired.,
Fireman 8, 5.No.,P 5362,
Elgﬂﬁaﬂayuﬁgnﬂbﬁuﬁtievhm
Nedérmedu, crode-2,

M.Sengoda Gounder,
434 . 8/o Marimuthu Gounder,
®  Retired., Firemen A, =
S.No.P 5041, Rlempa’ayam,
- Pudupalayam, Pariakadu,
. Pallipzlayam, Erode-6.

S.Veradharajs Mudaliar,
435, 5/0 Sundar Mudaliar,
Retired,, Rssistant/Biesel,
$.No. PTJ 10158, 104/0
 Railuay Colony, "Erode- -2.

- Ke hengode Gounder,
436, 5/0 Karuppanea Gounder,
Retired., Drlver ‘C‘ '
Mﬁalluay Colnny, E-uﬂe—z. -

‘ ;f »R Juniswamy, S/0 Ramasamy Pa:du
437g<ffﬂet1red., sst. Guerd,
§ v (SdNo.. 1656, 35, Rajajl s St cet, .
P2 Ero%f—Z B ? ‘ wes APPLICANTS
e ....Contd./"'

¢




438,

439,

440,

441,
442,

443,

444,
445,

446,

0 56 LN 8

P.N.Balakrishnen Nair,

S/o Raman Pilla., Retired,,
Guerd, 5.No.6966,

Mangaleth Aouse,
Nedungottor, Shoranur,
Pin-679 121, (

K.Nareyanan,

8/0 K.Upnaman, Retired,,

Driver'R!, S,No,4925,
Karamanna House,
Vadanamkurussi, P.0.,
Vedanam Rurussi, via..
5horanuf-1.

M.Chinnan, S/o Raman,
Retired., hsst, Guard,
S.No, 7040, Manichithodi House,

~ Nedungotur, Sheranrur-1,

T.Velukutty, 5/0 T.Nersyanarn,
Retired., Driver's',
S,Ne.P 5778, Thuvvakkettil

House, Nédungottnor,
Shoranur-1, Palghat Cistric:,

KeV.Gopinethen, /o0 Kumaran,

Retired., hsst, Guarc,
S.No.15447, Kallozhi Vattathédi
House, Pezruthipra, Shorarnr -

' 679 121,

R.Balaraman, .

5/o0 K.Rajamennar Naidu,
Retired.,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railvay Colony P.O.,

Erode, : .

Ve Achuthan,

§/o Venketaraman, Retired,,
Driver 'A', S,No.B8221,
Railuay Crlony, Erode.

C.T.Hewett, S/c A.M.Heuett,
Retired,, Driver 'A' Speciel,
ScNOo p 2942’ 278-H—Type,
Railuay Colony, Ernde-

. ' 638 00z, -

M.Chellappan,

S/o Muthusamy Gounder,
Retired, Driver's’'
S,No.P 5774, 31,
Thiruchengaodu Roed,
Pallipalayam, Erode,

et 2,

S1.No,428 to 442 are
applicents in 0.k.63/93;

ees APPLICANTS.
««.Contd, /=

% B |



441,

448,

449,

450,

451,

452,

453,

454,

o-\ 57 . o |

'D,D.Rozeris,

S/o P.D,Rozario, .
Retired.,, Drivar 'A!
Specisl, S.No,P 3029,
30 A, Sastri Nager,
Erode,

K.Marimuthu,

S/o Keruppanna Gounder,
Rztired, Driver 'A',
S,No, P 5333, k3.36
Kesipalsyanm,

Annadurai Strbet, Erode,

K,Palaniappan,

S/o Keruppannen, Retired.,
Rssistant Guard, S.No.7€55;
9 Sadayan Palayam Road,
Sasthri Nagar, Erods,

V.Ramasamy,

S/o Velappa Gounder,
Retired., Loco Shunter,
S.No.4919, Pallipalayan,
Alampalaydm P. O.. Erode,

P.Kandacamy,

S/o Paramasiva Gounder,
Retireu., Shuntsr,

S,No,P 9405, Nc.422,
Rlampalayam, Pallipeleyam,
Erode,

C.Palaniappan,

S/o Chinnathembi, Retired.,
Shunter, $.No,4379,

East Thollipalayam,
S.,P.B.Mill Colony,

Erode,

M.Dakshinamoorthy,

S/0 Manickam, Retirced.,
Driver '8!, §.40, P 9511,
Kumaramanqalem P.0,
Thuthiputtu Pin.-635 811
Ambur (N.A. A.Dlst).

N.Balakrishhan,

&/0 M.Narasimhan, Retlrec.,

Grard 'A', S,No, iz €19,

54/1 TNHB Flat,

Kamarej Nagar, South’ PVERUL
druvanmiyur, Madrasnsﬂo 041

N.appan, |
'pralan. Ret‘red.,
3% kGuard S5.No. 14573,

.es RAPPLICANTS
.'oCOﬁtd,/~
¢ .
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P.8. Sangeeva Rao, ' : R
456, I/0 P.N.Sarvothme Rae, ;

Retiredy, Guard 'h' Speciel,

S,No,12522, B,30,

Housihg Unit, Periyar Nagar,

Erode-6368 001,

k.S ,hbdul Jabbar,
457, Since deceased by Legal Reprazsentetive,
Smt. HeeraJan, 67,
Kovalam Street, Teachers Cerliny.
ERUDE - 11.

' R.Narasimhap,

458, S/o N RengaS?my Neidu,
Retired,, Driver ‘' Specie’,
S,Na, P 6978, Shastri Negar,
Kamaraj Street, Erode,

R.Thangavelu,
450, 3/0 P.Kengasamy, Ret1xed,,
° Guard 'A&', $,N0.10918,
- 498, Rgrahara Street.
Erode-638 CO1,

K, Palanisppan,
460, S/c Kendappa Lounu
_ Retired,, Driver “'
s,No. PT] 10070, Dr. No. 10/MS,
KRPD Road, Karunksrdn Medu, - :
Palllpa]ayem, trove-628 GTo. . g

boJames, Sfo T Mrokiesuary Pillzi,
467, Retlred., Driver ' Spl.n

S,Nc. P 2819, B/13, Jdzeve Norcev,

Rangamrpalayam Post,

Erode-638 009,

. R, Karuppannan,
462, S/o Rppeji Gounder, Retired.,
Shunter, S.No, P 5121,
Odappslli, Palllpelayam,

Erode-6, ' ’ i
N.Sengodan, $/o0 Nalla Gounder, ~ 81.Nos.443 to 463 ere
463, RetlredL, Shunter, S.No. P 5295, appllcants in 0.R.64/93

East Tholliys Palayam;
Kadachapallur Post, -
Erode-6. ‘oo APPLICANTS‘
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, K.K.Krishne Iyer,
46k, S,/ K.Krishne Iyer
: Retired.,-Guari/A épl, ,
5,No.13745, Chembei Villege
P.0., Ketteyi, Pelakkad,
Pin 678 572,

Mm,Veemban, ‘ _

465. S/o M.Nakelan, Retired.,

' Loco Shunter, S.Me,F 5323,
Mullathody House," :
Kariangode,P.0. Kottayd,
‘Palekkad Distrist,

*  g,Gangadheran Nair,
466. S/o K.Kunhen Nembiar,

" Retired., Assistant Cuari,
&,No,1864, Lakshmi Nivas,
P.0.Puthiperiyaren,
Palghat, Pin-€76 733.

- G4Parasuraman,
467, . 5/o P.Gopael Pillai,
Retired,, Driver 'B',
S,No,P 3067, “SarasJathl Nivas™t,
Reyappan Street, P.J.
Thabhemangalam, Felghat-
678 102,

C.Narayanan, .
~ 8/o A,Chendu, Retired.,
468, Driver 'AY, S.No,P 7473,
tLeela Nivas'; P.0.
- Pydupperiyaram,
Palghat-678 733.

K,Raghavan,
~ 8/o M,Krishnan,
469. Retired., Driver 'A!
Spl. S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. ‘
(Kotteyi, Palghat-679 572 ).

o P.K.Sivasankarasn,
47¢, §/o P.C.Krishnan, Retired.,
Guard, S.No,14108, -
—Puthukulangara,

/7§;;hmv;§§§%§na HgUSe,;P.U.,
Q\° /,cﬂm\&/g, \7\? 642.

A& e ¢
/8¢ CﬁJQ@ChiaééQE
$o E
b4
T

¢ \’;am’ ‘
= %hy Pillei,
suard S5.Nn.14117,
Road, Lalapet F.Cus
'i#6t., Temil Nedu,
A 2/5“5' | . ... RPPLICANTS
= o ...Contd./-

¢



472,

473,

474.

475,

476.

477.

478,

479,

>0 “ L

T.ReUnnikrishnen Nambier,
8/0 Raman Nembier, Retired,,
Guerd 'B'm S.Ne.9791,

Abhilesh, Ravipuram ,

Kochi—ﬂi;

K.V.Serasuathi Amma,

W/eo Late K.Balakrcishra Menon,
Retired,, Driver,

S,No,P' 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

A, Kunhikrishnan Nealr,

S/o P.+K.Sankaran Msir,
Retired,, 'A' Grace Cuesc
S.Ne..9685, Krishna Vihar .0,
Paruthipulli, Palghat.

A Marimuthu,

S/e M.Prgsmuthu Naicker,
Retired, 'A! Spl.,

S.No. P 3574, 109,
Dhanalakshmi illan,
Kumaran Street,

Kevungal Pelayam, Erede-3.

N.Natesan,

S/o Muthusamy Gounder
Retired,, Driver 'Af épl.,
S.Ne, P 4369, P.C. 1612,
I.C.Police Querters,
Dhanvandhiri Negsrt,
Pondicherry,

G.Kehbdul Sathat,

S/o G.Khader Badshe $ahib,
Retired Guerd 'A' Spl,
S,Ne., 11786, 17 Syed
Jalel Khan gtreet, Fort,
Salem, Pin 636 001,

R.Ramasamy, .
S/eChinnakesavan, Retired.,
Driver 'w! S.No, J/M 1297,
176, Mendape Veethi,
Erode-1,

M. Ibrahim Khan,

S/o E. Mohamed Khan,

Retir»d,, Driver 'AT,

S.Ns, P 3028, L 245,

Shamshad Manzii, Pereser Nager,
Erede-1,

81 .No,464 to 474 . ere

srolicants in 0.ke65/93,

.. APPLICANTS
‘e Contd-/—




B et TR L

4nag.,

481,

482,

483,

484,

485,

486.

487.

45§No. P/ﬁﬁ

i R - PRI, P e bVl K TR

. 61 « b

L. Narudappan,

/o Lzkshmanan; Retired.,
Diesel Shunter; S.No.V.85,
93, Thiru V.K.Street, A
Kollampalayam, Erode~2,

G.David, §/o D.Gabriel,
Retlred., Oriver 'A! grade,
S.No, P 22/9, 223,

Sasthri Na gar, Sadayen
Palayam Road, Ercde-2,

C.Subramanian,
5/0 A Cnlnneppen%
Retired,, Guerd 'h',

Spl., S.No, 12327, Plot 31,
16th Averue, Banu Nager,

‘Ambathur, Medras-60C D373,

C.Arokiasany,

S/c P.Chinnappan, Petired.,
Drivzr 'R' §,Nec. P 2715,
D.No,77, New Street,
Erode-1, .

K.Falaniappan,

S/e Kandeppa Counder,
Retired., Driver
S,Nn, P 7882,

Alava Gouncder Kadu,
Manienur, Salem-10.

C.Rengasamy,

S/o R.Chinnasamy Na¢4_,
Retired., Driver 'A' Spl,
S.Na, P 2831, 32,
Ghousethottem, Udumalpet,
Pin-642 126,

S,Abdul Kereem,

5/0 Shaik Jemaludeen,
Retired,, Driver '2' Spl,
S.No, P 2825, 30 Burrah
Sghile’ Street Mount Road,
Madras~2.

R«N.Govindarajalu,
5/0 R. NarayanasamY Naidu,
R' Spl..

imgd,., Oriver
§§ﬁw5;f§§$§e1 51 North Strect,

ﬁ’H?ir&bf%a‘ m, Kumbekoram,

';f§f612 <0

LR I '\

A@ggmaraﬁﬁﬁ. m,

myo Lﬁpﬁ'K Al Anthonysam

Re tzéred ) Dgiver '8,

, D.Nc.5,

ar, Pillayar Koil

A g G ST W i _..u Ay _~4.E__1._.. o

$1,No.475 to 487 are
appllcants in D.4.66/93,

e APPLICANTS
oo .antd



439,

490,

491,

492,

493,

494,

495,

496.

\/ Erode, _ | .o

) S.N"‘

LR ] 62 LI

Kannemal,

W’ '3%e K,Singodan |
Retired,, Driver ’A‘ Spl. l
S,No, P 6826,

Maligei Natesan Stores,

Nader Medu, Poonthurai Road,

Erode,

A,Ceyalakshmli,

W,'a Late P.Angamuthu,
Retired., Driver 'R',
S.No.P 2304, Nc.27.
Pilliyar Koil Street,
Sanglisndapuram,
Tiruchireppalli,

G.Ahilandsm,

/o Lake T.Govindan, Retired.,
Driver 'A! Spl,, G.Mo.F 4EE5,
No,74, Vandikaranthotiam,
Kollampalayam, Evooe-2.

R,Jaya, W/o Late V.
Ramalin?am; Retired.,
Driver 'h! Spl.,

F 3769, ED 254

'H! Type, Railuay Celony,

Eroded

Dhanalakshmi,

W/o Lete S.K.Sivap
Retired,, Oriver '
Spl. S.No.P 2895,
ED 352 B, Railuway Colony F.C.,
Erode, .

rakeser,
'
R ?

Parvathi Sekthivel,

W/o Late M, Sakthivel, Retired., -
Diesel Assistant,

S.No. J/M 648, 422 H

Railuay Colony, Erode,

Nallammal,

W/o Late C.Tholasiappan,
Retired., Driver 'C!,
S.No, P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K, Lakshmi, '

/o Late K.Raje, Retired.,
Driver 'C', S.Mo. YV 223,
212 F Regilway Celony, ..

APPLICANTS.
. e .Contd./—



..lv6,3 *e ‘

‘_ 497, Sampoornam, ‘
. W/o Late P-Rrumugham,
Retired,, Driver !A!,
-ED 194 0O, Railuay Colony,
Erode, : o

498, S.Geeja Bai, -
\ _ U/o'Late'M.éanesan,
Oriver 'R! Spi1,,
. S.No, P 2894, Dr,Ne.1G,
Lenin Street Church Med.,
‘Reilway Colony P.O.,

Erode,

499, Pappa, . L41.Na,4B8 to 499 are.

T Wfe Late K.Krishnan' applicanis in 0.A.67/93,
Retired., Criver 'C7,

S.No. P 7945,
Mlooppaner Street,
01d Suremangalemn,
Salem-635 005,

500, P.M.Avokiasemy, -
8/0 R.Muthy Retired,,
Driver 'Af §pl.,
S.,No, P 1718, No,752,
5th Mein, 8th Cross, .
M.C.Layout, Vijayanegsr,
Bangslnre-40, .

501, N.,Marappa Dasary,
S/o Narsyene Dasary,
. Petired,, Driver '8',
- SiNo,P 8083, V3/48, -
Peris Vedagampatti
_\!iao, DaniShpet Rq .y
Omaiur T.K., Salem District.

502, - Pushpavalll, ' :
W/o Late V.R,Veluszmv, Retired .,
"Diesel kssistant, . > .
S.No, 3/M 1242, D.No,64; -
Vavooce Street, = =~ ..
Kollampalayem, Erode-2,

ahaimuihu,
A"r lB!

p e+iredo "

o¥., S.No. 15212,
OSEE Colony,
New Fairlands, < o »
v Salem-636 016. .~ - ses PPRPLICANTS
. ' ) Co - ...;Confd.,/-

AR S M TR A . ) LT e, ARSI S iatiero i acciub I SO S O % S S S i e S e+



505,

506,

507

e B4 L.

R, Krishnasuamy Naidu,

S/o N.Arumanatha Neidu,
Re*ired., apl, Grade Gugrd
$,No,14310, Kandampathy Puut,
Salem-636 005,

P.K.Sulechana,

U/a Kel'eParamesusran,

Retired., Driver 'C',

S.No,.P, 4800 ED 397 B
Rallway Colony P.0.,

Erode- 2

Poh Raman '
S/u R. Paththorana lysr,
Retired,, Guard 'B!',
S,Ne.15243, Dhsnalaksnm1 1lem,
Upstairs, Near Tempip ’

Subramania Negar, &Salem-35,

508,

K+5.George,

S/o K, Slmpson, Retired,,

509,

518,

511.

512,

513.

WV

Passenger Guard,
S.No,13413, Plot No,az2,
Aouse No.1o7 A,

T h*rUVakaVSrdanur.

Salem~676 0Cs,

R Venkate°uaram,

.5/0 N.Ramemirthem, Retired,

Guard 'A', S,No, 15853,
5/137,, Awhadhkas Negsr,
Jagir Rmmapalayem P.0.,
Salem—- .

C. Fongia Gownder,

570 Chinneppa Gownder,
Retired., Lecc Shunter,
S.Ne. P 4374, Perie Mottur,
Jagir ‘Ammepalayam P.0C.,
Salem-Z.

K.S,50masundaram,

§/0 K.K.Subhe Rathinem Iyer,
Retired Cuard 'A' Spl,
S.Ne,6711, No,75,

Vinayakar Koil 3rd Street,
Noolapblayem, Erode-2,

JUlia,‘U/o Late S.Baogyssamy,
Retired, Driver ‘A7 Spl.,
S.M's.P 3261, 3/4 Snuth Ukxedem,
Coimbatore,

K.Kandasamz S/o Karuppernnar,
Retired,, Pssistant Guard,

S.No.161€38, Odsikinethuputhur,
Ramadevam PeO0., Ramadevan Viilage,
via,Kandanpalaysm, Nemakkal Taluk,
Selem District.

P e T vy s ke S

"veeeq PPPLICANTS
....Contd /‘
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S, Kosalai Chandra,

U/o T.5.89uaminathan (la*e,,
Retired., Guard 'A' $pl.,
S,No. 7619 ED 353 A,
Railuay Colony P. O.,

C s14.

Erode—2;

515, 7. Alamelu,
U/o Late M.Falahiappan,
Retired, Driver Tat

Spl. S.No,P 2893, B 1R,
Jeeva’ hggcr, Renoampa a\ar
Erode-

516, C. U Nerayanan,
$/o C.V. Krishnan, Retired.,
Guerd fA!' S,No.3283,
Mythri, South Bazar,
Payyanrur,

517, Smt. R.K.Parvethi,
U/o Late K.S. Ran?asamy,
Retired., Guerd 'A‘' &pl,
S.No, ER 1124, Elayo a+:e=*'
Subramanla Negar, Salem,

518, V. Regupathy,
S/c S.Vsjiravel, Retlred.,
. Driver ﬂ Spl., .14,
Kannan Nager, V.0.C.Nagar
Post, Thanjavur-613 007.

519, R.,Mehaboobkhan,
: S/o A.,Rehimankhan, Recire<.,
Driver '&' Spl.,
$.No,P 3053, No.82,
Renganagar), Suramangalam,
Salem=5,

520. M.Chinnu, S$/o0 M. Mechery,
Retired.,, Driver 'A',
S.No. P 2815, D.No.2E,
6th Dherma Nagar,
.Suramengalam, Selem-5,

521, A.Abdul Weheb, o
S.M.Abdul AzeeL,
ired., Driver 'A' Spl.,
3691, No.101

i’ /h' S.No.P 2115,
htu Straet, 01d

T Nohldben, Retired,,

Tﬁﬁanoalam, Selem-6%6 J0S5,

e O A UL I T e g

‘ : Bl : v

ST R R A
: g SR e L

ﬂLtVo.:OU to 517 are
spplicznts in 0.A.68/93

',...APPLICANTS
oe £Ontd /
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541, .

542,

543,

544,

545,

546,

547,

548,

R ] s

T VA 0 A Vet 1T

0 65:)'

R.Thirumalel,

Renresented by Lokanayaki
as Guardian,

S/0 R.Rengasamy Naidu
Retired,, Driver 'A! épl.
S.Ne, P 2864, 2 A North
Vellalai Street,
Pandemangalam, Worivar,
Tiruchy-620 003,

Moﬂnthony’ ’

§$/¢ L.Mathalaimuthu
Retired., Driver 'A‘,
Spl. 5.No.3030, Nu 510,
Neteji Road, Marapslam,

o Nl CE R S v k]

Erode-2,
Savarinayaqam &, &1,M0,538 to 543 are applicants
8/o Arokiam, Retired., in 0.h.Nu,70/93,

Assistant Guard,
S.Na, 7122, Uest
Marianathapuram,

Dindigel-6,

V,Achuthan Nair,
5/w-P,Nersyenan Nair,
Retired Gusrd 'R‘ Speciel,
$.N0,7628, 5/1584 fAnugrah!,
Rsokapurem, Calzmgt-675 Co1,

T.Kunhirzmen,

. S/e Natrayenan Nambiar,

Retired., Guard 'B!,
S,Ne;6302, ‘Kuttiyil House,
p.U.meladi—673 5220

M.Viswanathan,

S/o K.Belakrishnen Nair,
Retired.,, Guard 'A! Spl,
S,No,15164, H.No.1/4599,
"Rswath{" East Nadakavu,
Calicut-6.

T.P.Padmanabhan Nair,
S/o T.V.,Appu Nair, Retired ,

Guard 'A', S,No0.1937,

USha Naﬁdir, chQNGnkEVU,
Calicut<673 007,

K.Krishnankutty Nair,

$/o Unnichathan Nair,
Retired,, Guard 'B',
S,Ne,.1502, Vadakkeyll Houzz,
P.0. N.I.E.Kunhamangalam,
Celicut,

... APPLICANTS
...Contd./-



514,

515.

516,

517.

519.

520.

S, KOSalai Chandra,'

‘O. 65 ....

L'/l‘l T7.5.9uaminathen (lbte/,
Retired,, .Guard 'A' Spl,,
S, No. 7619 ED 353 kA,
Railuay_quony P. 0.,
Erode-2, :

P Alamelu,

b/o Late M Falahiappan,
Retired., Oriver 'A

Spl. S.No,P 2893, B 18,
Jeeva’ hogvr, Renocmpe aver
Erode-3

C. U Narayanan,

$/o C.V. Krishnan, Retired.,
Guard 'A' S,No.3283,

Mythri, South Bezar,
Payyannur.' '

hi.No.500 tc 517 are
Smt. R.K.F’aruathi, icznt 0.R.68/93
/o Late K.S. Ran?asamy; cpplisznts in 66/
Retired., Guard "A‘ $pl, '
S,No, ER 1124, Elayo a*ree"
Subramanla Neger, Salem,

V.Regupathy,
s/c S.Usjiravel, Reflred.,

. Driver ‘A! Spl., .14,

Kannan Negsr, V.0. cC. Naoar
Post,‘Thehjavur-613 007.

R, Nahaboobkhan.

s/o A,Rahimankhan, Retired.,
Driver '&' Spl,,

S.No,P 3053, No.82,
Renganagar), Suramangalam,

_Salem-S

M.Chinnu, S/o M.Mechery,
Retired., Driver 'A',
$.No, P 2815, D.No.26E,

6th Dharma Nagar,
,Suramangalem, Salem—S

A .Abdul Ueheab,

5/0 's.M.Abdul Azeez,

ired., Driver 'A' Spl.,

3691, No.101,
4 \“\9 |
,s\WNagar Road,
3 ge, Salem,
4@5 ;E Pin-636 GUS.
‘.i'

2T Nohldben, Retired,,

o/ t °S.No,P 2715,

frtu Street, 01d , :

Tamengalam, Selem-676 39S, ‘....APPLICAf
’ ood:ontd /



523,

524,

525,

526.

527,

528,

529,

530.

531,

_'L ! i .
}i ) o 8 66 .8

M.Ramasamy,
5/0 Munusemy, Retired.,
Shunter( Loco’ S.Ne PT] 101986,

D.N0.122, Peryar Street. 0l1d

Suramanbalam, Salem-3.

Ke Paleni S/a Kolendai,
Retlredw, Leco Shunter,
5. No, P'5256 5/89’

“Anna Nagar, Jagir Rmmaoaleyam

poDo Salem—636 307

K. Govindasamy,

S/o Kendasamy Naicker,
Retired. Loco Shurnter,
tat, S,No.P 9477,

D. N0021 Dhermanegar
Zrd Street, Salem-5.

Ko Ramakri hnan, 5/c P.Kuppai,
Retired., Driver 'A' Spi.,
S.No,P| 2764, a/eJ,

Lakshumi Illam, Janir
Emmapalayam P.0., Salem=T.,

M, ﬁnnamaln;, S/0 P Muthu,
Retired., Dv1V9r PRY
S.No. P 5192, D,No, h/a,
Pariya® Street 01d”
Suramangelam, Salem-5.

Periannan S.,

S/o Srceraryan, Retired.,
First [Fireman, S.No.P 7454,
15, MarilZemman Stroet,
Solam Pallem, Salem=5.

Pq 5Ubramani,
5/0 Peleni Gouwnder, Ret*red.,
Locp ‘Shunter '8!,

- S;No. P 7455, Pillar Street,

Solampsllam, "Salem-5.

M. Arumugam S/ Marappe Gounder,
Retired, éhunter ‘g,

S.No. P BD?B A/65 Kesl Street,
Ari/agoundar Patti,

Suremanqalam P.0., Salen-5,

Mo Chellakannu,

5/0 Munusamy, Retirec.,

Loco Shunter ‘B!,

S,No,P 754€, B 39. back of

the Ram Theat:e, A

Suramangalam, ' :

Salem=-5, e APPLICAFWS
- T _..,Contd /




- 532,

533,

534,

535.

537.

538.

P, Jaganathan,' o
S/0 R.D.Ponniya, Retired

- Loco Shunter

536.

. Driver 'BY,

Y AT
& ,rﬁrud?é*
’ﬁbfaranﬁ%tr;

v 67 .0

Driver 'A', S.Nn,5551,
D.No,SO, Muniappan Streut
Kluhipaleyam P.0.,-
Sslem-5, :

A, Perumal,
5/0 B. Hanuman‘ ?etlrad
B
S.Ne, P 8079, 131
Raliuvay Colony

Sglem-5,

R,Ammesi,
“8/o K. Raman, Retirzd,,

Oriver 'A! Spl,
S.No, PT3 10057, G.No, 81,

A Masque Street,

01d’ uramanqalam, Saler: -
Pin 636 COS,

V,Kandaswamy,

- s/c Vellaiya Gounder;

Retived,, hsstt, luera;
S$,No.7246, Thirumagal Strset,
D.No,133, Bedinaickan Patil, .
SalEm—So

Yesodg,

W/e Lpue T.8.8rinivsser,
Retired,, Oriver 'A! bpl.
S.No, P 1846, 10 Nehru Street.
01d Suramangalam, Saicm-3,

Janaki Thailammsl,

U/o Late A Argunan, Retlred.,
S,.No P 3080,

4/248 A, Bharathi-Nagar,
Jagir Ammapalayam P.0.,
Salem-Z.

P, V Pachamuthu, ' f
S/o P,Velusamy, Rectired.,
Guard 'A! Spl., S.Ne,1223,
386, Sakthy Vinayagar Koil -
Street, Pesonthurai Road,
Erade-2,

U HQGilhﬂOly,

S.Gilhosly, Retired
'9' Splo’

2903, 36,

m, ﬁlagaphram,

' }ngasary Retlred.,
' Spl,, é

Vipakkam, Ambsthoor,

/. I"O; \JUS’—’ -
8/2, IInd Cross Street,

Si. Nn.b48 to 537 are
applicants in O.fe .
No. 69/93. |

voe QPPLICANTS
n..antd./-



541, .

542,

543,

544,

545,

546. .

547,

548,

Guard|!At,

o0 65{0'

R Thirumalai

Reoreaented by Lokaneyaxi

as GUardlan,

§/o R -Rengasamy Naidu,

Retired.,, Driver !'A! épl

S.Ne, P 2864, 2 A North

Ve]lalal Street,

Fandamangalam, Worivar,
Tiruchy-620 003,

M, Rnthgnv

S/a L. Marnalaiwuthu

Retired,, Driver 'AY,

Spl. SiNo,3030, N JIJ,
NetaJi’Road Warapalam,
Erode-2,

SaVarinayaQam &, 21,Mo, 538 to 543 are applicants
in U.A.Ng,70/93, |

8/0 Arokiem, Retired.,
Assistpnt Guard,

S.Nn, 7122, West
Marianathapuram,

Dindigel-6,

V,Achuthan Nair,

S/l P.Nareyenan Nair,
Retirdd Gusrd 'R Special,
8.No,7628, 5/1584 Anugrah!,
Asokapurar, Ldlauet-s 3 cct,

T.Kunhiraman,

" 5/ Narayenan Nambiar,

Retired., Guard 'B',
S,Nes 6302, ‘Kuttiyil House,
P 0 Neladi-ﬁ?d 522,

M. Visuanathan

5/0 K.Belakrishnen Nair,
Retired,, Guard 'A! Spl.
$,No.15164, H.No.1/4599,
"Asuathl“ East Nadakavu,
Calicut-6.

T.P.Padmanabhan Nalr,

$/o T, V.Appu Nair, Retired.,
S.No.1937,

Usha Nandir P, O.Mankauu,
Calicut—673 007,

Ko Krishnankutty Nairx,

$/o Unnichathan Nair,
Retired,, Guard 'B',
S,Ns,1502, Vadakkeyix Houzz,
P.0. M.I.E Kunriemangalam,
Calicut.

AN e e o e S ¥ S S S

|
|

|

... APPLICANTS
...Cﬁntd./-
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v RagHavan Nair,

S/c Gzvinden Nair,
Retired., Brekesman,
S,Nc,3024, Ragheve Nives,
Chlramangalam, P.0.Neduva,
Parappanangadi, Malabar,

549,

U.K.Bheskaran,

/0 U.K.Velu, Recired.,
550. . Guerd 'A! Spl., S.No.7627,
| Urpakendy House, F.C.Tanur
; T —616 302,

' K.CoGnryinden Nair,

551, §/e.C.Raman Nair, Retirec,,
Driver 'B', §, N|.7186,
Edavath House,
P.0.Thalekulathur,

Calicut - 673 317,

K.Chendukutty,
550 S/o K.Chekku, Retired,,
. Asst,Cuard, é Ne.16%4,
KoyimaxanL) HOU°¢
PueDElathur, Cel ibU -
'J?vz U -e

. T.Subramanian,
553 S/O p 'wuadan Ret IEd.,
¢ Guard 'A' §, Nl¢ GP €88,
Menicwam houce,
Near WUater Tenk,
P.0.Puthlyera, “alic.t-
673 CO4.

R4

KeKeParameswaran Nair,
554, S/o P. K. Esuaran Na’r,
Retirea,, Brakesman,
S.Nn,1466G, Kulangacs,
P.0.Lakkidi, Pelghsa=.

R.Achuthen, | S1.No.544 to 555 are

4 S/e N.Koudan Neir, applicants in 0.hk.71/93.,
555, Retired,, Guerd f.', P /

T,ﬁ“*wﬂc. V 144, Srezvelsan,
/4¢’;pfw@nkare P. o., Pe.ghet -

al,
o) LatélC Solomrn, Rocired.,
A ﬁf%%eﬁé ) S No.P ¢819.
b %Ak DaNe 3% /5. K.C«Reed,
% ffgunambgtéz Nall rcaa ’ »
ERCPN \Efvﬁévéﬁﬁ 009 ... RPPLICANTS,

N*\Jk;“,ﬂf’/ | e+:Contd./-



557,

558,

561.

562.

563,.

564,

(] 70 (X}

K ﬁthappan, .

S/c Kaliagpa Gounder,
Retired hunter 'B!,
S.No.P 9453, D, No, T
Arupnu Neles near,
palpass Roed,
Poondurei Road,
E.-ode-2,

.M, Zubekhabi
558, .

U/a Uste S.K. Syed Anans2,
Retired,, Driver 'B!,
S,No.PT3 10125, L,288,
Periyer Nager, HL:S‘nn Urid,
Erode-638 0U1,

S Arunacnalam,

S/o A Subia Pillaei

Retired,, Guarc 'A‘

Spl. 5.N0,8995, D NU..7

New ﬁtreet Lan
Tr*chirapally, F.C.m&?D 00,

s N P Wadivelu,
5604

S,a*@mnnusang Reticed,,
Driver fBf Ne, v/i7
thcmipalayam, L.Puthur(P.0
Erede~638 002,

- C.asupethy,

5/0 ThChinnaaamy Desiker,
Retired., Guard 'A?!,
S.No.12152, 73, Kosemads Stre=t,
Tiruvannemalai elUe,
Tiruvennamalei, N.A District,
pin-ﬁwﬂﬁ 601 .

M.HsAbdulrahimen,

S/r Mmhammed Hussein,
Retired,, Driver 'A!,
S.No,P 2294, Nannarkulam,
Near Indien Overseas Benk,
Tiruchireppally-620 020.

‘ K.Natbhimuthu,
- S/o Keruppan, Retired.,

Fssistant Guard,

S.No,7118, Qeriasamy House,
Palamapuram, Five Regod,
Karur, Tiruchy Dist,

N V.Faulraej,

S/o M.Vedhanaeyejem,

Guard 'B', (Retired),
S.No. 138‘6 Arul Il.am,
147, Cauvery Nagsr,
Kulitalai Tiruchy~535104,

V.

... RPPLICAKTS
v....Contd./-




se 11 s

KeM.Devanathar, A
S5 8/o P,Meenakshisundarem,
. Retired,, Guard 'A! Spl,,
S.No,10438, No.222,
Lenin Street, Railway Cclony
P.0., Erode-2,

S.John
o s/o A.8ueminathe Pillat,
* Fetired., Guard Spl.,
S.No,14326, No.25,
S5th Cross, Paramasivapiir:n,
Lalgudi, Trichy District
pin-621 €974,

- . V,Srinivasan,
567 S/o R.Venkatearame Iyer.
e Retired Guarc ‘Al Spl.
3.No.9456, No.18,
Dr.Ambedkar Road,
Bhuvaneswari Nager,
Caimbatore,

_ V.Marimuthu,
568, . S/o Venkattacnslam T.,
Retired., Driver '&!,
S.No.P 0465, Kaiiikadu,
Omelur Pest, Salem District.

E.Periasamy, $/o0 Ellappan,
569, Retired,. ARsst, Guard,

S,No, 7545, Avinashi,

Coimbatore District,

K.Ragothama Rad, S81,No,556 to 570 are
570, S/o K.Kuppu Rao, Retired., applicants in 0.k.72/93,
Guerd 'A', S,Nn.10694,

Plet No.8G, Flat No.S3,

Kalyan Neger, Sanjiva Recdy

‘Nagar P.0., Hyderebad-500 038,

*

K.V.Mohan, )
571. - 9/o P.K,Varathara?alu
. Retired,, Briver 'A! 8p1.
S.No.PTJ 10372, 19/8,
Mariemmankcil Street,
Salem, Pin-636 005.

M T hakgerad, -
572“//;v81ﬁxﬁzm}mickam, Retirved,,
¥, Diesel, AsBistent,
5(’(@@%5 Mghﬂéﬁ@ankoil Stiaet,
Satem-636 0US,

oy &) E
R¥MZr4emmal)

\ I : g
%‘.\\ %égﬁfatejqp.fmurugasan, Retircd.,
\& aerbgyfs.No.1ssz1, 46,
Anﬂ@ Q&Tedt, 01ld Suramangzalem ‘
% s genEly ... RPPLICANTS.
: | | <. oBntd, /-




574,

575,

578.

5774

578,

579,

580,

581.

e 72 e

K.H.Raﬁima,

U,s Lete C.Nagasunderen,

Retived Diesel Assistant :
S.No.J/m 497, 30, Nehru Street,
01d Suramesngelam, Salem-5.

Krishnammel, -

W/e Laté Konthan,
Retireds, kssistant Guard,
5.No.6058, O,No,5, Mejee’h
Street, 01ld Suramengsleh,
Salem-3. :

Cateerene :

W/o Late 0.K.Pcter
Retired,, Driver ‘é‘,
Specisl, S.No.P 1796,
130 b "&nthonlepuram,
Suramangelem, Salem,

N;Gmpalasémy,

5/e Harsyapasamy Rzju,
Retired,, Guard,
S.No,1300&, HIG 238 F
Hausing Unit, hnna Mager,
Trichy-620 015, '

|

N. Kupp=z=n,

S/c Nerayana Naiker,

Retired., Firemean,

S.No,rF 2429, -2/4b62,
Sivaethpuram P.0., =
Salem, Fin.636 307,

®5vindemmal

W/o Late K;ﬁrumugam,
Retired.,, II Firemen,
S.No, PTJ 17449,
Ammapeleyam, Salem.

Harayee hmmal,

W/o Late R.,Thangamutnu,
Retired,, Driver 'B' Grade,
S.No. P 9437, 60 Z, 33h,
S.K.C.Read, Erode-638 C09.

Kouselya,

W/n Late C,Ponnusemy,
Retired,, Guard 'hA!,

Spl. S.No,15313, 30,

LIC Nagar, Meslepelavam FeDe.
Erode-2.

S1,Ne,571 to 579 are
“applicants in 0.ke73/93

.. RPPLICANTS,
s e .Contd./-.'




-~

582,

583,

584,

586,

58%

. 5A8,

w13,

£ Raman S/o E, Sami‘
Retired., Driver 'C

~ S.No. P 4242, tdeth ottathil

oo R it e, TR

House, p.0, Kadallnui Nsgaram,

Malappurem District,
Pin—676 312, Kerale.

K.Ramen,: S/8 Chandu,
Retired,, First Fircman,
S,No, P 7147, Vakeeri
feethel louse, F.0-
Palath, (via,KaPkodﬁ.
Pin - 67 3 611,

Mrs,B Sarogini,m/o Lat: Sir, K, Bhad1achalam,

23 Middle Street,
f1d Nidemangzlenm,

"~ Nidemangalam P«0.

L.Vasudevan Nair, :
S/n N,Gopalan \alt Retived,
. Gyard 'A', §,Nn, 7319,
“bohhalayam" C/c Statien
-Master, Uaniyamhalam P,
Malspuraem District,

Pin - 679 335,

. N Kutty Malu,

S/n Lete R.Sankaran,

~Retired,, Driver,
. 9,No0,5707, Madathil House,

Erem”‘lﬂd o V /8; .oao
Rrakkinar Kozhikode

+No,580 to 584 are
Jppl*cants in O.A. 74/93

Pin < §93 026 (s+efP N, 4m"3r"

M. Schuthan Nair,

S/- M,Krishnen Ngir,
Retired., Guard 'A'
Kariyatkuni House,

Narakods, P.D.Keezhariyuor,
Kozhikode - 673 324,

KeNeSankunni Menon,
S/6 V.,Madhava Menon

. Retired,, Driver ‘A‘

S.Np. 6966, Rohini Vihar,
P.0WChettipedl, Fin-676 19,

. Parappenhangadi, Malapurem
District.
?\M IVF 7~e :
//d*/F Ku€%a-uany

%“4 éﬁ% Retired.,
ﬁreman ‘?f} S.No,P 8177,
kddaﬁé%h ‘ou°e,

S1.No,585 to 588 are

applicants in 0.k.75/93,

veeoe APPLICANTS,

) O‘ocontd /—
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. . kM, Janu - ' N .

590 =U/o Late 5.N.Then‘an, , il Eo 582/33590 a;e applicanta
* Retired.,, Loce Shunter, n ek . )
S.Ne,P B1R3, : : -

) Fdhikarimanamel House
P.0hriyallur ~ 673 34,

., CeKeVeleyudhen,
599 Retired,, Shunter/CHTS
* - Muzhithottu Parembi,
Eest of Cemethari Rced
Cdchin - 13-

o F;NcKumaran..j 5 Np.591 & 59
saz, Retired., Driver, ik DD. ";/93 2 are applicents

Southern Railuay, A '
Puzhekkal House, o : ‘ - S
Mudeppalore, (Via) . . ' S
hlathure, Palgha* Bistrict.

M.Mpses,
" Retired Gt Grais/uJ";d/Ltd
593, Mathal College,
Mammeth Vayel
Pattathatiem, 6uilou.

i

v Rrjunan
. Retirei., Driver ‘B'/QLN
594, - Karmaleyem,

Pattathénam, Quilon.

PeMorcita ~ §1,No,593 to 595 are
" W/o Late Shri Dominic Sebratisn, gpiizents in 0k,78/83.

595. Retired;, Driver 'h’/uhi
' " Pathan Paramba,
Near Transpart Office,
Quilong. .

. M KeGanesen,
598. S/o MeNsKrishnemoarthy,
29, Ramanujem Street,
Kalljkuzhi, Trichy-2C,
Retiredlﬁuerd/Special Grafa,
Southern Reailuay.

Lo .M.S.Thangerra asem,
¢ First Street ‘
Annai Nager Malligaipuram'
Trichy-1., Retired Driver
Grade, Southern Reiluay.

: Bil, Vincent,
53 . S/D F‘ J. ﬂmbrnse,
‘ 27, Ponnthottam,
Kemp's Touwn, Trichy, .
Retired Guard/Speclel h grede, o
Southern Railuay, _ cos BPPLICANTS.
v ...Con’cd /



599,

600, -

601,

662.'

663,

604,

605,

-

V,Subramanian

S/o E,''enkatraman,
21, Thondaman Colony,
Metar Factory Road,
KeKsNagar Post, :
Trichy-21, Retired
Passenger Guard,
S.,Railuway, ‘

3.Antony, '

S/0 Sovrimuthu Pillai,

41, Malliyapuran,

Main Read, Trichy-1,
Retired,, Shunter '6' {:ade,
Southern Railuay.

R.Gopalan,

S/o D.Ramaghandran;,

125, Mariemmari Koil S+ieet,
Pcnmalaipatty, Goldai Roux,
Trichy-4., Retired,

Passenger Guard, Scuthern
Railuvav, '

f.Kedrinivasan,

3/o T.V.Krishnasemy, -.
131, East Chittras Street,
Srirahgem P.0., Trichy,
Retireo Guatd/Speciel
Grade, Scuthern Reiluay.

R.klagarsamy,
5/0 Rengasamy Naidu,
328/B, Railuay Colioay,

Trichy-20, Retired Laco

Shunter 'B' Grade,
Southern Railuway
(Trichy Division).

M, Issae Chélliah;-
S/o S.Mapuel {1late),

" Retired 'A! Giede Cuard,

Southern Railvay, 19,
Keela Kesa Street,’
Beemanagar,“Tgichy-1,

S.M.Kasim, - '

S/o Sheik Masthan
39/8/17-E, Innamthar
Thoppu, Tennur Post,
Trichy-17, Retired Uriver,
de, Southern Razilusy.

am, S/o Naga Fillai,
al.Bazaar Strest,
sty Trichy=17,
rivér/B'G;ade,¢
REilU«?y. :

.. APPLICANTS

. ..Contd./—



E,Abdul Razak,

$/o Mohsmed Esuff,

55, Moolakollasl Street,
Tennur Poet, Trichy-17,
Retired Shunter/B CGrade,
Southern Railuay,

607,

I,Innasimuthu,

608, 5/0 Inresimuthu,
Kalkothanur Villege,
Purothavkudi Post-621 3%3%
Ilénga Kuchi, Trichy Digtozizt
Retired Driveyr/ B Gracs,
Seuthern Reil@ay.

. S.Ruben Gregory,

60‘9. 5/0 D‘T.A.Sundaram pillh:,
5/A, Convant Ryed, :
Contonement, Trichv-4
Retired Guard/Speciasl Grede,
Southern Railuay,

M,Kareem Baig,

- 610, 5/o V.Munveer Beig,

*  Np.13, Pensioner Stiest,
Kujapet, Trichy-1,
Retired Guerd,/R Grade,
Southern Railuay,

: Q.Antonisamy,

611 $/0 S,Doraisami Pillet,
“7-B, 1st Street, :
Deraisemgplirtaay -

Ttichy-1, Retired Driver,
B Grade, Southern Railuay,

. T.R.Ethirajan,
612, S/e Thiruvengadathan, .
. 53, North Chithre ‘Street,
Srirangem, Trichy-g,
Retired Passenger Guerd,
. Southern Railway,

~ KeRoRaghavasimhan,
f13.,. S/o C.knanthacharier,
1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/
kR Grade, Southern Reiluay,

.. S.Murugesan,
614, S/o K.Subremanian,
Plot No.5, Thaimanevar Strest, R
Iyyappa Nager, Trichv-21. ‘

Retired Passengsr Guerd, _ Lo < &
Seuthern Railuay, wss RPPLICANTS,
\ : ‘ : ‘ .‘..Contd./—., ,»vA, 7
é‘." o ;:i'-"’”-



.~
E 3

615,

61F.

617,

619,

6135_”

620,

e 7T

R,Viswanathan,

- 8/e N.R.Radhekrishnan,

5-C, Sastha Street,

Baleji 'Nives, Ayyappe wNauaar,
Trichy-21., Retired Guard/
Specia. Grade, Southern
Railuay,

Gerald Eduard Rodriques,
S/e Gerald tduard,

24/A Ardhi Bheguen Street,
Tendral Nager, ‘
KeKsNager Fost,

Trichy--21.

R.Rengasamy,

8/o0 Remasamy Kavander,
62, Railuay Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Ssuthern Raiivsy,

P,Raman, S/n Pitchei,
118, P2ris Meloupsrai,
Trichy-1, Retired.,
Eireman/A Grade,
Southern Reiluay.

'

- G.Sethuréman,

S/o Gopalsamy Naidu,
Crauford Reilusy Cmlony,
Trichy-20, Retired
Driver/k Grade, Southerr’
Railuay'

S.Thangeraj,
S/e.M,Sebastian,

5/24, Thirunagar,
Pepmalai, Trichy-4.
Retired, Shunter/8 Graae,
Southern Railway.

D,Devadoss Alfred,

- S/o h.P.Devasirvatham Pillei,

157, Muthuraja Street,
Mudaliar Chatram, Trichy-=1,
Retired Guard/Passenger,
Southern Railuway.

% 3 ypuram, Trichv-i,
WOriver, Scuthern

... MAPPLICANTS
«esContd, /-



623,

624,

625,

626,

627

€23,

-

630,

631,

5,Krishnan,
S/o T.E.Serangapani Naidu,

. Fe 78 .o

61 Drgrvethl Amman Koil Street,

Srirangam, Trichy=6,
Reti—ed Guard/k Speciel Grade,
Southein Reiluay,

T.V.Naganathan,

136, North Chithirai -
Stueet, Srivangam,
Trishy"—ﬁz Retired,
Guard/R 9pecial Grade,
Scutherr Railuay.

R.Narayanasamg, _
187, Chitraei Street,
Srirangam, Trichy-6
Retired Guerd/B Grade,
Scuthern Railuay.

KeNo.Subramanisn,

Nerth Chithiral Street,
Srirangam, Trichy-€
Retired Cuand/R Giade;
Scuthern Railuay.,

L.N‘Rgngahathan,
S/o T.Lachumanan,

71, Kaendi Street,’

Srirangam, 1richv-6

Retired Guard/B Grade,

Snutﬁern Railuay.

S.R.Yamunachari,

S/e T.Rengaswamy Thathacualles,
63, Uest Uttra Street,
" Srirangem, Trichy-6,

Retired Guard/A grade,
”Southdrn Railuayi .

S,Veerappan,

S/o ‘G.Soundarara Pillsi,
143, Main Road,
Sangiliendspuram,

Trichy-1. Retired Driver/

A Speciml, Southern Railuay.

»A.Mqaoseph, S/o A.Aubrose,
. No,18, Pottakara Street,
'Palakkarai, Trichy-1.

Retired Guard/A
Southern Railuay,

a.AAdaikalasamy,

8/0 §,krul Pillei,

26, Sekkadi ‘Street,
Palakkarai, Trichy-1.
Retired- Guard/B, =
Southern Railuey.

AT AT Ao Ro v i AT

... APPLICANTS.
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632,

633,

634,

635,

638,

637,

a3t

639

D

¥
S

MRS
/&

IQ{
T
44
a

¥

-

. H

%

-

X 2
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G i)

K.R.Se!varengam,

‘No.48, Paleyekeyil Street,

Palekkarst, Trichy
Retired Special Greds Guard,
$outhern.Railuay.

C.Antunyeamy,

S/. pos ochinniah 'Udayar,
15, Sugadoss Mandy Street,
Babu Road, Trichyw2,

k,.Syed Jaffer,

8/e Syod Ahemad,

6, North Suankare Street,
Near Bahu Rogd,
Trichy-8, Retired Uriver/
A, Southern Railuay,

V,Periyasamy,

'S/0 C.Veithialingam,

32, ‘Kazapettal Line,
Bazasr Street,

Trichy-1, Retire] Guarc’
R, Southern Railway,

V.Rlagirisuamy,

$/o N.S.Vseracuamy Naidy,
8, Dcotor Issac Lane,
Sangiliendapuram,
Trichy-1, Retirsc Gocds
Guard, Southern Railuay,

S,Abdul Subhan,

S/o Shaik Bahjeca, |
38, Sathysmoorthy Street,
Senthaﬁneerpuram,
Trichy-4, Retired Guard
R Grasde, Southern Railuay,

H.Ammer Basha,

5/c Md,Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram, A
Trichy-1, Retired Driver/
A,, Southern'Raiany.

D.Dhanapal,
5/0 R.Durairaju Chettiar,

.;wﬁ?§?=Ks§apettai Main Road
et M ey, Retirod Guard /b,
/eruthfhigtiluay.

o
"

n_Lo+h,

Lolony,

Ciredit bJée,Road,

oz

Ne N NeFS Tod1//Gate
1§3\j§§icﬁy{zﬂ, Retired Driver/
% Ry {S0théTn Reiluay,

“(3

o s« s APPLICANTS
cee .Jhtdo/-
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641,

642,

6439

644,

645,

656, -

647,

648,

.. 68 ..,

A.Rdmu,

S/o Appavu Karukachi,

69, New Street,

0lkakedsi, Contonement,
Trichy-1. Retired Driver,/
B, Southern Railway

R.Kaliemoerthy,

5/0 K.Rgmasamy, 1,
Kannagl Street,
Subramainisouram,
Trichy-20,, Retired
Shuﬁting Driver,
Southern Reiluay,

N.Diraisamy,
S/é V,Maruthamuthu,

23-C, Bnpa Nagsr,
© Subraméniapuram,

Trichy-20., Retzrad
Driver/B, Southern Railuey,

R.Mazharul Haqg,

8/o0 S,8hcul Razek, 24,

Syeda Mohamed Routhker Strecti,
Beemenagar, Trichy-1,,
Retired Guard-A, Southern
Railuey.

A.knthony Louis,

S/w C.Arckiesami Fillzl,
91, Keele Padayachi Street,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuay,

P.Venkatesan,

S/o C.Perumal Naidu,

65, Highuays Cclony,
Subramaniapuram, Trichy-20,
Retired Driver/h Spl,
Southern Railuay.

K.Meenakshisundaram,
5/0 M.Kumarasamy P?illai,
Si, Rnnamelei Street,
Erode, Retired Guard-A,
Sout%ern Railuay,

P.Arputham, S/e A,Peter,
47-B, Apnen Iilem,

Rzad Nagar,

Suramangalam Post
Salem~-3, Retired 6river/
B, Southern Regiluay

&/
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ese RPPLICANTS
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K.Periasamy,

S/e E,Kolandan, 23,
-VOC Street,
Kollampalayam, .
Erede-638 002.
Periyasr District,
Retired Guerd/k,
Southern Railuay,

649,

V,Palanisamy,
S/e N.Velu Paknadi,
650, 10/92-L, Nanjundepuran Ruad,
‘ Podarnur, Coimiatcre Cisircict,
‘Retired Guawd/R &p1,
Southern Railuay,

R.Venkatachalam,
651 S/e K.,Ramasamy “dayar,
*  117-A1, 01d Pagnur,
Ramjee Nagar Post,
Trichy~8, Retirec Shunter-
Briver, Scutherr Raiidsay.

S.3cnsaimary,
652 $/o G.Severiiuthu,
“T7*  5/218, Muthukulem Villegs, .
N.Kettupatti Post,
Via, Ramies Nager,
Trichy-9, Retired Urives/
&, Scuthern Reiluay,

. A&G.Ramanathgh, |
653; ~3..'ﬁ\, Pachaimpns Mudali Streat,

Kumbakenam, Thanjavur District

- Retired Guard/A, Southern
Railu By:- ’

 Kjfbdul Uahk,
_ - S/o Khader Shauw Routher
654. 32, Periyar Street,
- Subramaniapuram,
Trichy-20, Retired Shunter/
B, Ssuthern Railuay,

: S.Gepelan,
655, 5/6.R.3riniVaSan,
64-C, Ralluay Querters,
Kumbakonam-=612 001.,
Retired -Guard, Southern -
,gﬁd%aiiggi- |
/'4/ T, N -
P 4;P\P* Vé ) N
7 S8 & St

W.'AL)‘ j:l" SNt
Wis,Elahodkurichi,

‘ &}1 ﬂéﬁgithjDiﬁtrict, Retired
\$Q5 ﬁw“Fir?9Kﬁ2>; Southern |
X : Beilw 7 .
NZ vy

e

... APPLICANTS.
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658,

659.

660.

661,

662,

663.

664,

! ‘e @ .2 (R}

A,Jacannathen,

s,, AJRrakiyem, 11/R,
Savariarkoil Street,
Woraiyir Post,

Trichy-3, Retired
-Fireman/A,

Seuthern Railuwey.,

S.ﬂbdﬁl Kareem Sahib,
S/w Sheik Ahmed, 73,

. Centval Bezar, Tennur Post,

Trichy-17; Retired.,
Special Diteer /B
Snutnern Railuey.

R.Soundararajulu,

5/o GpRajamannar’Naldu,

25, Genersl Bazzar Strecy,
Tennur Pest, Tricny-i7 -
Retiﬂed GuavdyA Gpecini,
Seuthern Railwav.

- R.Vairaperummal,

S/o Ramasamy Piliai,

28, Krjishnapurarr,

Middle Street, Tharaneilw,
Thanjavur Roed, Trichy-8,
Retired Driver/C,

Scuthern Railuay.

M.81ivasubramanian,

S/o0 S.henickam Pilini,

House Ne,.20/C-1,

knna Nager,
Subrigmaniapuram,

Trichy-20, Retired Shunter/
B, Scuthern Railueye

P, Padmanathan,

S,/0 K.Farthasarathi,

'24/3, Poonnaiye Celany,

Devaraya NagsT,

Trichy-21, Retired Mail
" Guard/k.8pl. Southern,
Railuay.

S,Md,Mahboob All Khan,
¢/o A Sher hli Khan,
16/5, Fourth Street,
Renganagar, Trichy-21
Retired Passenger GUald,
‘Southern Reilway.

S.Dekshinamocrthy,

"~ 8/0 K.Somasundarain Fiilai.

17, E.B.Tolany, Khajemalai,
Trichy-23 Retired Guard/A
Scuthern Railuey. )

APPLICANTS
oasfontd, /-

S e




666,

667,

668,

669,

670,

665,

V,Krishnamurthy, '

S/m C.Venugopsel Raju,

14, Kumaran Street,
Nelakaikandarkottal,
Trichy-11, Retired
Guard/A gouthern ‘Railuay.

R.Rmalanathan,
S/o Rayappa Asariyar,
70, Krishnamoorthy Nugar,

‘Meter Factory Road,

Trichy-21., Retired Priver /
A, Southern Railuwav,

ToKe Rajagopalen,

S/o T.V.Krishnasamy Iyengar
2, First Street, Kaliuluef;.
Illupur Road, Trlchy =20
Retired Passenger Guard,
Southern Railuey.

K.Karumbairam, ' 3).No,596 to 668 are .
$/6 S.Kumbalingam Siilei, applicanis an O.k.79/93,
46-B, Ramakrishna Negar, =

KalTukuzhi Trichv-23,
Retired D*lwer, Scbthern

'Rallua/.

G, Kuppusemy s

S/o Govinda Asary,:

6/R, Samynathan Streat,
Melakalkandharkottai Pust,
Trichy-11., Re<ired Drjvpv/
A Scuthern Ra luay.

T U Arunachalan,—'”:

S/6 T.h.Venkatschalam Pillai,
56-hk, Mudaliar Etreet
Uurwvur Fost, ,Llchy-é.,
Retired Guard/?

4Southern Qalluel.
R,Krishnasamy, :
S/o A ,Ramasemy 4yyangar,

3, 5rin1VaSa Pi_lai Street,
Near Satyanarayana Temple,
L!est Mambalam, Madras - 600 G33

. ;QR“timed Passenge: Guard,
<P So %ﬂeg@ Rallma\.

A

+ E\zo ) . %ﬁ
T Ramesgﬁy Naleer,
5/0 TRitumalai’ \aickex,

.‘“No 755 Wirst Street,

Uaddggpattl Vil ege,

IEBP“ Tricry Oistvict.,
: Q/?¥reman. cythern
| ) ...Centd;/—

¢

.... RPPLICANTS,
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.. KJMiMbdul Fajeeth, .
673, S/o'K;Tﬁangemecra;Mohideen,.

 B.249, B.H.E.L, Tounship,.
Ranipet-632 406, Nerth Pzcot
Distrist, Retired Shunter,
Southern Reiluay,’

"N.Kgishnésamy, .
S/l!Narayanasamvaillai,
674, 27/3, Sakthi Vinayagar Streer,
: [Craqford;'Trichy-12..‘_ o
‘Retired Driver/R, Swgthsin
Railuay, e

G.Amirthalingam,

- §/p M.Ganapaihy, o “

678 periyar Street, | o S
Kelakalkéhdarkcttai,- : S

_ Trichys11,,-Ret1rdd.Drivar/A,.

‘Seuthern Railuay, | . : |

‘ S.Anareu, $/c 3.Samizes, o
‘Guru| Illem, 3rd Street, ‘ ' -
«E(E.Colony, Maherajapuran, '
Viliupuranm, Ssuth Rroot
O-;-S:I:‘iCt') »Refifed.'?E-SSth.’,}Sf- ’ .
Driver, Sputhern Railuay, : : !

675,

Lol _VT.Réngasahy; :
- 677..  5/w 3.Thangavelu Psari,

. 25, Sundaram Pillaj Thottanm,
Edamaléi;attirFuthgr, »
Trich/-12,, Retired Shurtes,
$qutHe:n.Rsilway, .

SeGevindaraju,
8/0 Mutrukrishna Naidy, | o
Netherss;sllivasal, . o - '
- Samyagar “hoppu, Heouse Ne,37,
e Trich&-e, Retired Shunter,
Southern Railuay, '

VG?@;

L ﬂ.ﬁbdbl‘Ra1aman,‘ ,

679. - ~S/o GLhbdu_ Kareem,, o

. 6/8, Jalla. Pakkiri Street,

- Madurai Roed, Trichy-8,
Retiréd Dr:ver/Specisl Grada,
Southern Rzlluay, - '

. - K.Rajagonal, ;
6¢0, S/o €.Krisinasary Naidu,
Y94, SINMCO colony, -

. Edamalaipat:. Puthur,
Sundaram Pillal Thotten,.
Trichy-12, Fetited Shuster, o . T

- Southern Ra:luay, @ .- o evec -APPLICANTS.
‘/ ' . - o e ..Edntd./—



, ee B5 4,
GéKuppusamy Naicker,
S/o M.Gengathara Naicker,
69, Illengaoc Street; -
Pinmalaipatty, Trichy=4.,
Retired Shunter/8
Southern Réiluay.,

681

- *

.~ C.Rndi, S/e Chinpaiyan,
682, N,Kutteppattu,
Ramjee Nagar Post, -
Ambedkar Nagar, Trichy-Y,
Retired Shunter, ¥
Southern Railuay,

. R.MSKill, S/0 EJ3kill;
- 683, 124, Crauford Colony,
Crauford, Trichy-12,,
Retired ghunier,
Southern Railuay,

V S, Abdul Kareem, -
684- S/o Shaik Ibrahir,
A 50/P4, Angarathropu
S Trichy-3, Retirec QhuAter
‘ Driver,/B, Southezn Railuay,

v, Issac, S/e R,Jseeph Pilicy,
685, 36, RaghaVechary Street,
: Sembiam | Post, Peranbur,
Madras-605 011, Peviied
Driver/Spl. Soutwerﬁ ReiluwaYe

S R, Gopalakrlshnan,

Yy 8/0 S.Rathakrishien, 273,

_ * . Sethurama *Pillai uolony,

$ ’ Trlchy—ZD Retire3d Shunter,
: Southern Rallugy.-

B N, Jayaraman,
607.  8/¢ N.K.L.Naresa Ayyar,
© 92.03, Narasimma Rﬁﬁary Colony,
NanJikottai Road. "hanjaswur --
€13 001., Retired Fass., Crard,
" Southern Ralany. .

. —=R, Joseph,,s/o D.h.Reou
Gae‘plivp\\\tlar -3, Vecan=vagdm
/7r95 f“\&ﬁét y\Street Vth Line,
ﬁ‘@ff/gmﬁ Eagb@¢t1na-611 ‘o1,
/i Lo Retiwed Oriver/A Sp,.
xScut efr Reiluay.

/u Sadaya NMudeliaz,
// andiyar Colony,
Adei Negar, Velar Ruad, :
-“i'anjavux Retired Guard/A ‘ ¢ o
Southern Raiany. ' . «os RPPLICANTS.
\r/ .-Contd./-
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690,

691,

692,

663,

694,

655,

656,

697,

v/

ﬁ.VelaKﬁtham,
§/0 R,Annamelai,

12/VI 2364, Pookkara
-Vastha New Strest,

Thenjesur - 613 001,
Retired Driver/A
Southern Railuay, -

R.Murugaiyaen, v

S/o Remasamy Koner,

Nenin Nsgar,
Udayamarthendapuram Pcsi,

-. 614 706, Thiruthureiponaui,
Taluk, Retired Suezrd/C, -
Southern Railuay.

ReGopslekrishran,

S/a K,Ramanujem Naidu,

Plot No,19, hkbreham Fandither
Nagar, Via, Sivaji Nscar,
Thanjavur - 1,, Retired
Driver/A, Southern Pailuay,

P.Srinivasan,

S/o Pachaiyappa Mudaliyar,
112, B/4, Mudaliyar Streat,
Mudeliyar Chethiram, -
Trichy-1, Retired Guard/A,
Southern Railuay,

G.Kalysnasundaram,

8/o M,Gcvindasany Tilla!,
Mooppanar Street,
Bmmanpetei, Vedigpuzam Pcay,
Pin.~ 613 205, Thanjsavur
District, Retired Guard/A,
Southern Railuay, )

K.Sanniyasi,

S/c Kesave Padayschi,

18, Kamper Street,
Senthaneerpuram, Trichy-4,
Retired Driver/C,

Southern Railusdy,

K.Sankaranarayahan,
$/0 V.Lngesnathan,
C.99/R, North East Extehsion,

'7th Cross, Thillzi Nagar,

Trichy-18, Retired Guard/Spl,
Scuthern Railuav,

S.Periyassmy, S/o Sangili,

Docr No,59/9, Mudaliyar
Chetram, Muneessarsn Koil

dtreet, Tiichy-1., Retircd
Oriver, Southern Railuay,

- eae APPLICANTS
’ :.-..;‘Contds,/—
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KeNendegopal, -

S/o v.Krisht.asamy,

43, Brindsven Street,

Indire Nagar, LIC Colony,
* Trichy-21,, Driver/®,Spl.

Retired, Southern Railuay,

698.

T.R.Balasubramanian,
5/o Rethinem, 168,
North Street,
Tiruvaiyaru 613 204
Retired Dri6yer/k
Southern Railuay,

699,

S,Masthan, "
200, 9/o R. Babu Sahib,

*. Retired Passenger Oriver,
Southern Railuay,
Meenkara Street, Ternur,
TriChy-l'zc ’

. P.Gourisundaram,
.y S/o S,Periasamy, 106-4,
"*  Manickapurem Nacu "Street,
? Melapuaur, Trichy-1.,
Retired Guard/A,
- Southern Raiiuay,
Lo . : t
T(Ramachérdran, . . -

702, S$/e M.Thangaveld, 5,

* Bharathv Dgsun Street;-
Kilpérumpakkami, - < .7 .
Viilupuram =605 602,
Retired Driver/B,
Squthe:n Railway; e

e

F.Ganesan, .
7037 5/0 Packri Thever, -
° 2/257, Teluk Office Road,
Yhiruthuraipoondi 614 713,
) Retired Driver/A,
‘®°.  Southern Reilway.
. R R

V. Arumugem, S/o Vaiyapuri,
SR Palaniyandavar Koil Street,
7Qi;gmggamko-athur, Trichy Distuyict,
eviged Shunter, Southern
Railuay,

NC . -'\.\C S, : . »

O LR N Nezip Bhamed, © -
2 «O§/0 ABdAL Gafor Sahib,

. :i.: ‘1‘3 ;5“,.) End Qf.fice, .
S enng, /i Trichy-17,

/Oriver/Spl,, | .

¢ Railuay, esees RPPLICANTS

~;'Yﬁ§é§f//<. 3 | | - «+.Contd./-
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» L ) . .q:.' 8.8 "'Q:.
V.Velu,
'$/0 Valyepuri,
Frethiyur, Iniyanur Road,
House No,33, Trichy-9,
Retired Shunter,
Southern Railway, B

- 506,

., S,Merimuthu, -
67, 5/. M. Slngara PadayaChi,
Hle %7e/C,'Railuay Coldny,
kallukuzhi Trichy-20,
‘Retired qhunter,
Southern Railuey.

P,Memundy, '
708, S/o Palanlyandl, 42:-B,
% Mudukkupatti,
- Yudukottai Reed, :
Trichy-20 Ratired Shun.v;,
Scuthern éalony.

T.Innesimuthu,
- 8/c S.Thomas, 13,
709, West Mariyanathapuram,
, Dindigul, Retired Shunisr,

‘Southern Ralluay, o

. K3 Sawarimuth_,
710. . 5/0 Arulappan 9/5,
3 NMeCaleny GtE "raqs, :
Trichy-20, Retired Shurtcr,
Southern Ralluay. -
, R Muthusamy, '
711%-  -S/o B, ThaﬂarikDVaﬁdPr. 31,
- ‘B¥8.,5.Colany; Pudukottei
‘Rdad, Trichy—ZD Retired
Shunter, Southern Railuay.

S, Palanlyandi ;.
712, S/o Sataiyan, 31/3
"7+ :Palahiyandavar Koil Street,

- Innamkolathur, Trlchy Distric

Retlred Shunter, Southern

€ o RallUEYQ
o, KeM Arumugham, :

7134.. S/o Kuthien elias quaysn41,
- .. 493, ‘Paleniyandever Koil

-Street, Innamkolathur,
Trichy. ‘Retired Shuntpt,
Southern Pailuay.w

F
-

Sy Kandaoam\
714 - '570 Subbaraja Gevander
“Kadechanallur Post,
42 East Thottlp?LGde,

Erode—s ;Retired Shunting | f ¢ '
v/Drlver, Southern Railvay. «es RPPLICANTS
PSPPI CDntd./"'

$
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’ 71_5.

716,

7.

718,

1.

. 189,
VeThiagerejen

s/0 Venketsphglam, ,
136. R.Ma SnCﬂlony’ :

- Nenjeekottal Rozd

Trichy - 6, Retired Dr1VLr/
k Spec1al Southern erlUcY.

heGsRouse, S/0 Sumuel Rouso,

35, Kenadi Street,
Subremenispurem,. |
Trichy - {0,Retired Shunter,
Southern Rclluay.

ReVoe Ponnalyan,

s/0 R JVedivelu, 14-¢, |
Seint kntony's Lhurch teon:,
Nzgepattinam = 517 001
Retired Driver/A,

Southern Railuey.

NeRejamanickam,

$/0 Nereyrnzsemy Pille: g
18, Nethajl Street,
Kamezre jepurem,
Rajakilpakkam Post,
Madres - 600 073
Retired Driver,

Solhitherin Reflusy,

By Rcdvocete Shri K.Sugba Ri. ",

'57/90,416/90, 320/32, 298/52"

5 ,Nos 669 to 718 Are
applicants in O.f, 80/93

An O.5.Nos, 395 to 403/91,
and 377/92 :

By kdvocete Shri R.Bheskeren in O.k.Nos, 44/93 to 76/93,

By kdvocete Shri Vijsyen iey

Versus

Chairmen,
Reilu®y Board,
Re il Bhaven,
New Delhi,

The Unionh of Indie
represented by ths
Secretery,

_Ministry of Res ilueys,

By huvdacete Shri Felhiven Piliald in OubeNos, 77/93 & 78/93,

an in U'.&.NUSQ 79/93 & 80/93

Respondent - 1 in O, ﬁ.Nos.

395 to 403/9%, 79/93 80/93

Resnonuvent - 2 in Osh.NgS,e 57/90
416/30,320/92,298/92, 377/92 ehd
44 tb 76/93.

Reshondent = 1 1n O.b.Noks 57/90,
415/90,320/92,298/92,377/92 and

46 to 76/93 |
and Respondent - 4 in 0.k NoS.,
395 to 403/91, _

s+.0 Respondents,

-«

Contd, /-
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6,

A i ——— b B —p— Aot b = i imm Sn — e " a— A r—— et

't».ogﬁoo ‘ ) 1
Union of Indie - Respondent - 1 in O.ANes
through . the Generel 77/93 end 78/93
Manager,Southern Reilurys, Respondent - 2 in O.AR,Nos,
Perk oun, Madras = 3 395 to 403/91,79/93 & 80/93.

Respondent - 3 in O.k.Nos.
57/90,416/90,320/92,298/92,
377/92 end 44/93 to 76/93.

The Chief Personnel OFFicer,Respondent'A‘Ziin]O.A.Nos.
Southern Railuay, 77/93 and 78/93 .
Park Town, Medres - 3 - o

<<Divisidnal Railuwey Resrnendent - 3 in 0.k Nos,
Meneger,Socthern Reiluzys, 39% 4o 403/91, :
Mysore. Roenowdent - 4 in OskJNos,
: $7/92,416/90,320/92,298/92
and 377/92 :
Senior Divisicnel . Respondent - 3 in 0.F.No,77/93
S -
Palghat
The Divisional Perscnnel Kecponfent - 3 in O0,k.No. 78/93

-0fficer,Southern Reiluay,
Madurai Division,

Madurai,
- The Divisicnal _ dezpondent - 4 in O.h.Nos,

Superintendent, 4479% t3 76/93
Southern Reziluey, :
Divisionel Office,Pelghet,

“The Division2al Reiluwey Ressondent - 5 in O.F.Nos, -
“anager, =~ 320/392,298/92 and 377/92. -

Scuthern Reiluay-, .

Bengeiore, R ‘ «»eees Respondents,

(By kdvocate Shri k.R.D.Kar?ntt for Shri k.N.Venugopala
Gouds, Reiluey Advocete for respondents in all the
epplications). ' ‘

4

e Contd/-_
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ORDER OF THE FULL BENCH

shri Justice V.S. Malimath, Chairman:

These cases have been placed before the Full Bench as per
the directions made by the Chairman by his order dated 23.10.1992

“in exerc1se of the powers conferred by Section 5[4}[d]). of the,

Admmistrat:.ve Trlbunals Act, 1985 , after transferrmg the cases'
of the Madras and Ernakulam Benches and -clubbing them with the
cases of the Bangalore Bench. The reason for the reference is
the conflicting view__s taken by differen .i';;k benches ;one vie& having
been taken by the Emakulam\Behch in its order made in application
K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-
pal Bench and the Ahmedatad Bench in O.A. No.1572/88 and O.A.
Nos.351 to 423/88 respectively. We shall now proceed to state

briefly. the relevant facts as follows:

2. The applicants in all these cases are employees of the Indian

Railways serving in_ different Divisions as Drivers, Guards, Shun-

‘ters, etc. who belong to the categofy calléd the running staff.

The applicants retired from service between 1976 and 4.12.1988.

They have in these cases prayed for di'rections to the respondents

"to grant them pens10n and other retlrement beneflts by taking

mto account runnmg allowance not exceedmg 75% of thez.r Pay.
The respondents oppose the applications contendmg that running

allowances not exceeding 45% of their pay can be taken into acc-

and-gther retirement benefits. ¢
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3.  In pursuance of the recam;xendafions of the Third Pay Comni -
ssion the pay scales .of the employees of thef Indian Railways
incliqding those of the rumning staff were revised with effect
from. 1.1.1973 by the rules called 'Railway Servants Revieion
of Pay Rules, 1973' [hiereinafter referred to as the 'Revision
of Pay Scale Rules'] made by the President in exercise of the
powers conferred by the proviso to Article 309 of the Constitution
of India. It is enough to state» that there was . considerable
increase in the substantive pay of all the members of the running
staff. So far as the grant aﬁd quantum of pension is oconcerned
the: same is regulated by statutory provisions made under the
proviso to Article 309 of the 'Oohstitutiorl. Peneion and other
retiremeﬁt benefits depeed upon the average emoluments that the
ret[iring employee was drawing before his retirement. Statutory
rules govern ‘xx determination of average. emolument for grant
of pension and otluer retirement .benefits. The relevant statutory
rules that were in force when the revision of pay scale rules
came into force on 1.1.1973 are extracted as foliows:

"544, [C.S.R. 486] - Emoluments and Average Emoluments: The
term "Bmoluments", used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement -
and includes:-

~ [a) Pay other than that drawn in tenure post;

[b] Personal allowance,. which is granted {i] in -lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the

Government of India, for any other personal considerations. oo

Note: Persomal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a temure post shall
be treated as personal allowance for the purpose of this article.
Personal pay granted on any other personal considerations. shall
not be treated as personal allowance unless voth;rwise directed

by the President.



[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the ‘average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371}, and allowances drawn by an Officer appointed provisionally
substantively or appointed substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[f] duty allowances [special pay]; and

[g][i]) For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the- three hundred and sixty five days of running duty immediately
,preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments' means:

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him. '

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule  2544-B
[C.S.R. 86-B]. In respect of Officers retiring from service
on or after the 1lst November, 1959, the term "emoluments' means
the emoluments which the officer was receiving immediately before
his retirement and includes:-

TIVE 7
Q‘P/"'\-\ %

\G:‘f ~ <

ubstantive pay in respect of a permanent post, other
n a tenure post, held in a substantive capacity;

[b onal allowance which is granted in lieu of loss
)of}} substantive pay in respect of a permanent post,
@6 Jotifer than a tenure post; _ .

‘a‘ _ Y/ :
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: [(dl] For’the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half of:

i. the difference between the total emoluments referred to
in items [a], [b] and (c]) above and the pay actually drawn
- in higher -officiating or temporary appointmepts;

' | : . :
ii. | Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appoinﬁnents;

iv. persomal allowance other than that referred to in clause
[b] above;

v. the difference between the substzntive pay and the pay actu-
ally drawn in higher tenure appointment[s], whether held
in substantive or officiating capacity, provided that ser- -
;vice in the tenure appointment[s], does inot qualify for
| the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolurents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above.

[e][1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments. reckoned in terms
of [e;a] to [c] and [d][1] above. }

[2] For the purpose of emoluments of [ordinary) gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of runmning duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [air2l
above drawn during the same period. '

Note[1]: If immediately before his retirement or death, an officer

has been absent from duty on leave with allowance CE his emolu-

ments; for the purpose of calculating ordinary ’gratuity and or

death-cum-retirement gratuity should be taken at| what they would
|

have 'been had he not been absent from duty.

Provided that the amount of gratuity is not increased on
account of increase in pay not actually drawn and that benefit
of higher officiating or ‘temporary pay is given only if it is
certified that he would have continued to hold the higher officia-~
ting or temporary appointment but for his proceeding on leave.

Note [2]: In case where a temporary officer who quits service
after campleting three years' service is appointed sﬁbstantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in -
substantive capacity. ,
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'2544-B [C.S.R. 486-Bl.[1): If an officer holding a permanent
post in substantive capacity:-

{a) officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the '"pay' as defined in Rule 2003[21]), which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-

‘tuity/Death-cum-retirement gratuity will be given only if such

pay was/would have been drawn continuously for a period of not
less ‘than 22 days. '"Average emoluments" shall mean the average
of the emoluments as defined ahbove calculated upon the last three
years of service.

the case of running staff emoluments for [ordinary]/Gra—
tu%"{: ath-cum-retirement gratuity will also include the monthly
aveJ.ﬁg\» of rumning allowance drawn during the 365 days of running
%‘ty\ dlately preceding the date of quitting service limited

of the emoluments as defined above. For the purpose of

ﬁ' 3 ion of average emoluments the actual amount of the running

allaﬁanée drawn during the month limited to a maximum of 75%
_o ?\50 dfer emoluments as defined above shall also be taken mto
t.

Note[1]): If a Railway servant, immediately before his retirement
or cdeath, etc., has been absent from duty or on leave with allo-
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ances [includin leave reparatory to retlrement] or on foreign
Vs’erv1oe[[or havmg been sugpmded but reinstated w1thout forfeiture

of qualifying service, his emoluments should be It:aken at what
they would have been had he not been on such leave or foreign
service or suspension.,

Provided that the emoluments shall not be 1ncreased on acc-
ot of increase in pay, not actually drawn andf that benefit
of hlgher officiating or temporary pay is given only if it is
oertlfled that he would have continued to hold the hlgher officia-
ting or temporary appointment but for his proceedlng on leave.

[2] Pay drawn in tenure appointments will count for persons
governed by the Railway Pension Rules, 1950

It is clear from Rule 2544[g] that one of the cdrponents that

constlt‘utes average emoluments is the actual anount of running

allowance drawn by the Izallways servant during the month, limited

to a maxnmxm of 75% of the other emoluments reckoned in terms
sub-clauses
of /[a)! to [f] of the said rules. The express;xon ‘emoluments '

| . .
used in the rules includes pay and some other allL;wances. When
the reivision of pay scale rules were promlgated and brought

into force with effect from 1.1.1973 in the light of the recommen-

dations of the Third Pay Commission ,no steps were sinmltaneously

- taken to amend the statutory rules regulating grant of pension.

Persons retiring after 1.1.1973 who had received the benefit

of 1ncrease in pay in accordance with the rev151on of pay scale

rules were entitled to claim computation of thelr pen51on taking

into account the revised pay and the actual amount of ' running
previous

allowance drawn during the /month limited to a maximum of 75%

of the emoluments which included the enhanced revised pay. On

21.1.1974 the Railvay Board by their letter No, PC' IIT/73/RA

directed as follows:

"The question of revision of rules for the regulatlon of

various allowance consequent upon the introduction of Revised

Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pendi ng final dec151on, there-

.on, the Board have decided as under:-
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[1} Treatment of Running Allowance for various purposes in case
of Running Staff: :

The existing quantum of Running allowance based on the pre-
"vailing percentages laid down for various purposes with
reference to the pay of the Rumning Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates 1laid
- down for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjust-
ment: on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension, the existing quantﬁm of running
allowance based on the prevailing percentage laid down for various
purposes with reference to the pay of the running staff in various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed - by Rule 2544[g][i] was directed to be continued.
The expression 'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the Statutory rules that .
were in force on the date of the order p 21.1.1974, The order

dated 21.1 .1 974 did not, therefofé , in any manner affet the statu-

tory prescription regulatingcomputation of emoluments and average

N fits. Any decision to modify the same would have
the relevant statutory rules are amended in

law. But what the Railway Board did was to

read as follows:
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“The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes consequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
, 40 of pay.

ii. IEDay for the purpose of Leave salary, Medjical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of ruming allowance drawn
subject to a maximum of 45% of pay.

iii, Pay for the.purpose of fixation of pay in stationary posts,

©  Canpensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31 3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The lirﬁit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computatlon of emolu-
ments‘ for quantlfymg pension was reduced from 75% to 45%. The
statutory rules prescr_ibing the maximm limit of 75% were, however

not amended.

. 4. But as the authorities threatened to give effect to the

Railway Board's order dated 22.3.1976 in preference to the statu-

'tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. No.915/78. Consequent upon the establishment
of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the

Hoar 15, e
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| Tribunal where it was renumbered as T No.410/85. The said appli-
' cation was allowed by the Principal Bench by its order dated

6.8.1986 and the impugned orderof the Railway Board dated >22.3.76
was quashed. The respondents were directed to continue to nﬁke
 payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time

i as the relevant rules in this regard are amended in accordance

with law. The Railway Board's letter dated 21.1.1974, as already
stated, d4id not affect the statutory rights regulating penﬁon.
On a proper consideration of the order we have noticed that4 it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.v

: 5. We should advert, at this stage‘, to another order made by
! the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced

| to 55% with effect fram 1.4.1979. This order also suffered from

the same infirmity from which the éarlier order dated 22.3.1976
suffered it being in conflict with the statutory fules. It could

i not, therefore, have the legal effect of reducing the statutory '

limit of 75% fixed with relation to the ruming allowance by

| Rule 2544[gl.

- 6. Shri M.C. Srinivasan and 23 others filed an application
on 4.5.1988 before the Ernakulam Bench of the Tribunal in O.A.

No.K-269/88 for a direction to grant them pension by adding runn-

¥ng, allowance upto a maximum of 75% of their pay for computation

7 \VE Tﬁiao‘\ .
of\"th\e'-r pension in accordance with the judgment of the Principal

LAY
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of the power conferred by Article 309 of the Constitution. By
the s;aid arendment said rule g[i) and g[ii) of%Rule 2544 were
'amendéd firstly with effect from 1.1.1973 redujcing the limit
of nﬁmmg allowance for the purpose of calcuhﬂing the average
emoluments from 75% to 45%. On the same day, a further amendment

was made with effect from 1.4.1979 increasing the maximum from

45% to 55%. Whereas the first amendment was given retrospective

effect from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979. For the sake of convenience we shall

extract the amendments as follows:

"Subjéct: Amendment to Indian Railway Establishment Code-
3 Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 ard 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A'.
'B', l‘cn and 'D'. .

2. The amendment will be effective from 1.1 .1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways. '

4. H;:Lndl version is attached.

N Sd/-[K.Venkatesan]

) Director, Establishment [P2A]
DA:As above ' Railway Baoard.
No.E[P&A]II-86/RS-15 New Delhi, dated 17.12.1987"
| | | "ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.405 R.II

RULE 2544

Sub-rule g[i] and g[ii] may be substituted by the following:

v
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gli) "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay'.

glii) "For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
drawn during the 365 days of rtmnmg duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn durmg the same period, in the
revised scales of pay."

(Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3,1976 as amended by letter of even number dated
23.6.1976].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,

- Volume II [5th reprint] has been modified through administratiwe

instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay (omnission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

Sd/ [K.VENKATESAN )
Director, Establishment[P&A]
Railway Board."

"Subject: Aumendment to Indian Rallway Establishment Code-Vol.I&IT.

In exercise of tne powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railvay
Establishment Code, Volume I & IT [First reprint and Fifth reprint
respectively] be anended as in the Advance Correction slio No.437,
438, 43% R.I amd 407 R.II, enclosed as Annexures 'A', 'B', 'C'
and 'D' respectiwvely.

2. The amendment will be effective from 1.4.197_9.

3. This issues with the concurrence of the Finance Directorate
£, the Ministry of Railways.

’\lﬁg \ Hindi version is attached.
A
Sd/-[K. VENKATESAHY ]
Director, Establishment [P%R]
Railway Board.

New Delhi, dated 17.12.87"
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" “"ANNEXURE ‘D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544
Sub-Rule g[i) and g{ii) may be substituted by the following:
glil] "For the purpose of calculation of avérage emoluments:-

55¢ of basic average pay, in the revised scales of
pay, drawn during the period;"

g[ii] "For the purpose of gratuity and/or death-cum-retirement
. gratuity: 55% of basic average pay, ‘in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P2A]II-80/-
RS-10 dated 17.7.1981) :

EXPLANATION:
' The Rule 2544 of Indian Railway Establishment Code, Volume

ITI [5th reprint] has been modified through administrative instruc-

tions issued with President's approval effective from 1.4.1979.
Thesé instructions were necessitated by the Government's decision

on the recommendations of 'Ruming Allowance (Xi);rmittee [12807]".
The purpose of this amendment is to give statutory force to the
admi:nistrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect
any amployee, to whoa these rules apply.
Sd/-[ K. VIZIKATESAN )
Director, Establishment [P&A]
Railway Board."
The iamendment to the statutory rules having been effected during
the pendency of the 0A the applicant.s amended their application
on 20.9.1989 challenging the two amendments in so far as they
. were igiven retrospective effect from 1.1.1973 and 1.4.1979 respec-
tively. Their principal contention was that they, as pensioners,
 have ‘ acquirec vested rights to receive pension in ‘accordance

with ?the rules in force on the dates on which they retired and
that those rights of theirs cannot be taken away by the shbsequent
amendments made to rules on 5.12.1988 by giving retrospective
effect to the same. This according to them is unjust, manifestly |
unreasonable and arbitrary and thus violative of Article 14 of

[ 4
v the Constitution of India. The Ernakulam Bench consistiny of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to grant or refix
pension and other retirement benefits to the applicants as if
the amendment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declareé/ison\i(;l(i:hat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect frorﬁ 5.12.1988.
Therefore, those who retired before 5.12.1988 were entitled to

count the ruming allowance subject to a maximum of 75% of their

‘pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of India and others in Review .
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. Mallick and others in O.A. No.1572/88 and connected
applications challenged tile Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of

the CAT at New Delhi. They also prayed for a direction to campute

retiral'and other benefits in terms of the order of the Railway
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to ﬁule 2544 was challenged before the Ernakulém Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment% to the extent they gave retrospective effeé_t. On the date
on which the applicants presented their épplicatio’ns before vthe
Principal Bench, the Ernakulam jBerxcih had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
1oncj before the Principal Bench decidecﬁ the - cases on 23,10,1991.
The gapplicants were obviously unware of the 'decision. That may
be the reason for their not bringing the decision of the Ernakulam
Bench to the notice of the Principal Bench. But the conduct
of the respo&udeﬁts is inexcusable as the Union of India was a
party to the proceedings be.fore the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Erna%kulam' Bench when the O.A. No.1572/88 and other ‘connected
case%s were heard and disposed of on 23.10.1991. 21l these appli-
catiims were disnissed repelling the challenge 'to the amendment
to tﬁe rules. The Principal Bench took the view that the vested
rights of the pensionerswere not affected by the amendment of
the rules on the ground that the total amount of pension and
retirement benefits they would have received before the amérdnent
ware not reduced by the amended rules. Following this decision

|

of t!:he Principal Bench applications No.251 to:423/88 filed by
simiilarly situated persons before the Mmedabadé Bench were -dis—
missgad on 28.2.1992. It is surprising that the _Uni-d‘n“'b‘f India
which was one of the respondents before the Ahmédabad Bench did

not bring to the notice of the said Bench the decision of the

Ernakulam Bench in O.A.' K-269/88 to which it was a party.' '
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9. It is for the first time after all these cases were referred
to thz Full Bench, transferred and clubbed together that the
Union of India ar‘\d. other contesting respondents in‘ these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informad us that the Special ‘Leave Petition and the
application for stay are pending and that the Supreme Court has
not granted any interim order staying the operation of the order

of the Ernmakulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other contesting respondents in this batch
of cases that we should defer consideration of all these cases
and await' the authoritative pronouncement of the Supreme Court
where they had challenged the decision of the Ernakulam Bencn..
In this comnection reliance was placed on the decision of the
Supreme Court reported in ATR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBAIAL MANIBAI PATEL AND OTHERS. That was a case in which |
the Gujarath High Court had dismissed the writ petitions challen-.
ging the vallcuty of certain statutory provisions ard chrected
the petitioners to approach the Supreme Court as sjmilar matters
were perding there. It is in these circumstances that the Supremne

Court observzd that the course adopted by the ngh Court was

S Rake 20
A 2%

it ought to have stayed the hearing of the writ peti-

il the Supreme Court disposed of the other matters.
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These; observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court It is not
possiﬁle to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme ?Court‘in which the validity of a particulaf statutory provi-
sion is challenged, that the Hich Courts where the same provisions

are c;hallenged in other cases, should defer consideration until

the éuprem Court tenders the decision. The c}uestion whether
the hearing of the case before the High Court should be stayed
awaitfing the decision of the Supreme Court depends upon the facts
anG circuastances of each case. In the present batéh of cases
we are concerned with the valuablz rights of the aprlicants who
have ‘retired between 1976 and 1988; These cases relate to re-
tirem%ent benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before th.e Supreme Court from 24.7.1990
and the operation of the order of the Ermakulam Bench has not
been stayed. BEven then the applicants herein have not been given
the }[:yerrefit of the decision of the Ernakulam jBench in regard
to cémputation of their retirement bensfits. I«iaving regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision -
of the Suprem= Court.

11. On behalf of the applicants it is conterﬁed.t}Bt we should
dispose of thesz cases in the light of the decision of/ t;‘;_f;‘f;ﬂa.llam
Bench which has struck down the amendment to Rule 2544 to the
extent retrospective effect has been given affecting the rights

of the applicants. On behalf of the respondentsg however, it

* is maintained that the Principal Berich and the Ahmedabad Bench
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having taken a contrary. vieQ and uphéld the validity of‘ the
‘. ' amendments we should dismiss these applications foilowing the
said decisions. They further contend that on merits the decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisi'oris were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA
AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:
"We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court."
If only the respondents had fairly placed the decision of the
Ernakulam Bench before the Principal Bench and the Ahmedabad
Bench, those Benches would not have examined the validity of
thé impugned statutory provisions, the same having already been
struck down by the Ernakulam Bench which had the competence
to do so. The respondents are now trying to take advantage

of the failure on their part of performmg the1r duty of placing

//:;mth‘e\}‘*deusmn of the Ernakulam Bench when similar cases came

b VQ\\I;’""\'\ b
/\,r/ mug fbr)con51derat10n before the Principal Bench and Ahmedabad

. {’»If the respondents had acted fairly and diligently,
I L

Y

Tthat the orders of the Principal Bench and the Ahmedabad Bench
v ' that )
have the effect of declaring/the impugned amendment to the Rules

¢ :
H to the extent that they give retrospective effect are valid.
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At the outset we would like to say that the éppli#ations filed

by the éggrieved partie$s having been diswmissed by the Principal

Bench an? the Ahmedabad Bench, those orders cann?t be under-

stood as declaring that the impugned provisions- o& the rules

are valid. The decision of the Ernakulam Bench which gtruck

down theiamendment to tne rules in so far as they gav? retrospec-
!

tive effect is not an order in personem. The Ernakulam Bench

has held;that under the proviso to Article 309 of the Constitu-
|

!

tion the President has power to promulgate rules witg retrospec-—
tive éffect. It, however, struck down the amendment of the
rules to;the extent they gave retrospective effect oﬁ the ground
that ‘it is arbitrary and violative of Article 14 of t?e Constitu-
tion to #eprive the pensioners of the rights whic& vested in
them as on the dates on which they retired,by amending the rules
subsequenFly with retrospective effect. As the impdgned provi-
sions were struck down as violative of Article 14 of the Consti-
tution the legal effect is that the impugned amendments were
void ab initio vide DEEP CHAND v. STATE OF UITAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a étatutory
provisionlas void as offending the fundamental rights conferred
by Articie 14 of the Constitution that decision ginds every
one and not merely the parties to the proceedings. LThe effect
of the décision of the Ernakulam Bench is that theiamendments
giving reFrospeCtive effect was not in existence frqmiits incep—.
tion. IA Black's law Dictionary, 5th Kdition, it is stated
that Judgment in Rem is:- i |
"An Ldjudication pronounced upon the status of gome pafﬁi—
cular thing or subject matter, by a tribunal having compe-
tent authority."
In Halsbury's Law of England, 4th Editioa, Vol.16 the meaning

of "Judgment in Rem" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rem
may be defined as the judgment of a Court of %ompetent

H
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jurisdiction determining the status of a person or thing,

or the disposition of a thing, as distinct from the parti- -

cular interest in it of a party to the litigation. Apart

from the application of the term to persons, it must affect -

the "res" in the way of condemnation, forfeiture, declara-
" tion of status or title, or order for sale or transfer'.
(Emphasise supplied)

As the decision of the Ernakulam'Bench declares the status; of

the impugned statutory provision, it is a Judgment in rem.

14.° As on the date on which the Principal Bench and the
Ahmedabad Bench dispoéed of the applications before them the
amendment giving retros.pective effect to the rule having already
been declared .void by the Ernakulam Bench, the tr‘ibqnal
cannot be asked to strike downthe statutory provision which has
already been struck down or declared as void by a court of compe-
tent - jurisdiction., The orders of the Principal Bench .and thé
Ahmedabad B‘ench dismiséing tﬁe applications cannot in the circum-
sténces have the effect of putting life into the rules which
have ‘already been declared void by the Ernakulam Bench. When
a statutory provision is dec.la'red_ as void or s*truck‘. down, thé
same can be revived by getting the said decision reversed
by way of review or on appeal to the higher court. Tne only
‘other way to resurrect such a prdvision is by resorting to apprc;-
priate amendment of the Constitution or lnodifying the statutory

provision as to render it intra vires. The Supreme Court has

“held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH‘AND

N
béy ‘gelnsta iless
the\'eﬁféﬁ by a constitutional .amendment or an appropriately
1
1N

& mod:i%ff];e version of the .statute 1is -enacted which accords
“ai withy opstitutional prescription’. ‘

\-1\,4-695‘, /
Bunad® was competent to declare the impugned statutory provi-

=

sion void as offending Article 14 of the Constitution. The

.\A/statutory provisions declared void have not been shown to have

ehg, a statute is declared invalid in India it cannot -
.‘e\xns_tated unless constitutional sanction is obtained
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. .
surrected either by an appropriate amendment) to the Cons-
|

been re

titutiob or by suitable modification of the statutory provision

to bring it within the constitutional prescription.' The applica-
tion for review challenging the decision of the Eqnakulam Bench
has beén dismissed. Though an appeal has been filed against
the desision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. 1t is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting tne impugned statutory provisions which have been
already declared void by the earlier decision of the Ernakulam
Bench. In the light of our above findings it follows that there
is only one decision which holds the field viz., that of Erna-
kulam Bsnch which has declared the impugned provisions as void.
As the ;decisions of the Principal Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valid, it follows that thére are no conflicting decisions

requiring resolution of the conflict.

15. iAssuming that there are two inconsistent decisions,
we shall‘examine as to which decision can be regardeﬁ as a prece-
dent biéding in subsequent cases. It is obvious tnst the Prin-
cipal Be%ch and the Ahmedabad Bench have rendered their decisions
without noticing the earlier decision of the Ernakulam Bench.
In such a situation it is well settled that the later decision

rendered in ignorance of the earlier decision has to be regarded
as per incuriam and not binding on the court in a susbsequent
case. This principle has been succinctly ‘stated in Salmond
on Jurisprudence, 12tn Edition, page 151 at para (5) as

follows:- [
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"(5) Inconsistency between earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 {(CCA)] and Divisional Court [R.
v. De Gray. (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict
occur, if the court is -bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied) ‘

In Raghubir Singh's case it has béen laid down that a. decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prinf
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subsequent_decision of a Bench of the same
number of judges. Applying tnis principle it has >to be held
that what holdé tne field as a binding precedent ié the decision
of the Ernakulam Bench and that the_subsequent deéision of the
Principal Bench and tnhe Ahmedabad Benchhave to be regarded as
per incuriam and not binding in subsequent cases. This being
the legal position the decisions pf the Principal Bench and

thewAhmedabad Bench have to be ignored and the Ernakulam Bench
T

regard to the validity of tne impugned rule in

ives retrospective effect.

down the law correctly. The Ernakulam Bench has rightly proceed-

e
i, €d on the basis that the President has under the proviso to

h%
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Article 309 of the Constitution power to promulgate rules with

retroséective effect. This, however, is subject to:the condition
that tge rules do ﬁot offend any of the fundamentél rights con-
ferred iby Part 111 of the Constitution. Wnat ;he Ernakulam
Bench Has done isbto.examine as to whether retrosﬁective effect

given to the amendment violates Article 14 of the Constitution.
It haslmeld that it does, on the ground that the vested rights
of the épplicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension is
a valuaﬁle right which a Governiment servant earns. It is neither
charity For bounty. Government servant acquires right to pension
and other retirement benefits on the date he retirgs from ser-
|
vice. Déprivation of such a valuable vested right after retire-
ment, iﬁ our opinion, 1is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely what the Ernakulam Bench has said in its deci-
sion. Tﬁe Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amenduent to the rules by giving retrospective effect
to the same. What they have said is that the vested-rights
of the agplicants before tnem have not in any manner been cur-
tailed by{the impugnea amendments to tne rules. By tﬁe revision

l ‘
of Pay Scale Rules the pay scales of the members of the running

| :
staff were enhanced with effect from 1-1-1973. Under Rule 2544
the members of the Running staff were entitled to computatfgﬁ
of their pay and retirement benefits taking into account the
running allowances which they were receiving subject to a maximum

of 75% of their pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

'
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45% from 1-1-1973 to 1-4-1979 and 557 from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of computation of pension and
retirement benefits upto the maximum of 757 of their‘pay ané
other allowances. As their pay was revised with effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they became
entitled to receive in accordance with revision of Pay Scales
Rules which came into effect from 1—1—1973. When the maximum
is reduced from 75% to 45%Z upto 1-4-1979 or at the réte of 55%
from 1—4—1979Ait requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving pension and retirement benefits were
adversely affected. The Principal Bench wnose decision has
been followed by the Ahmedabad Bench has, however, held that
the amendment with retrospective effect has not adversely
affected the quantmn of pension etc. What the Principal Bench
has done is to compare the pension one would get taking into
account the pre revised scale of payiimmediately before 1.1.1973
and ﬁhe running allowance limited to a maximum of 75% of pay
and allowances, with tne pension which he would get after

~ 1-1-1973 taking into account tne higher revised scale of pay

case may. We are concerned with persons who retired -
_1-1973 and 4-12-1988 thereby earning a right to compu-
pension 1in accordance with the statutory rulés then
. As by the time they retired, revision of pay had come
into force, it is thg revised pay and the running allowance
subject to a maximum of 757 of the revised pay and allowances

that was required to be taken into account. This rfight which

W
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accrued in their favouron their retirement between 1-1-1973
and 4= 12 1988 was sought to be affected by amenalng the rules
on 5—12—1988 with reLrospectlve effect reduc1nb the maximun
limit jof running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% t§
45% or to 55% it automatiéally reduces the pension and retirement
Denefﬁts that stood vested on the date of rétifement. It is
1mposslble, therefore, to agree with the view Laken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
righti of the pensioners who retired between 1-1-1973 and
4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation in
holding that the decisions of the Principal Bench and the Ahmeda-
bad Bench with great respect are wrong and that the decision
of the Ernakulam Bench is right. The Ernakulam Bench has, in
our opinion, rignhtly declared the amended provisioné tdviﬁhe
extent they have been given retrospective effect aé void as;

offending Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appeal before
the Supreme Court we would like, in tne interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by tne directions of the
Supre&e Court and that the payments made in pﬁrsuance of our

direcﬁions in all these cases shall be liable to be suitably

ad justed.
18. For the reasons stated above, all these applications
are allowed with the following directicns:

(1) The respondents shall recompute the pension and
other retiral benefits of the applicants or tneir

L.Ks in accordance with Rule 2544 as was in force

" bpefore it was amended by notificationg dated

5-12-1988.




(2)

(3)

(4)

(5)
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The arrears due to the applicants/L.Rs on the

basis of the recomputation as ‘aforesaid shall

be calculated and paid.

These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

If the amounts due to the applicants/L.Rs are
not paid within the prescfibed time,the amounts
due shall be paid with interest at 12% per annum
from the date of this order till the date of

payment.,

The applicants shall be entitled to costs at
the rate of Rs.500/- in respect of each applica-

tion.

) The. payment of pension and retirement benefits

/ad justed in accordance with the orders
Yions as may be issued by the Supreme Court
| N0.10373/90 against the decision of the

flam Bench of the Tribunal in Application
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The Assicstant Registrar,
Supreme Court of India,
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Sir,

1 am directed to forward herewith for your information
Crder‘h‘ '

and necescary action a certified copy of the e
of thié‘Jourt dated ‘f;f-jizﬁ_"~.'.pasced in the mattgg‘

above—mentiqged.
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